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BEFORE THE NATIONAL GREEN TRIBUNAL
AT DELHI PRINCIPAL BENCH
ORIGINAL APPLICATION NO. 593/2017

IN THE MATTER OF:

PARYAVARAN SURAKSHA SAMITI

& ANOTHER .... APPLICANT
VS
UNION OF INDIA & 2 OTHERS ....RESPONDENT
INDEX
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COMPLIANCE WITH THE ORDER DATED 20.12.2023

2. A detailed progress report of 45 under-construction STPs is enclosed | 24
as Annexure-1.

3. The remaining 19 STPs are under the tendering stage and 28
shall be commissioned by June 2025. A list of 19 STPs is enclosed
as Annexure 2.

4. The timeline for completion of these 310 STPs has been proposed by | 31
December 2025. Details of these 310 STPs are enclosed as
Annexure-3.

5. A true copy of the stp, Apart from this 346 45
MLD-treated sewage is used for irrigation as per the details enclosed
herewith as Annexure 4.

6. The details of the meetings of DECs are enclosed as Annexure-5. 46

7. A copy of the letter of the GoUP dated 02-04-2024 is 48
enclosed as Annexure-6.

8. A copy of said office memorandum dated 08-09-2023 is enclosed 49
as Annexure 7.
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18 Copy of Letters of UPPCB are enclosed as Annexure-19. 149

19 A chart showing the quality of treated effluent above mentioned | 211
CETPs is enclosed as Annexure-20.

20 A copy of letters dated 23-06-2023 is enclosed as 213
Annexure-21 & 22 respectively.

21 A copy of the State has a total operational solid waste processing | 217
capacity of 14,881 TPD (73 % of total solid waste generated in the
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Waste Energy plants are enclosed as Annexures-23, 24, 25 and 26.
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28.




4030
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BEFORE THE NATIONAL GREEN TRIBUNAL,
AT DELHI PRINCIPAL BENCH

ORIGINAL APPLICATION NO. 593/2017

IN THE MATTER OF:

PARYAVARAN SURAKSHA SAMITI

& ANOTHER .... APPLICANTS
VS

UNION OF INDIA & OTHERS ....RESPONDENT(s)

REPORT ON BEHALF OF THE STATE OF UTTAR
PRADESH IN COMPLIANCE WITH THE ORDER DATED
20.12.2023

That the Compliance Report on behalf of the State of Uttar Pradesh in
compliance with of Order Dated 20-12-2023 passed by Hon’ble National
Green Tribunal in O.A. No. 593/2017 Paryavaran Suraksha Samiti Vs UOI &
Ors.

That Hon’ble National Green Tribunal (hereinafter referred to as
“NGT”) dated 20.12.2023 has passed the order in O.A. No. 593/2017. The

operative portion for the same is reproduced hereunder:

” ... 37. In the report, reference has also been made to order dated
23.03.2023 passed in OA 606/2018 wherein para 72(iv), Tribunal by order
dated 23.03.2023 recorded statement of Chief Secretary, State of UP and
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directed for creation of a ring-fenced account of Rs. 5,000 crores or more, so
that said amount could have been utilized for meeting expenses for payment of
environmental compensation, other necessary functions required for
compliance of Water Act 1974, excluding those which functions, duties and
obligations are to be discharged under regular budget allocation by State
Govt., local bodies and their authorities. When questioned, learned Additional
Advocate General could not show as to whether any such ring-fenced account
has been set apart. A personal affidavit shall be filed by Chief Secretary, UP
within one month clearly stating whether above direction has been complied
with and also whether any amount has been released from said ring-fenced

»

account and purpose for which amount was released... ... ....

That it is respectfully submitted that the Hon'ble Supreme Court vide its
final Order dt. 22.02.2017 in W.P. (Civil) No. 375 of 2012 had inter alia,
directed that any industry without a primary ETP would not be allowed to
operate; and that the respective governments should set up Common Effluent
Treatment Plants (‘CETPs). The timelines for such CETPs to be set up were

provided in paras 8 and 10, which are reproduced below:

“8. In view of the fact that the financial position has been taken care of,
as has been expressed above, we are of the view, that the setting up of
"common effluent treatment plants”, should be taken up as an urgent mission.
With reference to common effluent treatment plants, which are already under
implementation, we hope and expect that they would be completed within the

timelines already postulated. With_reference to common_effluent treatment

plants, which are yet to be set up, we consider it just and appropriate to

direct the State Governments concerned (including the Union Territories

concerned) to complete the same within a period of three years, from today.

We are also of the view that while acquiring land for the ""common effluent

treatment plants'’ the State Governments concerned (including the Union
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Territories concerned, a will acquire such additional land, as may be

required for setting up '"'zero liquid discharge plants', if and when required
in the future.”

“10. ...The norms for generating funds for setting up and/or operating

the “common effluent treatment plant” shall be finalized on or before 31-3-
2017, so as to be implemented with effect from the next financial year. In case,
such norms are not in place, before the commencement of the next financial
year, the State Governments (or the Union Territories) concerned, shall cater
to the financial requirements, of running the "common effluent treatment
plants". which are presently dysfunctional, from their own financial

resources.’”’

1. That it is pertinent to mention that, a deadline of 31.03.2020 was granted to
set up such CETPs. At the same time this Hon'ble Supreme Court, in para
12 also directed that Sewage Treatment Plants (‘STPs’), dealing with the
treatment of municipal/domestic sewage, be set up within the same

timeline. Para 12 is reproduced below:

“12. We are of the view that in the manner suggested above, the
malady of sewer treatment, should also be dealt with simultaneously. We,

therefore, hereby direct that "sewage treatment plants'' shall also be set

up and made functional, within the timelines and the format expressed

)

hereinabove.’

2. Current Status of Sewage Treatment: That it is submitted, at present the
total sewage generation in the state is 5,500 MLD, against which the
treatment capacity of 4,120 MLD is installed. However, since STP
infrastructure is normally planned considering a 15-year projected sewage
for which STPs need to be installed in the state would be 8,250 MLD. Thus
for the next 15-year period, the state would be required to establish
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additional treatment infrastructure of 4,130 MLD to address 100% sewage

treatment. Against this plan, the State is already planning to establish 3,336

MLD of additional treatment capacity by 2025 only. The State’s plan for

sewage treatment is summarized below :

Total STP Installed Utilized | STP Under | Time STP Time
Sewage .. Gap | Construction | Line | Proposed | Line
Generation Number Install.ed Utlhz?d (MLD) /Under (Future
(MLD) Capacity |  Capacity Tendering Plan)
(MLD) (MLD)
5,500 134 4,120 3,117 2,383 9483 MLD | March 1,435 Dec.
(Operational- (45 STPs) 2025 MLD 2025
127 (310
Not STPs)
Operational- 953 MLD June
07) (19 STPs) 2025
Total 1,901 MLD 1,435
(64 STPs) MLD
310
STPs)
By June By Dec. 2025
2025 7,456 MLD
6,021 MLD (508 STPs)
(198 STPs)

To meet the current gap of 2,383 MLD w.r.t. utilized capacity, the State of

Uttar Pradesh has taken up following steps;

a) Construction of 64 STPs with cumulative treatment capacity of 1,901 MLD
which are scheduled to be completed by June 2025. Out of new 64 STPs,

45 STPs with a treatment capacity of 948 MLD are under construction and

the rest 19 STPs with 953 MLD capacity are under the tendering stage.
The Status of these 64 STPs is given below :

S.No. Number of STPs | Progress (Percentage) Time Line
1. 23 80 % to 100% Dec-24
2. 2 50 % to 80 % May -24
3. 20 Below 50 % June-2025
4. 19 Under tendering June-2025

Total 64 - June, 2025
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A detailed progress report of 45 under-construction STPs is enclosed as
Annexure-1. The remaining 19 STPs are under the tendering stage and
shall be commissioned by June 2025. A list of 19 STPs is enclosed as
Annexure 2.

b) The State of Uttar Pradesh has also proposed to install 310 new STPs with a
treatment capacity of 1435 MLD as future plan. The Detailed Project
Reports (DPR) of 16 STPs of capacity 485 MLD have already been
prepared and submitted to NMCG for sanction. The DPRs of 294 STPs of
capacity 950 MLD are currently under preparation. The timeline for
completion of these 310 STPs has been proposed by December 2025.
Details of these 310 STPs are enclosed as Annexure-3.

Thus, the State shall have the capacity for 100% treatment of used
water by December, 2025. The STP projects to meet the utilization gap are
either already grounded or at the sanctioning stage. The funds for
sanctioned projects are earmarked and committed through respective
project accounts as per the guidelines of the respective schemes and the

General Financial Rules of the Government.

3. Re utilisation of treated sewage: That is submitted that the State has made
provision for the use of treated water for secondary purposes such as
irrigation, reuse for industrial purposes etc. At present 8§ MLD treated
water from trans-Yamuna-I and II STPs at Mathura is being supplied to
Indian Oil Corporation Limited (IOCL), Mathura. Apart from this 346
MLD treated sewage is used for irrigation as per the details enclosed
herewith as Annexure-4. There are 06 projects in the Pipeline for re-
utilization of 205 MLD treated water for industrial purposes. The details of

the projects along with the timelines are given below:
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RE-UTILISATION OF TREATED SEWAGE TIMELINE

Treated Water From Bingawan STP (210) MLD To Panki Thermal May, 2024
Power Panki (Approx 40 MLD)

20 MLD Treated Water From Trans-Yamuna-I And II STPS At Dec.,2024
Mathura Is To Be Supplied To locl, Mathura.

Treated Water From Shahjahanpur STP (45 MLD) to Rosa TPS June 2025
(Approx.40 MLD)

Treated Water From Aligarh STP (45 MLD) to Harduaganj July 2025
TPS(approximately 30 MLD)

Treated Water From Naini, Prayagraj STP (80 MLD) To Bara Dec.,2025
TPS(Approx.55 MLD)

Treated Water From Bulandshahar STP(40 MLD) To Rosa TPS July 2025
(Approx.20 MLD)

4. That it is respectfully submitted that, the State of Uttar Pradesh has
developed a fully functionalized comprehensive three-tier monitoring
mechanism with a well-defined monitoring protocol, in which regular
monitoring is being done from the district level to the state level. Three
separate monitoring committees i.e. Waste Management Monitoring
Committee under the chairmanship of Additional Chief Secretary/
Principal Secretary, Urban Development; Air Quality Monitoring
Committee under the chairmanship of Additional Chief Secretary/
Principal Secretary, Environment, Forest & Climate Change; and River
Rejuvenation Committee the chairmanship of Agriculture Production
Commissioner; at the State Level and District Level Environment
Committee under the Chairmanship of District Magistrate has been
constituted. The meetings of District Environment Committees (DECs) are
being organised regularly under the Chairmanship of the District

Magistrate and the matter is also reviewed at the Government level. The
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details of the meetings of DECs are enclosed as Annexure-5. The
Government of Uttar Pradesh (GoUP) has directed vide letter dated
02.04.2024 to District Magistrates of Aligarh, Kasganj, Mainpuri,
Shahjahanpur, Shamli & Rampur after review to hold the meetings of
DECs regularly. A copy of the letter of the GoUP dated 02-04-2024 is

enclosed as Annexure-6.

. That the State of Uttar Pradesh has issued an Office Memorandum which
was also notified on 08-09-2023 by which an accountable committee has
been constituted for both the Sewage Treatment Plant/Common Effluent
Treatment Plant. The said accountable committee is completely competent
enough to take appropriate measures in the Environmental issues of the
State. The copy of said office memorandum dated 08-09-2023 is enclosed
as Annexure-7. The Committee regularly reviews the various ongoing
non-complaint STPs, non-operational STPs, delayed STPs, under
construction/non-operation CETPs and fixes the responsibilities for lapses.
The following action has been taken up by the committee for the delay in

projects and the discharging of untreated sewage into the river:

a) Show cause issued to Chief Engineer and Executive Engineer (Execution
and Maintenance) Uttar Pradesh Jal Nigam (UPJN) (Rural), Varanasi
vide letter dated 28.11.2023. A copy of the Show Cause Notice dated 28-

11-2023 is enclosed as Annexure-8.

b) Show Cause Notice issued to Project Manager, UPJN (R), vide letter
dated 26.09.2023 for delay in project completion of Kairana and
Lucknow STP projects. A copy of the Show Cause Notice dated 26-09-

2023 1s enclosed as Annexure-9.

c¢) Show Cause Notice issued to firm M/s Shapurji Plonji & Company Private
Limited (SPCPL) vide letter dated 03-11-2023 for delay in completion of
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Lucknow STP project. A copy of the Show Cause Notice dated 03-11-
2023 is enclosed as Annexure-10.

d) Liquidated damages (LD) of Rs. 9.14 Cr. has been imposed by UPJN (R)
vide letter dated 13.10.2023 against firm M/s EIEL-Avi (JV), Delhi for
incomplete works of STPs of 10 MLD, 5 MLD & 2 MLD at Sultanpur. A
copy of the letter dated 13.10.2023 is enclosed as Annexure-11.

e) Litigation filed against M/s Kanpur River Management Private Limited
(KRMPL), Kanpur for discharging untreated sewage into river Ganga in
Kanpur in the Court of Hon'ble Chief Metropolitan Magistrate, Kanpur.
The recommendation for termination of the concessionaire agreement
with M/s KRMPL has been sent to NMCG, New Delhi. The minutes of
the meeting of the Accountability Fixation Committee dated 18.10.2023,
14.12.2023 and 12-04-2024 are enclosed as Annexure-12, 13 & 14.

6. That it is respectfully submitted that, the Uttar Pradesh Pollution Control
Board (UPPCB) is regularly monitoring the quality of treated sewage from
STP. The performance of Sewage Treatment Plants based on monitoring

done by UPPCB in the month of February/March 2024 is summarised

below:
S.No Detail Number
1 Total Installed STP 134
2 Operational STP 127
i STP Achieving norms 112
i STP Not Achieving Norms 15
3 STP Not In Operation 7
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The status chart of 134 STPs comprising installed capacity, utilized
capacity and status of compliance with respect to standards is enclosed as

Annexure-15. The details of 15 non-complying STPs with analysis data

are enclosed as Annexure 16.

. That it is respectfully submitted that 40 STPs were found to be defaulting
and not achieving norms in the year 2022-23 and 2023-24 (Till March,
2024), UPPCB has imposed Environmental Compensation of X 6.77 Cr.
against these 40 defaulting STPs. The STP at Etah (24 MLD) has deposited
Environmental Compensation of X 2.2 Lakh imposed by UPPCB. Apart
from the above 04 STPs have deposited partial Environmental
Compensation of X 3.15 Lakh out of X 8.4 Lakh imposed by UPPCB. That
UPPCB has issued directions to 38 District Magistrates for recovery of
Environmental Compensation imposed against defaulting STPs. A list of
40 Defaulting STPs with data of imposed Environmental Compensation,
deposited Environmental Compensation and details of directions to DMs is

enclosed as Annexure-17.

. That it is pertinent to mention that UPPCB vides letters dated 03-10-2022,
05-12-2022, and 15-09-2023 have issued directions to concerning the
department for the installation of chlorination unit/appropriate devices in
STPs to achieve the norms of fecal coliform in treated sewage. Copy of
Letters dated 03-10-2022, 05-12-2022, and 15-09-2023 are annexed

herewith as Annexure-18.

. That it is submitted that, in compliance with the above directions of
UPPCB 123 STPs has installed chlorination unit. There are 03 oxidation
pond in Banda, Fatehgarh (Farrukhabad) & Chitrakoot and 01 constructed
wetland in Bithoor (Kanpur). Chart showing timeline for installation of

chlorination unit in rest 07 STPs is given below:

9
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Sr. Name of Name of STP Capacity of Timeline for
No. Town/ STP (MLD) installation of
District Chlorination Unit
1 Meerut Pallavpuram - 2 11 April, 2024
2 Meerut Pandav Nagar 3 July, 2024
3 Meerut Rakshapuram 6 April, 2024
4 Meerut Sainik Vihar 6 July, 2024
5 Meerut Sharda Puri Phase-1 6 Space not available
6 Moradabad MDA, Moradabad 20 April, 2024
7 Lucknow Bharwara 345 May, 2024

10.That it is respectfully submitted that there are 377 untapped drains

identified in the State that will be tapped under the proposed projects.

UPPCB has verified the status of intermediate treatment in these drains as

per the direction of the Hon'ble Tribunal. It has been found that

bioremediation is being done in 203 drains and 174 drains are discharging

untreated sewage into the rivers without any intermediate treatment.

11.That UPPCB has issued directions to the concerning ULBs from where

discharge is going into the river for imposition of Environmental

Compensation of Rs. 5 Lakh per month per drain which is effective from

01-07-2020. Copy of Letters of UPPCB are enclosed as Annexure-19.

12.That it is respectfully submitted that the UPPCB has filed prosecution

under section 43/44 of the Water (Prevention and Control of Pollution)

Act, 1974 as amended against U.P. Jal Nigam due to the discharge of

untreated sewage in the court of Hon'ble Special Judicial Magistrate (Air &

Water Pollution), Lucknow as per the details given below :

10
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S. Department/Officer Complaint Under Current
No. prosecuted Number Section Status
Nagar Palika Parisad 01/2011 43/44 Under trial
Mathura
Shyam sundar
1 Upadhyay, Chairman
" | Janardhan Rai,
Executive Officer
S.S. Johri, Jal Kal
Engineer
Nagar Palika Parisad 20/2010 43/44 Under trial
Muzaffarnagar
Kapildev Agrawal,
Chairman
) Narendra Singh
" | Tewatiya, Executive
Officer
Vijendra Kumar Pal,
Assistant Engineer
(Civil)
Nagar Palika Parisad | 98500/2021 41 Under trial
Khonda Makanpur
3. | Ghaziabad.
Krishnakant, Executive
Officer
Ganga Pollution Control | 2212/2021 43/44 Under trial
Unit, U.P. Jal Nigam,
Kanpur
Sandeep Singh Visen,
Assistant
Engineer/Project
4. | Manager
Shatrughan Singh,

Assistant Engineer
Rajesh Kumar, Assistant
Engineer

Raghvendra Pratap
Yadav, Junior Engineer

11
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13.That it is pertinent to mention that, there are 07 Common Effluent

Treatment Plants (CETPs) with a cumulative treatment capacity of 58.55

MLD. The details of existing CETP in the State are given below :

S.No. | Name and Address Operator Installed | Utilized Sector
of the CETPs Capacity | Capacity
(MLD) (MLD)
1 CETP, HPDA, Hapur Pilkhua 2.10 1.10 Textile
Pilkhua, Hapur Development
Authority
2 Apparel Park UP State 6.00 6.00 Textile
Tronica City CETP, Industrial
Phase-I (for textile Development
units), Ghaziabad Authority
(UPSIDA)
3 CETP, UPSIDC UPSIDA/ 1.50 1.50 Textile
Textile Complex, Rooma Pollution
Rooma, Kanpur Control
(for textile units) Association
4 CETP Jajmau, U.P. Jal Nigam 36.00 36.00 Tannery
Kanpur
5 CETP, Industrial Industrial 6.25 6.25 Textile
Area, Site-A, Association
Mathura
6 Banther Industrial | Banther Industrial 4.50 4.50 Tannery
Pollution Control | Pollution Control
Co. CETP, Banther, Co.
Unnao
7 Unnao Tanneries Unnao Tanneries 2.15 2.15 Tannery
Pollution Control | Pollution Control
Company (CETP) Company
Site-II, Unnao
58.5 57.5

12
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That the State has proposed to install 02 more CETPs with a cumulative
capacity of 27.5 MLD by July 2026. Details of proposed CETPs with

progress is given below:

Progress Timeline/
S.No. | District |Capacity| Agency/ Project (Percentage) Date of Remark
Commissioning
(MLD)
1
Jajmau, 20 Jajmau Tannery 90% April, 2024 -
Effluent Treatment
Kanpur Association
Nagar
2 Gorakhpur ToR for
GIDA/ 7 Industrial Work not July, 2026  |Environmental
Development started Clearance
Gorakhpur Authority/Namami issued by
Gange SIEAA. EIA
Study pending
at PP level.

14. That it is submitted that the UPPCB is regularly monitoring the quality of

treated effluent from CETPs and on the basis of monitoring done by

UPPCB in the month of March 2024 the performance of CETPs is

summarised below :

S. No. | CETPs in Uttar Pradesh Number
1 Total Installed CETP 7
Operational CETP 7
2
CETP Achieving Norms 6
CETP Not Achieving Norms 1

13
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A chart showing the quality of treated effluent above mentioned CETPs

1s enclosed as Annexure-20.

15.That it is pertinent to mention that, during the monitoring of CETPs in
the year 2022-23 UPPCB vide letter dated 23-06-2023 has imposed
Environmental Compensation of X 14.1 Lakh against CETP at Banthar-
4.5 MLD and vide letter dated 23-06-2023 against Site 2 Unnao-2.15
MLD of % 9.9 Lakh. Copy of letters dated 23-06-2023 is enclosed as

Annexure-21 & 22 respectively. The concerned units have deposited

the imposed Environmental Compensation in the account of UPPCB.

16.That it is respectfully submitted that, it is based on the inventory of UPPCB
for the Year 2022-23, there are 1644 Grossly Polluting Industries (GPI)
identified in the State of Uttar Pradesh. Out of these 1644 units, a total of
1234 units were found operational and 410 units were found self-

closed/permanently closed. All the operational units have installed Effluent

Treatment Plant (ETP).

17.That it is pertinent to mention that the Central Pollution Control Board,
New Delhi has authorized reputed technical institutions (TPI) such as
Indian Institute of Technologies, Aligarh Muslim University, Harcourt
Butler Technical University, Motilal Nehru National Institute of
Technology, Central Pulp & Paper Research Institute etc. for third-party
inspection and monitoring of GPIs in the State. These GPI are also

regularly inspected by UPPCB.

18.That it 1s as per inspections conducted during the year 2022-23 by third-
party institutions authorized by CPCB, a total of 232 GPI units were found
non-complying. UPPCB has issued a show-cause Notice under the Water

(Prevention and Control of Pollution) Act, 1974 as amended against 180

14
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defaulter units and also issued closure directions against 52 GPI units on
the basis of the recommendations of TPI. The summary status of GPI units

for the Year 2022-23 is given below:

Total GPIs 1644

Complied 1002

Non-Complied 232
(SCN issued 180)
(Closure order issued 52)

Self- Closed- Permanent 43

Self- Closed- 367

Temporary

19. Current Status of Solid Waste Management ( Urban Area ) :

That it is submitted that, at present there are 762 number of Urban Local
Bodies (ULBs) in the state, total solid waste generated from the urban area
is approximately 20,114 Ton per Day (TPD). The state has made
arrangements for 100 per cent door-to-door collection of total solid waste

generated.

20.That it is respectfully submitted, that the State has developed the
infrastructure of solid waste processing by way of 22 operational integrated
solid waste processing plants (Waste to Compost) with a cumulative
processing capacity of 9,435 TPD, operational 711 Material Recovery
Facilities (MRFs) of cumulative capacity of 3,780 TPD, operational 05
Waste to Energy Plants of 209 TPD waste incineration capacity also 868
Compost Pits with composting capacity of 1,457 TPD. Thereby, the State

has a total operational solid waste processing capacity of 14,881 TPD (73

15
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% of total solid waste generated in the State). List of 22 MSW plants, 711
MRFs, 868 compost pits and 5 Waste to Energy plants are enclosed as
Annexures-23, 24, 25 and 26.

21.That the State has made a time bound action plan for developing the
infrastructure to fulfill the processing gap of 5,233 TPD by December 2024
by way of commissioning of 13 MSW plants with cumulative capacity of
1,830 TPD, 222 MRFs with cumulative capacity of 1,315 TPD & 210
compost pits with cumulative capacity of 842 TPD and 21 MSW Plants
with cumulative capacity of 1,925 TPD by December, 2024. Thereby the
State shall have a processing capacity of 20,793 TPD which is more than
the current waste generation. Apart from these plants, 04 MSW plants with
a cumulative capacity of 200 TPD, & 11 Waste to Energy / Bio-CNG
plants with a cumulative capacity of 6,750 TPD shall be commissioned by
December 2025, thereby the State shall have a processing capacity of
27,743 TPD by December 2025 List of 04 MSW plants and 11 Waste to

Energy plants/Bio-CNG plants are enclosed as Annexures-27 and 28.

22. That it is respectfully submitted, that Apart from the above under-
construction projects, the State has made future plans which are in the
pipeline for the establishment of processing plants of a capacity of 1362
TPD by December 2025. Hence State shall have a solid waste processing
capacity of 29,105 TPD by December 2025. The State’s plan for Solid

Waste Management is summarized below-

16
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Total SW Processing Facilities Installed
Generation
(TPD)
20,114 MSW [ MRFs | Compost | WtE Processing Gap
Plants Pits Capacity (TPD) (TPD)
22 711 868 05 14,881 5,233
(9,435 | (3,780 | (1,457 (209
TPD) | TPD) TPD) TPD)
Processing Facilities Under Construction (June 2024)
MSW [ MRFs | Compost | WtE Total Processing | Gap
Plants Pits Capacity Capacity | (TPD)
(TPD) (TPD)
13 222 210 0 3,987 18,868 1,246
(1,830 | (1,315 (842
TPD) | TPD) TPD)

Processing Facilities Under Construction (December 2024)

MSW [ MRFs | Compost | WtE Total Processing | Gap
Plants Pits Capacity Capacity | (TPD)
(TPD) (TPD)
21 0 0 0 1,925 20,793 0
(1,925
TPD)

Processing Facilities Under Construction ( December 2025 )
MSW [ MRFs | Compost | WtE/ | Total Processing | Gap
Plants Pits Bio - | Capacity | Capacity | (TPD)

CNG | (TPD) (TPD)
04 0 0 11 6950 27,743 0
(200 (6750
TPD) TPD)
Proposed Processing Facilities ( December 2025)
MSW [ MRFs | Compost | WtE Total Processing | Gap
Plants Pits Capacity | Capacity | (TPD)
(TPD) (TPD)
15 0 98 (382 0 1362 29,105 0
(980 TPD)
TPD)

17



17


4048

23.Progress report of Solid Waste Management (Urban) w.r.t. status filed
on 23.03.2023 in OA no. 606 / 2018: That Chief Secretary Govt. of Uttar

Pradesh has reported the status of Solid Waste Management before
Hon’ble NGT during his personal appearance before this tribunal on
23.03.2023 in OA number 606/2018 Compliance of Solid Waste
Management Rules 2016 and other Environmental issues. The State has
enhanced the processing capacity of Solid Waste Plants in the Urban areas
by way of the establishment of new 05 integrated MSW Plants of capacity
3330 TPD, 177 MRFs of capacity 1110 TPD and 18 compost pits of
capacity 143 TPD which were under construction now made operational.
Also 03 new Waste to Energy plants of capacity 15 TPD are now
operational. The progress chart for Solid Waste Management is

summarised below:-

Entity Status filed on Current Status
23.03.2023
Operational SW Plants 19 (5,865 TPD) 22 (9,435 TPD)
Operational MRFs 534 (2,670 TPD) 711 (3,780 TPD )
Waste to Energy 03 (268 TPD) 05 (209 TPD)
Functional Compost pits 850 ( 1,314 TPD) 868 ( 1,457 TPD)

(Urban area)

Total Processing 10,117 TPD 14,881 TPD

Capacity (Urban)

24.Current Status of Legacy Waste Management: That Chief Secretary

Govt. of Uttar Pradesh has reviewed the status of Legacy Waste

18
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Management and issued directions to the concern departments to conduct a
proper survey all over the State and submit survey report regarding
quantity of Legacy waste in the state. In compliance of direction of Chief
Secretary 3D mapping & Contour Survey has been done by Urban
Development Department through Construction & Design services. The
survey includes stationed / Arial survey of the sites and based on the data
obtained the quantity of legacy waste in the State has been increased by
43.57 Lakh Ton. Further, current gap of Solid Waste generation and
operational processing facilities is 5,233 TPD. Considering this gap, Solid
Waste accumulated in last one year as legacy 2 Lakh Ton. The total legacy
waste remained to be remediated is 50.54 Lakh Ton (2+4.97 (old sites)
+43.57 (new sites)) which is scheduled to be remediated by December,
2024. List of Legacy waste sites where remediation is going on is enclosed

as Annexure-29.

25.Progress report w.r.t. status filed on 23.03.2023 : That during hearing on

23.03.2023 State of Uttar Pradesh has reported the quantity of Legacy
Waste 91 Lakh Ton, after the survey conducted by Construction & Design
services the total quantum of Legacy Waste in the State is 134.57 Lakh
Ton. Further, current gap of Solid Waste generation and operational
processing facilities is 5,233 TPD. Considering this gap, Solid Waste

accumulated in last one year as legacy 2 Lakh Ton. So far 86.03 Lakh Ton
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of legacy waste has already been remediated and remaining 50.54 Lakh

Ton of Legacy Waste shall be remediated by December 2024.

26.That it is respectfully submitted, that the funds under SBM-1 and SBM-2.0

and Namami Gange are being utilized for solid waste management,

Sanitation, and wastewater management. All these projects have a single

nodal bank account (called SNA for SBM-1&2) at the state level where all

fund for the mission is placed. Financial limits for each project are

provided from time to time. This mechanism ensures that no fund shortage

at any given time for all the projects across the state. Status of Fund in X

Cr. for Solid Waste Management, Sewage Management and Sanitation:

SBM(Urban) under SBM (1 &2) (For FY 2023-2024)

S. Fund |Opening| Fund |ExpenditureRemaining| Fund

No. |Approved| Balance | Released | of the year | Balance |Required
from Govt.
1 7,997.23 {2,218.29 | 352.09 519.71 2,050.67 0
SBM (Rural) under Gramin (I&II) (For FY 2023-2024)
2 330.39 0 330.39 231.27 99.12 0
Namami Gange Department (For FY 2023-2024)

3 262.76 0 262.76 252.02 10.74 0
Total |8,590.38 (2,218.29| 945.24 1003.00 2,160.53

R
Cr.)
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PRAYER

It is, therefore, most respectfully prayed that this Hon'ble Tribunal may

graciously be pleased to:

I Grant us the further extension of time till December 2025, to fully

complete the 100% construction of the sewage treatment.

T2

~ THROUGH

PRIYANKA SWAMI

Advocate

Standing Counsel for State of Uttar Pradesh

F-13, Ground Floor, Jangpura Extension,
New Delhi-110014

[I. Pass any such other order as may deem fit.

Date: .04.2024
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BEFORE THE NATIONAL GREEN TRIBUNAL

AT DELHI PRINCIPAL BENCH

IN THE MATTER OF:
PARYAVARAN SURAKSHA SAM

& ANOTHER

UNION OF INDIA & OTHERS ....RESPONDENT(s)

AFFIDAVIT

I Ashish Tiwari aged about 54 years s/o Shanker Dayal Tiwari, working
as Secretary, Environment, Forest & Climate Change Department, Govt. of

U.P. do hereby solemnly affirm and declare as under :

1. That I am duly authorized on behalf of state of U.P. in official capacity

f,_..-:-

{;’ 1’_.?_1_,*'\‘ S \_‘ in the above matter and have gone through all the records pertaining to
ry \ :
[ o wb \_ :sald matter maintained at the office of state of U.P. and I am well

[ .
1 4 S \ q
| .y ‘
\ . 4 o
\

: % rconversant to swear the present affidavit before this tribunal.

2 That the accompanying report has been drafted by our counsel upon my

mstructions.

Fﬁmm
L e
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3. That the contents of the accompanying compliance report are true and
correct and the knowledge has been derived from official records and

nothing material has been concealed therefrom.

e

DEPONENT

VERIFICATION <

NOTARY MOTARY
Verified on solemn affirmation at L{<z> on this Ig day of April 2024,
that the contents of the foregoing affidavit are true and correct to the best of

my knowledge and no part of it is false and nothing material has been

concealed therefrom.

(’f’gﬁ/\jfﬁ”‘;—/

et DEPONENT

: "‘hwjﬂ

0 '&0943"5

| know & ldeniiy the oepanent! Executith
who has signed/ pet-i befora me
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Annexure-1

Sl

Name Of
Town/District

No. of
STP

Capacity
(MLD)

Constructing
Agency

Present
Progress

Completion
Timeline

Unnao

15

UPJN (Rural)

95.50%

Jun -24

Work of STP has
been completed
and is under Trail
run through bypass
arrangement.
Targeted to
complete balance
work by Jun -24.

Sultanpur

17

UPJN (Rural)

99.80%

Upgradation of 5
MLD STP Hathia
nala from 5 MLD
to 10 MLD , 5
MLD and 2 MLLD
STP

is completed and
under Trail-run.
Automation work
of STP is in
progress which is
targeted to be
completed by Apr-
24

24

22 MLD - Work
of Sahawali

STP is
Completed and
under Trail-run.




Muzaffarnaga
r

54.5

4055

UPJN (Rural)

93.00 %

Jun-24

325 MLD STP
is commissioned in
Feb -2024 by
taking discharge
from one drain.
Land was

made available in
April 2023 for
construction of IPS-
2A at Krisnapuri
which

is to be completed
by June 2024,

Mirzapur

17

UPJN (Rural)

99.00%

Apr-24

Work of STP
and MPS are
completed. Power
connection is
balance for
which additional
fund is
approved by
NMCG

on 26.02.24

Ghazipur

21

UPJN (Rural)

98.50%

Apr-24
Work of STP and
MPS are

EC meeting
dt 13.02.2024.
Work of
Effluent pipe line
in

progress.

25
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Aug-24
Work of 42.0, 20
and 1 MLD is
6 Bareilly 63 UPJN (Rural) 99.00 % completed.
Sewage is taken in
all three STP.
7 Fatehgarh - 47.70 UPJN (Rural) 83.10% Jun-24
Farrukhabad
8 Shuklaganj 5 UPJN (Rural) 81.00% Aug-24
Apr-24
Work of STP
) . is completed and
9 Kairana 15 UPJN (Rural) 91.71 % sewage
is taken in STP
10 Lucknow 120 UPJN 88.00% Jun-24
(Urban)
STP construction
work was
completed in august
23 but the
electricity
connection
. Awas Vikas 0 was provided in
11 Ghaziabad 21.5 Parishad 100.00% January 24. From
Feb 24 the plant is
operational
12 Jhansi 26 Nagar Nigam 95.00% Apr-24
Jhansi
13 Gorakhpur 10 UPJN 100.00% STP under trail run
(Urban)
14 Azamgarh 8 UPJN 90.00% Mar-24
(Urban)
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15 Ayodhya 1 33 UPJN (Rural) 80.61% Dec-24
16 Balrampur 1 8.5 UPJN 80.00% Mar-24
(Urban)
May-24
Daulatganj & 39 MLD STP .
Barikala Land availability
’ for construction of
SBRBasin 1,2 &3
of 39 MLD STP
17 2 4.5 UPJN (Rural) 77.25 % could be ensured
from UPJN (Urban)
by the delay of 06
Lucknow months.
For 3.5 MLD STP
financial approval
has not been given
yet by NMCG .
18 Moradabad 1 25 UPJN (Rural) 50.00% Jan-25
19 Agra 13 177.6 UPIJN (Rural) 37.82 % Apr-25
20 Gorakhpur 1 10 UPIJN (Urban) 3.00% Sep-24
21 Gorakhpur 1 30 UPIJN (Urban) 28.00% Mar-25
22 Gorakhpur 1 38 UPIJN (Urban) 28.00% Mar-25
23 Ghaziabad 1 68 UPJN (Urban) 3.00% Jun-25
24 Ballia 1 20 UPJN (Urban) 4.00% Mar-25
25 Dec-25
Varanasi 1 55 UPJN (Rural) 2.0%% Work started on
07.03.2024.
Total 45 948
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Details of STPs under tendering stage in State

Annexure-02

SL.

Location

No. of
STPs

Capacity of
STP
proposed
(MLD)

Status of Project

Executing
Agency

Timeline

Meerut

220

LOA issued to (JV) M/s  GA Infra Private
Ltd, Rajasthan and, M/s SSG Infratech Pvt.
Ltd. New Delhi on 27.05.2023.
Concessionaire agreement signed is signed on
05.09.23. Financial closure is under
process. Financial closure document sent to
NMCG on

15.03.24 for review

UPJN (Rural)

Mathura

60

LOA issued to JV M/s Enviro Infra engineer
Limited, Dehli and M/s Micro Transmission
System , greater Noida. on

27.09.23. financial closer is under process.
Concessionaire  agreement signed is signed
on 12.12.23. Financial closure is under process.

UPJN (Rural)

Saharanpur

135

Revised TBER report sent to NMCG on
02.08.23. NOC received from NMCG for opening
of Financial bid on 28.12.23 Financial bid

has been opened on

12.01.24 which is under evaluation.

UPJN (Rural)

Kosi Kalan

12

Financial bid evaluation report sent to
NMCG on 13.12.23. NOC received from
NMCG for issuing of LOA on

20.02.24 to L2 bidder Reply for same sent
to NMCG on 27.02.24 for
reconsideration of UPJN
recommendation as previous.

UPJN (Rural)

Chhata

Re-bid is invited on 12.12.2023. 05 bid
received. Technical bid evaluation report
sent to NMCG on 12.01.24. NOC received
from NMCG for opening of Financial bid
on 07.03.24 Financial bid

opened on 18.03.24 which is under
evaluation.

UPJN (Rural)

June-25

Vrindavan

13

Financial bid evaluation report sent to NMCG
on 05.12.23. NOC received from NMCG  fot
issuing of LOA on

08.03.24.LOA is issued to L1 bidder on 15.03.24

UPJN (Rural)

Hathras

24

Financial bid evaluation report sent to
NMCG on 12.01.24. NOC received from
NMCG for issuing of LOA on

20.02.24 to L2 bidder. Reply for same

sent to NMCG on 27.02.24. for
annulling the bidding process.

UPJN (Rural)

28



4059

Financial bid evaluation report sent to UPJN (Rural)
NMCG on 13.12.23. NMCG has given its
comment on evaluation report on
3 Prayagraj (Distt. 1 90 30.01.24 with change in ranking of bidder.
D) Reply for same sent to NMCG
on 27.02.24 for reconsideration of UPJN
recommendation as previous.
Financial bid evaluation report sent to UPJN (Rural)
NMCG on 11.01.24. NOC received from
NMCG for issuing LOA on
9 |Lucknow 1 50 13.03.24. LOA is issued to L1 bidder on
15.03.24
Financial bid evaluation report sent to UPJN (Rural)
NMCG on 13.12.23. NOC received from
NMCG for issuing of LOA to L1 bidder on
10 Prayagraj (Distt. 1 53 20.02.24. LOA issued to M/S
©) HNB on 23.02.24. Date of Start is given as
19.03.24.
Technical bid evaluation report sent to NMCG |UPJN (Rural)
on 21.12.2023. NOC received from NMCG for
opening of financial bid on 12.01.24. Financial
11 |Shamli Town 1 40 bid is opened on )
15.01.24 which is under evaluation.
12 1 5 Under Re-tendering. Technical bid was opened |UPJN (Rural)
on 22.02.2024.
09 bid received which is under
Banat Town, distt. evaluation.
Shamli
Thanabhawan Under Re-tendering. Technical bid was UPJN (Rural)
town, distt. opened on 22.02.2024. 07 bid received which
Shamli is under evaluation.
13 1 10
Babri- Bantikhera, Under Re-tendering. Technical bid was opened [UPJN (Rural)
disttShamli on 26.02.2024. 07 Bid received which is under
evaluation.
14 1 5
Lucknow (Phase-2 Last date of bid submission is 22.04.2024. UPJN (Rural)
Part-2) —
15 [HAM-PPP 1 100
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16 [Hapur 1 6 Last date of bid submission is 17.03.2024. UPJN (Rural)
Prayagraj (Naini). Technical bid was opened on 26.02.24. 14 bid UPJN (Rural)
received which is under evaluation.
17 1 50
Fatehpur Under re-tendering Technical bid opened on UPJN (Urban)
23.02.204. Bid under evaluation.
18 1 18
Khoda-Makanpur Under re-tendering Technical bid opened on UPJN (Urban)
28.03.204. Bid under evaluation.
19 1 66
Total 19.0 953.0
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Details of 310 proposed STPs in the State
A. Details of DPR submitted/to be submitted to NMCG for approval by UPJN( Rural)
SL Location/Town No. of | Capacity of STP Remarks Likely Date of
STPs proposed Completion
(MLD)
1 [Chandauli 1 37 DPR is under review at NMCG.
2 |Dalmau, Raebareilly - 0.006 DPR is under review at NMCG.
3 |Varanasi (Durga 1 55 Revised DPR is under
drain) preparation by UPJN (Rural)
4 |Lucknow Phase-III 1 75 DPR is under review at NMCG. 24 months after
issuance of effective
date of start
5 |Gulaothi, 1 10 DPR is under review at NMCG.
Bulandshahar
6 |Manikpur 1 2.4 Revised DPR is under
preparation at UPJN (Rural) for
FSTP.
7 |Deoband 1 20 DPR is under review at NMCG.
8 |I & D and STP works 1 6 DPR is under review at NMCG.
at Barhalganj NP,
Distt. Gorakhpur
0.9 |I&D & STP works for 1 44 Revised DPR is under
8 drains falling in preparation by UPJN (Rural)
River Rapti at Distt.
Gorakhpur
10 (I & D and STP works 1 15 DPR is under review at NMCG.
at Tanda Distt.
Ambedkar nagar
11 (I & D of remaining 7 - - DPR is under review at NMCG.
drains falling in river
Ganga of Kanpur city
12 (I & D and STP works 2 113 DPR is under review at SMCG.
of Aligarh Drain at
Distt. Aligarh
13 |1 & D and STP works 1 35 Revised DPR is under
of drains falling in preparation by UPJN (Rural) for
Ghaghara at NPP, FSTP.
Dohrighat, Distt. Mau
14 |DPR forI & D and 2 80 DPR is under review at NMCG.
STP works at Distt.
Moradabad (Zone -3
& Zone 4)
15 | DPR for 1&D and 2 23.5 Revised DPR is under
STP works at Bhadohi preparation by UPJN (Rural)
Total — 15 DPRs 16 484.4
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B. List of approved CSAP prepared by UPJN (Urban) under SBM 2.0

SI. |District Name of|Date of Approval |[Current Status STP Capacity (MLD)
ULB SLTC/SHPC
1 [Aligarh Atruli 05.09.22 / DPR under preparation 5
20.09.22
2 |Ambedkar nagar [ltifatga 05.09.22/ DPR prepared and approval 1.5
nj Bazar 20.09.22 awaited
3 |Amethi Gauriga 01.11.22/ DPR under preparation 2.75
nj (NPP) 02.11.22
4 |Auraiya Acchald 01.11.22/ DPR under preparation 1
a (NP) 02.11.22
5 |Auraiya Auraiya 05.09.22 / DPR under preparation 9
20.09.22
6 |Auraiya Bidhuna 01.11.22/ DPR under preparation 33
(NP) 02.11.22
7 |Ayodhya Gosaiga 01.11.22/ DPR under preparation 1.5
nj (NP) 02.11.22
8 [Ayodhya Rudauli 01.11.22/ DPR under preparation 4.5
(NPP) 02.11.22
9 |Azamgarh Mubara 01.11.22/ DPR under preparation 12
kpur 02.11.22
(NPP)
10 |[Balrampur Tulsipur 01.11.22/ DPR under preparation 3.25
(NP) 02.11.22
11 |Balrampur Utraula 01.11.22/ DPR under preparation 3.25
(NPP) 02.11.22
12 (Bareilly Aonla 01.11.22/ DPR prepared and approval 6
02.11.22 awaited
13 |Bareilly Faridpur 05.09.22 / DPR prepared and approval 10
20.09.22 awaited
14 |Bijnor Kiratpur 05.09.22/ DPR prepared and approval 6.5
20.09.22 awaited
15 |Bijnor Najibaa 05.09.22/ DPR under preparation 9
bad 20.09.22
16 |Bijnor Nagina 05.09.22/ DPR under preparation 10
20.09.22
17 |Bijnor Chandp 05.09.22/ DPR prepared and approval 8.5
ur 20.09.22 awaited
18 |Bijnor Sherkot 05.09.22/ DPR under preparation 6.5
20.09.22
19 |Bijnor Dhampu 05.09.22/ DPR prepared and approval 5
r 20.09.22 awaited
20 (Bulandshahr Auranga 01.11.22/ DPR prepared and approval 2.82
bad 02.11.22 awaited
(NP)
21 |Bulandshahr Sikandra 01.11.22/ DPR under preparation 8.4
bad 02.11.22
(NPP)
22 |Bulandshahr B.B. 01.11.22/ DPR prepared and approval 0.97
Nagar 02.11.22 awaited
(NP)
23 |Bulandshahr Gulaothi 01.11.22/ DPR under preparation 5
(NPP) 02.11.22
24 (Bulandshahr Debai 01.11.22/ DPR under preparation 3.8
(NPP) 02.11.22
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25 |Bulandshahr Siana 01.11.22/ DPR under preparation 4.5
(NPP) 02.11.22
26 |Bulandshahr Chhatari 01.11.22/ DPR prepared and approval 1.2
(NP) 02.11.22 awaited
27 |Bulandshahr Bugrasi 01.11.22/ DPR under preparation 1.5
(NP) 02.11.22
28 |Bulandshahr Jahangir 01.11.22/ DPR under preparation 6
abad 02.11.22
(NPP)
29 [Chitrakoot Chitrako 01.11.22/ DPR under preparation 9.5
ot Dham 02.11.22
Karwi
(NPP)
30 [Chitrakoot Rajapur 01.11.22/ DPR prepared and under 2.5
(NP) 02.11.22 observation
31 |Deoria Bariyarp 01.11.22/ DPR under preparation 2.84
ur(NP) 02.11.22
32 |Deoria Lar 05.09.22 / DPR prepared and approval 3
20.09.22 awaited
33 |Deoria Gaura 05.09.22/ DPR prepared and approval 5
Barhaj 20.09.22 awaited
34 |Etawah Bakewar 01.11.22/ DPR under preparation 1.6
(NP) 02.11.22
35 |Etawah Jasawan 01.11.22/ DPR under preparation 33
tnagar 02.11.22
(NPP)
36 |Farrukhabad Shamsha 05.09.22/ DPR prepared and approval 8
bad 20.09.22 awaited
37 |Farrukhabad Kampil 05.09.22/ DPR prepared and approval 2
20.09.22 awaited
38 |G B Nagar Dadri 01.11.22/ DPR under preparation 10.56
(NPP) 02.11.22
39 |Ghaziabad Muradn 01.11.22/ DPR under preparation 10.19
agar 02.11.22
(NPP)
40 |Ghaziabad Niwari 01.11.22/ DPR under preparation 1
(NP) 02.11.22
41 [Ghaziabad Faridnag 01.11.22/ DPR prepared and approval 1.25
ar (NP) 02.11.22 awaited
42 |Ghaziabad Patala 01.11.22/ DPR prepared and approval 1
(NP) 02.11.22 awaited
43 [Ghaziabad Dasna 01.11.22/ DPR under preparation 3.5
(NP) 02.11.22
44 |Hapur Pilkhuw 01.11.22/ DPR prepared and approval 6
a(NPP) 02.11.22 awaited
45 [Hardoi Shahaba 01.11.22/ DPR under preparation 10.25
d 02.11.22
46 |Jalaun Jalaun 05.09.22 / DPR under preparation 6
20.09.22
47 |Jalaun Kalpi 05.09.22/ DPR under preparation 6
20.09.22
48 |Jalaun Konch 05.09.22 / DPR under preparation 6
20.09.22
49 |Jaunpur kerakat( 01.11.22/ DPR under preparation 1.34
NP) 02.11.22
50 |Jaunpur Shahgan 01.11.22/ DPR under preparation 2.71
j(NPP) 02.11.22
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51 |Jaunpur Badlapu 01.11.22/ DPR under preparation 2.08
r(NP) 02.11.22

52 |Jaunpur Zafraba 01.11.22/ DPR under preparation 1.13
d(NP) 02.11.22

53 |Jaunpur Gauraba 01.11.22/ DPR under preparation 2.32
dshahpu 02.11.22
r (NP)

54 |Jaunpur Kajgaon 01.11.22/ DPR under preparation 1.35
(NP) 02.11.22

55 |Jaunpur Khetasar 01.11.22/ DPR under preparation 1.9
ai (NP) 02.11.22

56 |Jaunpur Mugrab 01.11.22/ DPR prepared and under 3.09
adshahp 02.11.22 observation
ur
(NPP)

57 |Jaunpur Machhli 01.11.22/ DPR under preparation 2.51
shahr(N 02.11.22
P)

58 |Jaunpur Mariahu 01.11.22/ DPR under preparation 2.2
(NP) 02.11.22

59 |Jaunpur Rampur 01.11.22/ DPR under preparation 1.58
(NP) 02.11.22

60 [Kannauj Chhibra 05.09.22 / DPR prepared and approval 12
mau 20.09.22 awaited

61 |Kanpur Dehat Akbarpu 05.09.22/ DPR under preparation 4.5
r 20.09.22

62 |Kaushambi Manjhan 05.09.22/ DPR under preparation 10.5
pur 20.09.22

63 |Kushinagar Chhitau 01.11.22/ DPR under preparation 2.5
ni(NP) 02.11.22

64 |Kushinagar Dudahi( 01.11.22/ DPR under preparation 2.5
NP) 02.11.22

65 |Kushinagar Khadda( 01.11.22/ DPR under preparation 1.6
NP) 02.11.22

66 |Kushinagar Ramkola 01.11.22/ DPR under preparation 8
(NP) 02.11.22

67 |Lakhimpur Gola 05.09.22/ DPR prepared and approval 6.15
Gokarnn 20.09.22 awaited
ath

68 |Lucknow Kakori 01.11.22/ DPR under preparation 2
(NP) 02.11.22

69 |Lucknow Malihab 01.11.22/ DPR under preparation 2.5
ad (NP) 02.11.22

70 |Maharajganj Mabharaj 01.11.22/ DPR under preparation 6.5
ganj(NP 02.11.22
P)

71 |Maharajganj Nichlaul 01.11.22/ DPR under preparation 2
(NP) 02.11.22

72 |Maharajganj Nautan 01.11.22/ DPR under preparation 3.64
wa 02.11.22
(NPP)

73 |Maharajganj Sonauli 01.11.22/ DPR under preparation 2.21
(NP) 02.11.22

74 |Mathura Gokul 01.11.22/ DPR prepared and approval 0.6
(NP) 02.11.22 awaited
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75 |Mathura Goverdh 01.11.22/ DPR under preparation 4.5
an (NP) 02.11.22
76 |Mathura Mahava 01.11.22/ DPR prepared and approval 1.2
n (NP) 02.11.22 awaited
77 |Meerut Sardhan 01.11.22/ DPR under preparation 6
a (NPP) 02.11.22
78 |Moradabad Bilari 01.11.22/ DPR prepared and approval 3.8
(NPP) 02.11.22 awaited
79 |Moradabad Kanth 01.11.22/ DPR under preparation 2.6
(NP) 02.11.22
80 |Moradabad Umrikal 01.11.22/ DPR under preparation 1.8
an (NP) 02.11.22
81 |Moradabad Kundark 01.11.22/ DPR under preparation 3
i (NP) 02.11.22
82 |Muzaffarnagar Purkazi 01.11.22/ DPR prepared and approval 2.77
(NP) 02.11.22 awaited
83 |Muzaffarnagar Miranpu 01.11.22/ DPR under preparation 2.8
r (NP) 02.11.22
84 |Muzaffarnagar Jansath 01.11.22/ DPR prepared and approval 2
(NP) 02.11.22 awaited
85 |Muzaffarnagar Shahpur 01.11.22/ DPR prepared and approval 2.1
(NP) 02.11.22 awaited
86 |Muzaffarnagar Khatauli 05.09.22 / DPR prepared and approval 7.5
20.09.22 awaited
87 |Pratapgarh Bela 01.11.22/ DPR under preparation 3
Pratapga 02.11.22
rh
(NPP)
88 |Pratapgarh Lalganj 05.09.22/ DPR under preparation 2.75
20.09.22
89 |Prayagraj Bharatga 01.11.22/ DPR under preparation 1.7
nj (NP) 02.11.22
90 [Prayagraj Phulpur 01.11.22/ DPR under preparation 2.3
(NP) 02.11.22
91 |Prayagraj Mau 01.11.22/ DPR under preparation 2.06
Aima 02.11.22
(NP)
92 |Prayagraj Sirsa 01.11.22/ DPR under preparation 1.27
(NP) 02.11.22
93 |Raebareilly Salon 05.09.22/ DPR under preparation 1.5
20.09.22
94 |Rampur Kemri(N 01.11.22/ DPR prepared and approval 2.9
P) 02.11.22 awaited
95 |Rampur Tanda(N 01.11.22/ DPR prepared and approval 4.8
PP) 02.11.22 awaited
96 |Rampur Dariyal( 01.11.22/ DPR under preparation 2.1
NP) 02.11.22
97 |Rampur Suar(NP 01.11.22/ DPR under preparation 32
P) 02.11.22
98 |Rampur Bilaspur 01.11.22/ DPR prepared and approval 4.5
(NPP) 02.11.22 awaited
99 |Rampur Maswasi 01.11.22/ DPR under preparation 1.8
(NP) 02.11.22
100 [Rampur Milak(N 01.11.22/ DPR prepared and approval 3.1
PP) 02.11.22 awaited
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101 [Rampur NarpatN 01.11.22/ DPR under preparation 2.1
agar(NP 02.11.22
)

102 |Rampur Shahaba 01.11.22/ DPR prepared and approval 3.8
d(NP) 02.11.22 awaited

103 [Rampur Saifni(N 01.11.22/ DPR prepared and approval 2.2
P) 02.11.22 awaited

104 [Saharanpur Ambeth 01.11.22/ DPR prepared and under 1.5
a (NP) 02.11.22 observation

105 |Saharanpur Chhutm 01.11.22/ DPR prepared and approval 2.5
alpur 02.11.22 awaited
(NP)

106 [Saharanpur Chilkana 01.11.22/ DPR under preparation 2
Sultanpu 02.11.22
r
(NP)

107 |Saharanpur Gangho 01.11.22/ DPR under preparation 5.5
(NP) 02.11.22

108 [Saharanpur Nakur 01.11.22/ DPR under preparation 2
(NPP) 02.11.22

109 |Saharanpur Nanauta 01.11.22/ DPR under preparation 2.4
(NP) 02.11.22

110 [Saharanpur Rampur 01.11.22/ DPR under preparation 3.28
Manihar 02.11.22
an
(NP)

111 [Saharanpur Sarsawa 01.11.22/ DPR under preparation 2
(NPP) 02.11.22

112 |Saharanpur Titron 01.11.22/ DPR under preparation 1
(NP) 02.11.22

113 [Saharanpur Behat 01.11.22/ DPR under preparation 2
(NP) 02.11.22

114 |Sant Kabeer Nagar Maghar 05.09.22/ DPR under preparation 2

20.09.22

115 [Sant Kabir Nagar Bakhira 01.11.22/ DPR under preparation 4.13
(NP) 02.11.22

116 |Sant Kabir Nagar Belharka 01.11.22/ DPR under preparation 1.53
la (NP) 02.11.22

117 [Sant Kabir Nagar Mehand 01.11.22/ DPR under preparation 5.5
awal 02.11.22
(NP)

118 |Sant Kabir Nagar Hariharp 01.11.22/ DPR under preparation 1.18
ur (NP) 02.11.22

119 [Sant Kabir Nagar Khalilab 05.09.22/ DPR under preparation 7.4
ad 20.09.22

120 |Sitapur Biswan 01.11.22/ DPR under preparation 5.77
(NPP) 02.11.22

121 |Sitapur Mahmud 01.11.22/ DPR under preparation 5.25
abad 02.11.22
(NPP)

122 |Sitapur Maholi 01.11.22/ DPR prepared and approval 3.13
(NP) 02.11.22 awaited

123 |Sitapur Hargaon 01.11.22/ DPR prepared and approval 2.23
(NP) 02.11.22 awaited

124 |Sitapur Khairab 01.11.22/ DPR under preparation 5.01
ad 02.11.22
(NPP)
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125 |Sitapur Sidhauli 01.11.22/ DPR under preparation 2.58
(NP) 02.11.22

126 [Sonbhadra Obra 01.11.22/ DPR under preparation 6
(NP) 02.11.22

127 |Sonebhadra Anpara 01.11.22/ DPR under preparation 7.5
(NP) 02.11.22

128 [Sonebhadra Roberts 01.11.22/ DPR under preparation 6.1
ganj 02.11.22
(NPP)

129 |Srawasti Bhinga 01.11.22/ DPR under preparation 5
(NPP) 02.11.22

130 [Srawasti Ikauna 01.11.22/ DPR under preparation 1.5
(NP) 02.11.22

131 {Unnao Banger 01.11.22/ DPR under preparation 5
mau 02.11.22
(NPP)

132 (Unnao Gangag 01.11.22/ DPR prepared and under 8
hat 02.11.22 observation
(NPP)

133 [Unnao Nawabg 01.11.22/ DPR prepared and under 1.2
anj (NP) 02.11.22 observation

134 [Unnao Safipur 01.11.22/ DPR prepared and approval 24
(NP) 02.11.22 awaited

135 [Unnao Ganj 01.11.22/ DPR under preparation 1
muradab 02.11.22
ad (NP)

136 [Unnao Auras 01.11.22/ DPR under preparation 1
(NP) 02.11.22

137 |Ambedkar nagar Jalalpur 06.03.23 DPR under preparation 5.5
(NPP)

138 |Ambedkar nagar Ashrafp 06.03.23 DPR under preparation 3.8
urKicch
oucha
(NP)

139 |Amethi Jais 06.03.23 DPR under preparation 4
(NP)

140 |Amroha Bachhra 06.03.23 DPR under preparation 3.1
un
(NPP)

141 |Amroha Hasanpu 06.03.23 DPR under preparation 6.1
r (NPP)

142 |Amroha Joya 06.03.23 DPR under preparation 2.2
(NP)

143 |Amroha Naugaw 06.03.23 DPR under preparation 34
an Sadat
(NP)

144 |Amroha Said 06.03.23 DPR under preparation 1.9
Nagli
(NP)

145 |Amroha Ujhari 06.03.23 DPR under preparation 2.6
(NP)

146 |Amroha Dhanaur 06.03.23 DPR under preparation 3.1
a (NPP)
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147 |Amroha Gajraula 06.03.23 DPR under preparation 6.5
(NPP)
148 |Azamgarh Atrauliy 06.03.23 DPR under preparation 1.2
a (NP)
149 |Azamgarh Jiyanpur 06.03.23 DPR under preparation 1.25
(NP)
150 [Ballia Chitbara 06.03.23 DPR under preparation 2.1
goan
(NP)
151 |Balrampur Balramp 06.03.23 DPR under preparation 8.33
ur (NP)
152 |Bareilly Baheri 06.03.23 DPR under preparation 7
(NPP)
153 |Bhadohi Gyanpur 06.03.23 DPR under preparation 1.32
(NP)
154 |Budaun Faizganj 06.03.23 DPR under preparation 1.25
(NP)
155 |Budaun Bisauli 06.03.23 DPR under preparation 3.5
(NPP)
156 |Budaun Kuwarg 06.03.23 DPR under preparation 0.8
aon
(NP)
157 |Budaun Ujhani 06.03.23 DPR under preparation 6
(NPP)
158 |Budaun Saidpur 06.03.23 DPR under preparation 1.4
(NP)
159 |Budaun Wazirga 06.03.23 DPR under preparation 2.1
nj (NP)
160 Budaun Dataganj 06.03.23 DPR under preparation 2.7
(NPP)
161 Budaun Gulariya 06.03.23 DPR under preparation 0.4
(NP)
162 Budaun Alapur 06.03.23 DPR under preparation 23
(NP)
163 Budaun Sakhanu 06.03.23 DPR under preparation 1
(NP)
164 Budaun Usawan 06.03.23 DPR under preparation 1.2
(NP)
165 Chandauli Chakia 06.03.23 DPR under preparation 1.73
(NP)
166 Chandauli Chandau 06.03.23 DPR under preparation 2.62
li (NP)
167 Chandauli Saiyad 06.03.23 DPR under preparation 1.86
raja
(NP)
168 Farrukhabad Kaimga 06.03.23 DPR under preparation 34
nj (NPP)
169 Farrukhabad Mahom 06.03.23 DPR under preparation 2.5
madabad
(NP)
170 Fatehpur Bindki 06.03.23 DPR under preparation 3.64
(NPP)
171 Fatehpur Khaga 06.03.23 DPR under preparation 6.1
(NP)
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172 Fatehpur Kora 06.03.23 DPR under preparation 2.71
Jahanab
ad (NP)
173 FIROZABAD Sirsagan 06.03.23 DPR under preparation 3.52
j (NPP)
174 FIROZABAD Jasrana 06.03.23 DPR under preparation 1.05
(NP)
175 FIROZABAD Fariha 06.03.23 DPR under preparation 0.68
(NP)
176 FIROZABAD Eka 06.03.23 DPR under preparation 2.69
(NP)
177 Ghazipur Saidpur 06.03.23 DPR under preparation 2.5
(NP)
178 GORAKHPUR Gola 06.03.23 DPR under preparation 4.45
(NP)
179 GORAKHPUR Munder 06.03.23 DPR under preparation 2.92
a Bazar
(NP)
180 GORAKHPUR Unwal 06.03.23 DPR under preparation 2.06
(NP)
181 GORAKHPUR Bansgao 06.03.23 DPR under preparation 1.6
n (NP)
182 GORAKHPUR Sahjanw 06.03.23 DPR under preparation 3.45
a (NP)
183 GORAKHPUR Campier 06.03.23 DPR under preparation 2.28
ganj
(NP)
184 GORAKHPUR Pipiganj 06.03.23 DPR under preparation 5.01
(NP)
185 GORAKHPUR Pipraich 06.03.23 DPR under preparation 3.54
(NP)
186 Hamirpur Hamirpu 06.03.23 DPR under preparation 5.75
r (NPP)
187 Hamirpur Rath 06.03.23 DPR under preparation 6.78
(NP)
188 Jalaun Madhog 06.03.23 DPR under preparation 1.3
arh (NP)
189 Jalaun Nadigao 06.03.23 DPR under preparation 0.8
n (NP)
190 Jalaun Umri 06.03.23 DPR under preparation 1
(NP)
191 Jalaun Kotra 06.03.23 DPR under preparation 0.8
(NP)
192 Jalaun Rampur 06.03.23 DPR under preparation 1.3
a (NP)
193 Jalaun Kadaura 06.03.23 DPR under preparation 1.6
(NP)
194 Jalaun Ait (NP) 06.03.23 DPR under preparation 1.33
195 Jhansi Baragao 06.03.23 DPR under preparation 1
n (NP)
196 Jhansi Barua 06.03.23 DPR under preparation 2.5
Sagar
(NP)
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197 Jhansi Ranipur 06.03.23 DPR under preparation 2
(NP)
198 Jhansi Maurani 06.03.23 DPR under preparation 6
pur
(NPP)
199 Jhansi Chirgao 06.03.23 DPR under preparation 2
n(NPP)
200 Kannauj Gursaha 06.03.23 DPR under preparation 5.7
yganj
(NPP)
201 Kannauj Tirwaga 06.03.23 DPR under preparation 3
nj (NP)
202 Kannauj Kannauj 06.03.23 DPR under preparation 3.5
(NPP)
203 Kannauj Talgram 06.03.23 DPR under preparation 1.1
(NP)
204 Kannauj Samdha 06.03.23 DPR under preparation 3.5
n (NP)
205 Kannauj Sikandar 06.03.23 DPR under preparation 1
pur (NP)
206 Kanpur Dehat Pukhray 06.03.23 DPR under preparation 5
an
(NPP)
207 Kanpur Dehat Sikandra 06.03.23 DPR under preparation 1.4
(NP)
208 Kanpur Dehat Rajpur 06.03.23 DPR under preparation 1.78
(NP)
209 Kanpur Dehat Raniya 06.03.23 DPR under preparation 2.82
(NP)
210 Kanpur Dehat Shivli 06.03.23 DPR under preparation 1.6
(NP)
211 Kanpur Dehat Derapur 06.03.23 DPR under preparation 0.8
(NP)
212 Kanpur Dehat Amraud 06.03.23 DPR under preparation 1
ha (NP)
213 Kanpur Dehat Rasulab 06.03.23 DPR under preparation 2.21
ad (NP)
214 Kanpur Dehat Jhinjhak 06.03.23 DPR under preparation 241
(NP)
215 Kanpur Dehat Kanchau 06.03.23 DPR under preparation 1.74
si (NP)
216 Kanpur Dehat Musana 06.03.23 DPR under preparation 2.1
gar (NP)
217 Kanpur Dehat Rura 06.03.23 DPR under preparation 1.85
(NP)
218 Kanpur Nagar Ghatam 06.03.23 DPR under preparation 5.86
pur (NP)
219 Kaushambi Purabpa 06.03.23 DPR under preparation 2.21
shchims
harira
(NP)
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220

Kaushambi

Charwa
(NP)

06.03.23

DPR under preparation

1.98

221

Kaushambi

Daranag
arKadad
ham

(NP)

06.03.23

DPR under preparation

22

222

Lakhimpur

Mailani
(NP)

06.03.23

DPR under preparation

1.39

223

Lakhimpur

Barwar
(NP)

06.03.23

DPR under preparation

1.46

224

Lakhimpur

Nighasa
n (NP)

06.03.23

DPR under preparation

2.53

225

Lakhimpur

OcelDak
hwa
(NP)

06.03.23

DPR under preparation

1.34

226

Lakhimpur

Sighahi
Bhiraura
(NP)

06.03.23

DPR under preparation

1.99

227

Lakhimpur

Kheri
(NP)

06.03.23

DPR under preparation

3.47

228

Lakhimpur

Mohamd
i (NPP)

06.03.23

DPR under preparation

4.89

229

Lakhimpur

Dhaurah
ra (NP)

06.03.23

DPR under preparation

3.14

230

Lakhimpur

Paliya
Kalan
(NPP)

06.03.23

DPR under preparation

4.26

231

Lalitpur

Talbehat
(NP)

06.03.23

DPR under preparation

1.5

232

Mahoba

Mahoba
(NPP)

06.03.23

DPR under preparation

10.01

233

Mau

Adari
(NP)

06.03.23

DPR under preparation

1.5

234

MAU

Ghosi
(NP)

06.03.23

DPR under preparation

4.5

235

MAU

Kopaga
nj (NP)

06.03.23

DPR under preparation

55

236

MAU

Moham
mdabad
Gohna

(NP)

06.03.23

DPR under preparation

425

237

Meerut

Daurala
(NP)

06.03.23

DPR under preparation

238

Meerut

Harra
(NP)

06.03.23

DPR under preparation

239

Meerut

Hastinap
ur (NP)

06.03.23

DPR under preparation

2.75

240

Meerut

Karnawa
1 (NP)

06.03.23

DPR under preparation

1.3

241

Meerut

Khiwai
(NP)

06.03.23

DPR under preparation

2.2

242

Meerut

Lawad
(NP)

06.03.23

DPR under preparation

2.1

243

Meerut

Mawana
(NP)

06.03.23

DPR under preparation

7.79
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244

Mirzapur

Chunar
(NPP)

06.03.23

DPR under preparation

3.79

245

Mirzapur

Ahraura
(NPP)

06.03.23

DPR under preparation

2.41

246

Mirzapur

Kachha
wa (NP)

06.03.23

DPR under preparation

1.25

247

Pilibhit

Bisalpur
(NPP)

06.03.23

DPR under preparation

248

Pilibhit

Bilsabda
(NP)

06.03.23

DPR under preparation

249

Pilibhit

Jahanab
ad (NP)

06.03.23

DPR under preparation

250

Pratapgarh

Antu
(NP)

06.03.23

DPR under preparation

1.15

251

Pratapgarh

Dhakaw
aa (NP)

06.03.23

DPR under preparation

252

Pratapgarh

KatraMe
dniganj

06.03.23

DPR under preparation

1.05

253

Pratapgarh

Kohdaur
(NP)

06.03.23

DPR under preparation

1.6

254

Pratapgarh

Kunda
(NP)

06.03.23

DPR under preparation

2.75

255

Pratapgarh

Manikp
ur (NP)

06.03.23

DPR under preparation

1.6

256

Pratapgarh

Patti
(NP)

06.03.23

DPR under preparation

1.1

257

Pratapgarh

Prithvig
anj (NP)

06.03.23

DPR under preparation

2.4

258

Pratapgarh

Pratapga
rh city
(NP)

06.03.23

DPR under preparation

1.6

259

Pratapgarh

Ramganj
(NP)

06.03.23

DPR under preparation

260

Pratapgarh

Raniganj
(NP)

06.03.23

DPR under preparation

261

Pratapgarh

Suvansh
a bazar
(NP)

06.03.23

DPR under preparation

2.3

262

Prayagraj

Lalgopal

ganj
(NP)

06.03.23

DPR under preparation

2.9

263

Prayagraj

Handia(
NP)

06.03.23

DPR under preparation

23

264

Racebareli

Unchaha
r (NP)

06.03.23

DPR under preparation

265

Raebareli

Mabharaj

ganj
(NP)

06.03.23

DPR under preparation

266

Racebareli

Bachhra
wan
(NP)

06.03.23

DPR under preparation

267

Raebareli

Naseera
bad
(NP)

06.03.23

DPR under preparation
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268 Raebareli Lalgang 06.03.23 DPR under preparation 2.5
(NP)
269 Raebareli Parsade 06.03.23 DPR under preparation 2
pur (NP)
270 Raebareli Dalmau 06.03.23 DPR under preparation 1
(NP)
271 Sambhal Babrala 06.03.23 DPR under preparation 1.9
(NP)
272 Sambhal Bahjoi 06.03.23 DPR under preparation 3.7
(NPP)
273 Sambhal Gawan 06.03.23 DPR under preparation 1
(NP)
274 Sambhal Gunnaur 06.03.23 DPR under preparation 2.4
(NP)
275 Sambhal Narauli 06.03.23 DPR under preparation 1.8
(NP)
276 Sambhal Sirsi 06.03.23 DPR under preparation 2.7
(NP)
277 Shahajahanpur Tilhar 06.03.23 DPR under preparation 6
(NPP)
278 Shahajahanpur Khudag 06.03.23 DPR under preparation 1.5
anj (NP)
279 Shahajahanpur Katra 06.03.23 DPR under preparation 3.25
(NP)
280 Shahajahanpur Jalalaba 06.03.23 DPR under preparation 3.8
d (NPP)
281 Shahajahanpur Khutar 06.03.23 DPR under preparation 2
(NP)
282 Shahajahanpur Banda 06.03.23 DPR under preparation 2
(NP)
283 Shahajahanpur Nigohi 06.03.23 DPR under preparation 2.5
(NP)
284 Sitapur Laharpu 06.03.23 DPR under preparation 6.41
r (NPP)
285 Sitapur Paitepur 06.03.23 DPR under preparation 1.44
(NP)
286 Sitapur Tambou 06.03.23 DPR under preparation 2.7
r_
Ahmdab
ad
(NP)
287 Sonbhadra Pipari 06.03.23 DPR under preparation 1.6
(NP)
288 Sonbhadra Dala 06.03.23 DPR under preparation 1.1
Bazar
(NP)
289 Sonbhadra Ghoraw 06.03.23 DPR under preparation 0.8
al (NP)
290 Sonbhadra Renukot 06.03.23 DPR under preparation 2.1
(NP)
291 Sonbhadra Churk- 06.03.23 DPR under preparation 0.7
Ghurma
(NP)
292 Sonbhadra Chopan 06.03.23 DPR under preparation 1.3
(NP)
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293 Sonbhadra Duddhi 06.03.23 DPR under preparation 1.1
(NP)
294 Varanasi Gangap 06.03.23 DPR under preparation 0.84
ur (NP)
Total (294 STPs) 950.87
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4075 Annexure - 4
Re-utilization of Treated wastewater in agriculture purpose
S.No. | City/ Town / District Name of STP Installed Capacity Quantity of treated
(MLD) Water used in
irrigation (MLD)
1 Mathura 30 MLD Masani Mathura 30 6
16 MLD Trans Yamuna, Laxmi Nagar,
2 Mathura Mathura 16 4.8
14.5 MLD Trans-yamuna, Jamunapar,
3 Mathura Mathura 14.5 12.3
4 Mathura 6.8 MLD Masani Mathura 6.8 1.36
5 Kasganj 15 MLD STP,Bakaner 15 1.5
6 Vridavan 4 MLD STP Pagal baba 4 0.6
7 Bulansahar 2.25 MLD Narora Atomic power 2.25 2.25
Station Narora
8 Bulandhsahar 1.5 MLD AnoopshaharZone A 1.5 1
(NGRBA)
9 Bulandhsahar 1.0 MLD AnoopshaharZone B 1 0.5
(NGRBA)
0.805 MLD Ahara Road, Zone-A,
10 Bulandhsahar Anoopshahar 0.805 0.4
11 Kanpur 5 MLD, Jajmau Kanpur 5 5
12 Kanpur 43 MLD Jajmau, Kanpur 43 35
13 Kanpur 130 MLD Jajmau, Kanpur 130 110
14 Prayagraj 20 MLD STP Naini 80 30
15 Prayagraj 60 MLD STP Naini
16 Agra 78 MLD Dhandupura 78 62.136
17 Agra 24 MLD Dhandupura 24 14.144
18 Agra 40 MLD Bichpuri 40 26.06
19 Agra 14 MLD Jaganpur 14 14.6
20 Agra 12 MLD Devri Road 12 9.05
21 Agra 10 MLD Pilakhar 10 10.04
527.855 346.74
(66%Treated
Water Used in
Total (21 STPs) Irrigation)

45


Annexure - 4


4076 Annexure - 5

Status District Environment Committee Meeting

No. District Name Total Number of melf:)it%g (from Jan-2023 to
1 Agra 11
2 Aligarh 5
3 Ambedkar Nagar 9
4 Amethi 13
5 Amroha 13
6 Auraiya 11
7 Ayodhya 10
8 Azamgarh 13
9 Badaun 7
10 Baghpat 16
11 Bahraich 6
12 Baliya 11
13 Balrampur 15
14 Barabanki 14
15 Bareilly 15
16 Basti 7
17 Bhadohi 11
18 Bijnor 15
19 Bulandshahr 15
20 Chandauli 13
21 Chitrakoot 9
22 Eta 10
23 Fatehpur 15
24 Farrukhabad 11
25 Firozabad 13
26 Gautam Budhha Nagar 6
27 Ghaziabad 11
28 Ghazipur 8
29 Gonda 13
30 Gorakhpur 14
31 Hamirpur 14
32 Hapur 13
33 Hathras 8
34 Hardoi 12
35 Jalaun 9
36 Jaunpur 9
37 Jhansi 9
38 Kannauj 15
39 Kanpur Nagar 7
40 Kaushambi 13
41 Kanpur Dehat 14
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42 Kasganj 4
43 Kushinagar 8
44 Lakhimpur Kheri 13
45 Lalitpur 13
46 Lucknow 6
47 Mainpuri 4
48 Mathura 13
49 Mahoba 6
50 Mirzapur 9
51 Maharajganj 12
52 Mau 14
53 Moradabad 13
54 Muzaffarnagar 10
55 Pilibhit 12
56 Pratapgarh 13
57 Prayagraj 11
58 Raebareli 9
59 Saharanpur 14
60 Sambhal 9
61 Sant Kabir Nagar 14
62 Shahjahanpur 4
63 Shamli 5
64 Shravasti 11
65 Siddharth Nagar 8
66 Sitapur 13
67 Sultanpur 14
68 Sonbhadra 6
69 Unnao 7
70 Varanasi 7
71 Deoria 9
72 Etwah 12
73 Meerut 11
74 Banda 12
75 Rampur 5
Grand Total 794
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.......... 12 .We accordingly permit the applicant to move the National Green Tribunal with an
application in that regard. The National Green Tribunal shall duly monitor compliance with
the directions including the time-lines which have been spelt out in the order of this Court. it
would be open to the applicant to place on the record of the Tribunal all material to indicate
the bona fide steps which were taken to comply with the order of this Court and, if there were
any genuine hindrances in doing so, the nature of the hindrances. The Tribunal would be at
liberty in the exercise of its discretion to consider any request for a further extension of time.

13. The National Green Tribunal is authorized in terms of the present order to
suitably extend time should it be satisfied that all necessary steps have been pursued with a
sufficient degree of alacrity. The Tribunal shall also take stock of the issues which have been
set out above in relation to due monitoring of the performance of the STPs and steps for
ensuring up-gradation and maintenance. The Tribunal shall also ensure that an accountable
mechanism is set up in the State of Uttar Pradesh to take stock of the performance of the
STPs, providing for adequate funds for up-gradation and maintenance as required and for
attending to all other administrative issues and problems......... i

3. ™o g R frewer, ¢ Reelt gR1 sfovo weAr-5903 /2017 wataRer grem wify
T 3 9 gfAgE it 5fSa v o @ | JoT0 WeaT-670 /2018 e RiE wer
M QAR 39 O oy gREd #Aed 1@ 3 @ airta Ve 3% SO W gy
2RI QHOT0 WeAT—62 /2023 ¥ 3% 17.08.:2023 1 Py e wiRa fy MY ¥ .

"sennnn6; NOW, the Hon'ble Supreme Court of india has directed this Tribunal to ensure thqe

an accountable mechanism is set up in the State of Uttar Pradesh to monitor the compliances
(; (; /\ with regard to violation of Water (Prevention and Control of Pollution) Act, 1974 Since the
/ State has constituted the Committee mentioned above, thus, the report qng suggestions for
\\J better mechanisms is required for improvement of the existing Committee or to reconstityte

by way of any addition of technical /administrative mem

ber. Further, the views of the
Committee are also required to be sought.
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7. Accordingly, the State of UP/Secretary, Environment/State pcg 4,
directed to submit the report with regard to any reform required in the Monitoring
mechanism in the Committee or induction of any new technical/administrative member or
change of members and till the declsion is taken by this Tribunal, the Monitoring Committee
as quoted above headed by Justice S.V.S. Rathore will continue to work in accordance with
the order quoted above. The State may recommend the manner and method of mechanism
to take the stock of performance of the STPs in the State of UP. In the meantime, the present
Committee headed by Justice 5.v.5. Rathore is directed to submit the compliance report in the

light of order of the Hon'ble Supreme Court of India dated 20,03.2023 and to continue to
function till further orders........"
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Particular

UNNAO 15 MLD STP

SHUKLAGANJ
5 MLD STP

Effective Start Date

11th Oetober 2019

15th March 2021

Total Milestones 8 g
Completed Milestone 7 6
Original Date for Completion 15th Septemaber 2021 14th December 2022
Lst Extension of Time 25th May 2022 13th June 2023
2nd Extension of Time 15th October 2022
3rd Extension of Time 20th Dec. 2022 -
4th Ixtension of Time 15 March 2023
5th Extension of Time 30th April 2023 -
Actual Progress Till Date 05.00% 76.00%
Expected Completion Time 30.10.2023 30.12.2023
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2 Total Period of construction 20 month 25.07.2018 to 24.03.2020
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4 O & M period 12 month (after pletion of trial run) 25.07.2020 1o 24.07.2021
5 Date of completion - 24.07.2021
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Annexure - 11 - 4

SUPERINTENDING ENAI%%R AYODHAYA

}) - MUNDAL U.P. JAL NIGAM(GRAMIN) BT
AYODHAYA (CAMP-AMETH]) =
i Mo.- 947394255 '3‘33%;13
":-t-Letterno' €44 { ohR-eS 4 83 Dated: 13 /10 / 2023\
| To,

M/s EIEL- ABI v

108, Vardhman Premium Mall,
Deepali, Pitampura Delh;

Email- agearwalp uiltec8 @gmail.com .
Notice:-2 |

Regardihg Termination of Contract Bond No- 07/ GM (Gomti) PM-1 / 19-29
Date

20.01.2020 for incomplete balance works of 10 MLD STP, 5 MLD STP, 2
MLD STP and associated Structure at District-Sultanpur.

~ Reff: This office letter No- 719/W-3 / 20 Dated 03.04.2023,

1000/W-17 12 Dated 28.04.2023, 1091/ W-17/ 7 Dated 08.05.2023, 1088/ W-17/09
Dated 15.05.2023, 1089/ W-17/ 10 Dated 15.05.2023, 1327/ W-17/ 16 Dated
08.06.2023,1328 / W-17 / 17 Dated 08.06.2023 & 1356/W-17/16 Dated 14.06.2023,
403/ Karya-5/ 47 Dated 09.08.2023, 2076/W-17/ 40 Dated 24.08.2023, 2080 / W-17
/ 41 Dated 24.08.2023, 2232 / W-17 / 46 / 06.09.2023, 2241 / w-17 !/ 47 Dated
08.09.2023, 508/ Karya-5/ 72 dated 05.09.2023, 2331/ W-17/ 49 dated 18.09.2023,
559 / Karya-05 / 77 Dated 21.09.2023 & 2506/ W-17/ S0 Dated 29.09.2023.

B ':_?j"l:_ i

Sub.:-

726/W-4/45 Dated 05.04.2023,

This is with reference to above cited subject, It is bring to your kind notice that the
* Work interception & diversion of 06 no’s drains, upgradation of the existing 5 MLD facility
~§ with 10 MLD STP at Vinovapuri (Lolepur) and construction of 5 MLD STP, 2 MLD STP

~ and associated Structure at District-Sultanpur is being executed by your agency under
contract bond No- 07/ GM (Gomti) PM-1 / 19-20 Date 20.01.2020 under the esteemed
“Namami Gange Programme”. As per the contract bond, the date of commencement of

work was 30" Nov 2019, and the date of completion of work was 29" Nov 2021. An
. extension of time has also been give igi j

29" May 2022 but the work of this

A. 10 MLD STP ( Lole ur/Vinovapuri) Facility:- /
> Erection of SCADA, PLC,
> The installation & calibrati

& IPS-2 is still pending. -

> Commissioning of the CCT unit is pending for long time.

B. 05 MLD STP.( Palhipur) Facility:-

» The construction of the interce

SPS has not been completed,
months.

> The installation of 06 pumps of 05 MLD STP is pending for a long time.

> The erection work of SCADA, PLC, Camera & OCEMS is also pending at 05 MLD
Palhipur STP facility.

w6

OCEMS and Camera is also pending for a long time.
on of the flow meter of 10 MLD STP, 10 MLD MPS, IPS-1

ption and diversion (1&D) arrangement for the 5 MLD
despite our continuous instructions over the past seven
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i ilj ing for a long period.
inting work of this STP facil g’mendmg perio -
i "II"‘EE il:;ltgtlllgﬁon & calibration ofthc4 rof 05 MLD STP is still pending,.

» Commissioning of CCT unit and Sludge Dewatering Unit are pending since long time,

C.2MLD STP ( Karaundiya) Facility:-

» The installation of the air diffuser arrangement is also pending in the SBR/ Biological
treatment unit due non-availability of materials and Manpower at the site of the 2 MLD
STP facility.

The installation work of Screen at Pre Treatment Unit of 2 MLD Karundiya STP is also
pending for a long time,

}
» The erection work of SCAD
Palhipur STP facility.
» The Painting work of this STP facility is also pending for a long period.
> The installation & calibration of the flow meter of 02 MLD STP is still pending,
» Commissioning of the CCT unit and Sludge Dewatering Unit are pending for long time,
It is disappointing to note that these works i

remain incomplete within the agreed-upon
revised timeline, leading to project delays and potential financial losses.

A, PLC, Camera & OCEMS is also pending at 05 MLD

It is pertinent to mention herewith that, as per clause no 2.3.6 of the Genera]
Condition of Contract Bond, “The Operator guarantees that it shall attain completion of
the Project Facility in Accordance with GC section 2.3.4. “If an operator Sails to attain

the completion of the project within the time Jor completi

ton, or any extension thereof in
accordance with GC section 2.3.4, the operator shall pay 1o the owner liquidated
damages in the amount specified in the scc (“Liguidated Damages—Deiay”), The

aggregate amount of liquidated damages- Delay shall in no event exceed the amoyns
specified as “Maximum” in the SCC. The owner may terminate the contract pursuant
to GC section 11.2.3 if the operator reaches the “Maximum” level for Liguidateq
Damages- Delay.” and as per Clause no-2.3.6(2)

of Special Condition of Contract “The
Operator shall be liable to pay Liquidated Dq

mages to the Owner in accordance with
GCC clause 2.3.6(2) if the operator Jails to achi

eve various activities/ milestones @
0.05% of the value of the Design Build Services stipulated in the contract Jor each day
of delay beyond the Completion Time.

After careful consideration, we have calcy

lated the appropriate liquidated damages as
per the conditions specified in the contract bel

ow-
Amount of Design Delay in days as on Date Amount of Liquidated |
Build Services 13.10.2023 from the date Damages
30.05.2022
36,50,00,000.{- 501 days 9314:32500'!
e e

The total amount of liquidated damages incurred due to the incomplette balance works
alculated as 0.05 percent per day of design-build Services commencing from the date

of the revised st;ileduled completion of these tasks until the date 13.10.2023. Based on the
Er" ~ provided project timeline and the extent of the delay, the total amount calculated as

is ¢
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liquidated damages is INR 9,14,32,500/- (Nl*G,‘gs Fourteen lakhs thirty-two thousand

and five hundred only).
Upon reviewing the conditions of the contract and evaluating the liquidated damages

proviSion, it is to bring your kind notice that the cumulative amount of liquidated
damages has exceeded the agreed-upon threshold as specified in GC section 11.2.3 of the

contract.
Therefore, as per the terms and conditions outlined in the contract, the above contract

_ {ermination is being recommended due to the excessive amount of liquidated damages

that have been incurred.

Annexure- As Above, ,

(V.P. Singh)
Superintending Engineer

' Ends. No. & Date as above

Copy forward to the following for information and necessary action: -

Additional Project Director, State Mission for Clean Ganga, Gomti Nagar,

Lucknow.

. District Magistrate, Sultanpur.

. Chief Development Officer, Sultanpur.

. Chief Engineer (Ganga), U.P. Jal Nigam (Rural), Lucknow.

. Chief Engineer (Lucknow), U.P. Jal Nigam (Rural), Lucknow.

. Superintending Engineer, Circle Office (E/M), U.P. Jal Nigam (Rural), Ayodhya
(Amethi).

. Regional Officer, U.P. Pollution Board, Rae barely.

. Executive Engineer, Division Office, U.P. Jal Nigam (Rural), Sultanpur.

. Executive Engineer, Division Office (E/M), U.P. Jal Nigam (Rural) odhya.

—

uperintending Engineer
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Annexure
Time-line decided for Non-compliant STPs
8.No. Name Capacity | Utilization Year/ Time- Action
(MLD) | Capacity | Technology line taken
(MLD) Penalty
imposed
(€Cr.)
1 Jajmau, Kanpur 3 5 1990/UASB | Mar-2024 -
2 Fatehgarh 27 2.7 1992/WSP Jun-2024 -
3 Jalalpur Kannayj 13 13 2017/8BR Compliant -
4 Bharwara Lucknow 345 345 201 1/UASB Oct-2023 -
Trans Hindon ' :
S | (Indirapuiam), 56 56 2000/UASB | Oct-2023 -
Gaziabad '
] Dudaihada,Gaziabad 70 70 2000/UASB Oct-2023 -
Kidwai Nagar, 325 30.6
7 Mujaffar nagar 2002/0P Oct-2023
8 Ayodhya 12 12 2014/UJASB Compliant
Ahara Road+Zone- 0.805 0.4
g A, Ancopsahar 2003/WSP Qct-2023 -
Ahara Road '
10 (Shivanand Ashram) 1.75 0.9 2003/WSP Oct-2023 -
Zone B
Modinagar .
11 Ghaziabad 20 12 2023/S8R [ Compliant -
12 Ayondhya & 4 2023/8BR Compliant -
Tharkhandi ,
13 Gorakhpur 15 11.9 2015/SBR Compliant -
14 Banda 4 4 1979/0P - -
15 Jajmau, Kanpur 43 37 2020/A8F Nov-2023 3.02
16 Bingwan, Kanpur 210 133 2015/UASB Nov-2023 4,09
17 | Jajmav, Kanpur 130 120 1998/ASP Nov-2023 0.35
18 Pakka 14 , 14 R
Pokhra,Mirzapur 1994/UASB Nov-2023
19 Pandav Nagar, 03 27 .
MeDA 2013/ASP
20 Pallav puram-1, 07 y .
MeDA 6.5 201 2/ASP Nov-2023
21 Lohiya Nagar, 10 )
MeDA 2 20 lDKASP Nov-2023
22 Shatabdi Nagar, 15 48 .
MeDIA 2010/A5P Nov 2023
23 | Pallav puram-2, 11 : i )
MeDA ? 2008/MBBR Jan-2024
24 Vedvyaspuri , MeDA 15 4.5 2010/ASP Nov-2023 -
25 Rachapuram, MeDA 06 4.4 2011/ASP Jan-2024
26 Shardapuri-1, MeDA 06 5.5 2010/ASP - -
27 Sainik Vihar, MeDA 06 5.95 2017/UASB - -
28 | Modipuram Tiraha, 03 49 . )
MeDA 2016/ASP Compliant
29 Sports Goods 07 4 . )
Complex, MeDA 2012/ASP Nov-2023
30| Ganga Nagar, MeDA 10 38 701 1/SER Compliant .
31 Shardapuri Phase-2, .06 5.6 . )
MeDA _ 2012/ASP Compliant
32 | Firozabad 3 3 2014/0P - -
5/8
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@
Time-line decided for Non-operatienal STPs
S.No. Name Capacity | Utilization Year/ Time- Action taken
(MLD) Capacity | Technology line
(MLD)
1 Rampur [5 0 2015/UASB - -
2 Rampur 5 0 2016/SBR Operational -
3 Baniyapur 15 0 2018/SBR Dec-2024 -
4 Sultanpur 05 4 2006/CP Operational -
3 Ramna 050 0 2021/SBR Operational -
6 | Moredabad, 20 0 2017/SBR | Operational -
7 Chitrakoot 342 3.42 2000/0P - -
8 Govardhan 276 2.76 20 1/W5P - -
12 0 Consgultant
Varanasi to be
9 Locomotive 1989/ASP appointed -
Work by Dec-
2023
Time-line decided for delayed STP Projects .
S.No. No of Physical | Date of Expected Action
Project STP/ \ Date of Progres | completion | date of Time-line taken
Capacity start s (%) asper CB | completion
(MLD)
1| Lucknow 120 | Jul-2018 87 Mar-2020 | S¢p-2023 | Dec-2023 750
2 Azm ‘garh 8 Jan-ZZU').'.{ 60 Jan-2(24 Jan-2024 Jan-2024
3 Garakhpur 10 Mar-2022 94 Mar-2023 Sep-2023 Oct-2023 22.62
4 | Balrampur 8.5 g’:% 60 | Nev-2023 | Nov-2023 | Nov-2023 ;
5 | Gorakhpur 10 Apr-2023 2 Sep-2024 Sep-2024 Sep-2024 -
6 | Gorakhpur 30 Apr-2023 3 Mar-2025 Mar-20235 Mar-2025 -
7 | Gorakhpur 38 Apr-2023 3 Mar-2025 Mar-2025 Mar-2025 -
Rehabiljtation
and Q&M of
8| s vea | 30 | Mar208 | 9700 | 0ct-2021 | Oet-2023 | Novazozs | 02
Kanpur and
STP ai Panka
1&D and 5TP
works at
9 Budhana town, I0 Feb-2019 97.63 Jun - 2023 Jun —2023 Jun-2023 -
Distt,
Muzaffarnagar
1&D and STP 54 50'
10 | works at ) Jan-2019 88.75 Jun - 2023 Dec¢ - 2023 Dec-2023
Muzaftarnagar (2no)
1&D and STP
11 works at 15 Dec-2020 78.40 May-2023 Oct = 2023 Dec-2023 .32
Kairana
jp | [&Dand STP 15 k2017 | 9500 | Oct-2021 | sui-2023 | Oet2023 0.56
works at Unnao,
1&D and STP
13 ‘S"ﬂtfaag;nj, 05 Jul-2017 | 7650 | Dec-2022 | Oct-2023 | Dec2023 0.39
Distt, Unnao
1&D and STP 425 May- -
14 | works at ' 4902 Nov-2023 Nov-2023 Dec-2023
Lucknow (2no.) 2020
68
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1&D and STP
works at
Sultanpur

17
(3 no)

Dec—
2019

99.55 Nov-2021

Jul -2023

Oct-2023

9.0

1&D and STP
waorks at
Mirzapur
(HAM)
including 15
years O&M.

17
(2 no.)

May-
2020

74.00 Jan-2024

Jan-2024

Nov-2023

Sewerage works
at Ghazipur
(HAM)
including 15
years O&M,

21

May-
2020

73.50 Jan-2024

Jan-2024

Jan-2024

1&D and STP
works at
Fatehgarh -
Farrukhabad
(HAM)
including 15
years O&M.

47.70
(2no)}

Jan-2(21

63.00 Jun-2024

Jun-2024

Jun-2024

1&D and STP
works at

| Bareilly (HAM)

including 15
years Od&M.

63
(3 no.)

Jan-2019

83.50 Aug-2024

Aug-2024

Aug-2024

20

1&D and STP
worls at
Morudubud
(HAM)
including 15
years O&M.

25

Jul-2018

26.00 Jan-2025

Jan-2025

Jan-2025

21

Rehabilitation/R.

_¢novation of

Agra Sewerage
Scheme (I&D
works) (HAM )
including 15
years Q&M.

177.60
{13 no.)

May-
2020

19.38 Apr-2025

Apr-2025

Apr-2025

22

[&D and STP
works at
Ayodhya
(HAM)
including 15
years Q&M.

33

May-
2021

50.59 Mar-2024

Mar-2024

Mar-2024

23

Ghaziabad

21,5
{Ino.)

60 Aug-2023

24

Thansi

1126

70 Jul-23

70
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Time-line decided for Under construction/non operational CETPs
8.No. Name Capacity Executing Current Date of | Expected date of | Time-line
(MLD) Agency status Sanction completion
1 Jajmau 20 JTETA 83% 11.02.2019 | Oct-2023 Apr-2024
Sep-2024
2 Banthar, 45 BIPCC 31% 20.02.2020 | Feb-2024
Unnao
Non LoA issved on -
. 22.06.
3 Unnao 215 | utpCC compliant 2062020 |~ o
Jainpur, No Jan-2024
4 Kanpur 2 UPSIDA . t:‘ational 0ct-2023
Dehat P
GIDA, GIDA/
. . 11.01. 2024
5 Gorakhpur 7.5 UPIN(U) 1.00.2022 | Jul 292
6 Bhadohi 1 BIDA. Non New plant to
operational be proposed
7 Moradabad 24 LIPSIDA Nou
operational

Naote: Show cause letters has been issued to the respective Project Managers,
UPIN (R) responsible for delay in work completion/non compliance of STP at
Sultanpur, Kanpur, Shamli, Garh project by UP lJal Nigam (Rural).
Notices/complaints have also been served to the responsible firm other than

imposing penalty/Environmental Compensation for not achieving KPIs in
Kanpur, Sultanpur, Shamli etc.
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Time-line decided for Under construction/non operational CETPs

‘;‘?&_u' L .‘ﬁg-‘:‘
8.Nao. Name Capacity Exgcuting Current Date of | Expected date of |Time-line
(MLD) Agency status Sanction completion
1 Jajmau 20 JTETA 83% - 11.02.2019 (et-2023 Apr-2024
2 Banthar, 45 BIPCC 1% 5 Sep-2024
Unnao . b 1.02.2020 Feb-2024
Non LoA issued on
3 Unnao 2.15 UTPCC . 22.06.2020
compliant 07.09.2023
Jainpur, 1IN DPR prepared
4 Kanpur 2 UPSIDA . ";m.o u Oct-2023
Dehat peraion
GIDA, GIDA/ - i
5 7. - 01 -
Gorakhpur 5 UPIN(U) 11.01.2022 Jul-2024
N
6 Bhadohi 1 BIDA Non ew plant to
aperational be proposed
Non -
7 Moradabad 24 TUPSIDA ",
operational

Note: Show cause letter has been

issued to the respective Project Managers

responsible for delay in project completion by UP Jal Nigam (Rural).
Notices/complaints have also been served to the responsible firm other than
imposing penalty/Environmental Compensation for not achieving KPIs. -
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Lucknow

15

1&D and STP
works at
Sultanpur

17

(3 10)

Dee —
2019

v9.55

Nov-2021

Jul - 2023

Oct-2023

Under trial
un

1&D and STP
works at
Mirzapur
(HAM)
including 15
years O&M.

17
(2 no)

2020

74.00

| Jan-2024

Jan-2024

Nov-2023

STP under
stabilization

17

Scwerage works
at Ghazipur
(HHAM)
including 15
years O&M.

21

May-
2020

73.50

Jan-202=_1

Jan-2024

Jan-2024

1&D and STP
works at
Fatehgarh -
Farrukhabad
(HAM)
including 15
years O&M.

- 4770
(2 no.)

Jan-2021

63.00

Jun-2024

Jun-2024

Jun-2024

1&D and STP
works al
Bareilly (HAM)
including 15
years O&M.

63
{3 no.)

Jan-2019

83.50

Aug-2024

Aug-2024

Aug-2024

20

18D and STP
works at
Moradabad
(HAM)
including 15
years O&M.

25

Jul-2018

26 .00

Jan-2025

Jan-2025

Jan-2025

21

Rehabilitation/R
enovation of
Agra Sewerage
Scheme (1&D
works) (HAM )
including 15
years O&M.

177.60
(13 no.)

May-
2020

19.38

Apr-2023

Apr-2025

Apr-2025

22

1&D and STP
works at
Ayodhya
(HAM)
meluding 15
years O&M.

33

May-
2021

50.5%

Mar-2024

Mar-2024

Mar-2024

23

-Ghaziabad

215
(1no.)

60

Aug-2023

LoA issued on 17.11.2023

24

Jhansi

1/26

85

Dece-2023

Dec-2023

1
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Time-line deci?ied for hnn—operational STPs

S.No. Name Capacity Utilization Year/ Time-line
(MLD) Capacity Technology
MLID)
1 Rampur 15 0 2015/UASB Feb-2024
2 Rampur 5 0 2016/8BR Operational
3 Baniyapur 15 0 2018/SBR Tender finalized
4 Sultanpur 05 0 2006/0P Operational
5 Ramna 05 0 2021/SBR Operational
6 Moradabad, 20 0 2017/SBR Operational
7 Chitrakoot 3.42 342 2000/0p Under tendering
g Govardhan 2.76 2.76 201 1/WSP Project sanctioned
12 G
Varanasi Interim measures to be taken
g Locomotive 1989/A5P il treated water is being
Work discharged outside premised

Time-line decided for delayed STP Projects

S.No. No of Physical Date of E ted Action
Proi STP/ Date of ys completic | P F Time- taken
roject . Progress date of
Capacity start (%) D a5 per Yeti line (Cr.y)
MLD) b CB completion
1 Lucknow 120 Jul-2018 87 Mar-2020 Sep-2023 Mar-2024 2.5
2 Azamgarh 8 Jan-2022 &0 Jan-2024 Jan-2024 Jan-2024 -
3 | Gorakhpur 10 Mar-2022 94 Mar-2023 Sep-2023 Dec-2023 2.26
4 | Balrampur 8.5 %“25’3‘ 60 Nov-2023 | Nov-2023 | Mar-2024 -
5 | Gorakhpur 10 Apr-2023 2 Sep-2024 Scp-2024 Sep-2024 -
6 Gorakhpur 30 Apr-2023 3 Mar-2025 Mar-2025 Mar-2025 -
7 | Gorakhpur 38 Apr-2023 3 Mar-2025 Mar-2025 Mar-2025 -
Rehabilitation
and O&M of
8 f’;f‘r":;%fm are a1 30 | Mar-2018 | 9700 | Oct-2021 | Oct-2023 | Nov-2023 U“drffﬁma]
Kanpur and
STP at Panka
1&D and STP
: works al
9 Budhana town, 10 Feb-2019 97.63 Jun - 2023 Jun— 2023 Jun-2023 -
Distt.
Muzaffarnagar
[&D and STP 54.50
10 | works al i Jan-2019 | 88.75 Jun - 2023 Dec - 2023 Dee-2023 -
Muzaftarnagar {2mo)
1&1 and STP
11 | works at 15 Dec-2020 78.40 May-2023 QOct - 2023 Dec-2023 032
Kairana
12 | 18D andSTP 15 w2017 | 9500 | oet2021 | Jul-2023 STP under trial run
works al Unnao.
1&D and STP
works at
13 Shuklagani 035 Jul-2017 76.50 Dec-2022 Oct—2023 Dec-2023 0.39
panj,
Distt. Unnao .
14 L'S;?k:';‘t' STP (; f}j) g‘o‘% 49.02 | Nov-2023 | Nov-2023 | Dec-2023 -
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Annexure
Time-line decided for Non-compliant STPs
S.No. Name Capacity | Utilization Year/ Time-line | Action
(MLD) Capacity | Technology taken
(MLD) Penalty
imposed
(Cr.}
. ) 5 5 To be
1 Jajmau, Kanpur 1990/UASB demmolished -
2 Fatehgarh 2.7 2.7 1992/WSP Jun-2024 -
3 Jalalpur Kannauj 13 i3 2017/SBR Compliant -
4 Bharwara Lucknow 345 345 2011/UASB Decc-2023 -
Trans Hindon
5 - | {Indirapuram), 56 56 2000/UASB Jan-2023 -
Gaziabad ,
6 Dudaihada,Gaziabad 70 70 2000/UASB Dec-2023 -
7 | Kidwai Nagar, 323 306 2002/0P | Dec2023 -
Mujaffar nagar
3 | Ayodhya 12 12 20]4/UASB Compliant -
Abara Road+Zone- 0.805 04 .
? A, Ancopsahar 2003/WSP Maintained )
Ahara Road compliant
10 (Shivanand Ashram) 1.7 0.9 2003/ WSP using DG -
Zong B )
11 | Modinagar 2023/SBR | Compliant .
Ghaziabad 20 12
12 Ayodhya 6 4 2023/SBR Compliant -
Jharkhandi ;
13 Gorakhpur 15 11.9 2015/SBR Compliant -
14 Banda 4 4 1979/0PF ~ Operational -
15 | Jajmau, Kanpur 43 37 2020/A8P Jan-2024 344
16 | Bingwan, Kanpur 210 135 2015/UASB Feb-2024 445
17 Jajmau, Kanpur 130 120 1998/AS5P Jan-2024 0.35
13 Pakka i4 14 Under
Pokhra,Mirzapur 1994/UASB stabilization j
19 ]l:::]g?: Nagar, 03 27 2013/ASP DPR incorporating new
20 | Shardapuri-1, MeDA 06 5.5 2010/ASF '“h]'f:l:ai‘;ﬁd“
21| Sainik Vihar, MeDA 06 5.95 2017/UASB prep
22 Ganga Nagar, MeDA 10 3.8 2011/8BR Compliant -
23 Modipuram Tiraha, 05 4.9 ;
MeDA ] 2016/A5P Compliant -
24 Shardapuri Phase-2, 06 5.6 .
MeDA 2012/A8P Compliant -
25 Lohiya Nagar , 10
MeDA 2 2010/ASP
26 f;:];aidl Nagar, 15 48 3010/ASP
77| Vedvyaspuri , MeDA 15 45 2010/ASP Ch"’“‘:f“"“ system is
28 | Pallav puram-1 a7 ¢ i IAS under testing.
MeDA 5 2012/ASP
2% | Sports Goods 07 4
Complex, MeDA 2012/ASP
Pallav puram-2 , 11 g _
30 MeDA 7 2008/MBBR Jan-2024
31 Rachapuram, McDA 06 44 2011/ASP Jan-2024 -
32 Firozahad 3 3 2014/0F Compliant -
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Annexure - 15

Status of Existing 134 STPs in UP

S.No Name of STP City/Town/District Concerning Insta.lled UtIII.ZEd Gap Statu's of Remarks

Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
1 Bichhpuri Agra Jal Nigam (Urban) 40 24.09 15.91 Complying
2 Dandupura Agra Jal Nigam (Urban) 78 77.67 0.33 Complying
3 Dandupura - 2 Agra Jal Nigam (Urban) 24 17.8 6.2 Complying
4 Devri Road Agra Jal Nigam (Urban) 12 8.29 3.71 Complying
5 Jaganpur Agra Jal Nigam (Urban) 14 14 0 Complying
6 Naglaburhi Agra Jal Nigam (Urban) 2.25 2.25 0 Complying
7 Pilakhar Agra Jal Nigam (Urban) 10 10 0 Complying
8 Manth Road (V'\i"ritdha‘u:]{] ) Jal Nigam (Urban) 8 7.6 0.4 Complying
9 Mohamn?adpur/Bl Firozabad Jal Nigam (Urban) 67 47 20 Complying

haripur
10 Mainpuri Mainpuri Jal Nigam (Urban) 23 17 6 Complying
11 Manpur Etah Jal Nigam (Urban) 24 10.86 13.14 Complying
12 Saifai Etawah Jal Nigam (Urban) 1.5 1.4 0.1 Complying
13 Fatehgarh Farrukhabad Jal Nigam (Urban) 2.7 2.7 0 Not Complying
Not Operational STP is presently Non-Operational,
14 Jajmau-3 Kanpur Jal Nigam (Urban) 5 0 5 . Flow of this STP has been diverted
under maintanace
to 130 MLD STP
. . . . STP is Non-Operational due to

15 Kannauj Kannauj Jal Nigam (Urban) 13 0 13 Not Complying unavailability of fund.
16 Aahar Road B::":Sj::::rr/ Jal Nigam (Urban) 0.81 0.81 0 Complying
17 S:;:\Z‘::;d Bulandss::::rr/Anup Jal Nigam (Urban) 1.76 1.7 0.06 Complying
18 Dudaheda -3 Gzb/Vijaynagar Jal Nigam (Urban) 70 70 0 Complying
19 Indirapuram Ghaziabad Jal Nigam (Urban) 74 74 0 Complying
20 Dudaheda Gzb/Vijaynagar Jal Nigam (Urban) 56 56 0 Complying
21 Indrapuram-2 Ghaziabad Jal Nigam (Urban) 56 56 0 Complying
22 Kamalpur Meerut Jal Nigam (Urban) 72 72 0 Complying
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S.No Name of STP City/Town/District Concerning Insta_lled Ut|||_zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
23 Kidwai nagar Muzaffarnagar Jal Nigam (Urban) 32.5 32.44 0.06 Not Complying
24 Malhipur Saharanpur Jal Nigam (Urban) 38 38 0 Complying
25 Pilkhuwa Hapur Jal Nigam (Urban) 3 3 0 Complying
26 Benajeerpur Rampur Jal Nigam (Urban) 14 13.89 0.11 Complying
Not Operational
i
27 Paharigaon Rampur Jal Nigam (Urban) 15 0 15 Sezi%ii:rme Non-Operational
maintanance
28 Rampur Rampur Jal Nigam (Urban) 5 4.98 0.02 Complying
29 Loni Ghaziabad Jal Nigam (Urban) 30 25 5 Complying
30 Bijnor Bijnor Jal Nigam (Urban) 24 23.04 0.96 Complying
31 Laxmital Jhansi Jal Nigam (Urban) 26 22 4 Complying
Mahadev
32 Jal Ni Urb 15 15 0 i
Jharkhandi Gorakhpur al Nigam (Urban) Complying
33 Ramgarhtal Gorakhpur Jal Nigam (Urban) 30 27 3 Complying
34 | Ramghat Ayodhya Ayodhya Jal Nigam (Urban) 12 12 0 Complying
R hat Ayodhya- .
35 |oamend , thdallie Ayodhya Jal Nigam (Urban) 6 25 3.5 Complying
36 Bharwara Lucknow Jal Nigam (Urban) 345 345 0 Not Complying
37 Daulatgan;j Lucknow Jal Nigam (Urban) 42 42 0 Complying
38 Daulatgan;j - 2 Lucknow Jal Nigam (Urban) 14 14 0 Complying
39 Kanwara Road Banda Jal Nigam (Urban) 4 2 2 Not Operational
40 14 MLD Salori Prayragraj Jal Nigam (Urban) 14 14 0 Complying
41 Dinapur Varanasi Jal Nigam (Urban) 140 110 30 Complying
42 Goithaha Varanasi Jal Nigam (Urban) 120 47 73 Complying
43 Dinapur Varanasi Jal Nigam (Urban) 80 87 0 Complying
Network
44 Baniyapur Kanpur Jal Nigam (Urban) 15 0 15 Sewaf,;zsuee wor Non-Operational
45 Modinagar Ghaziabad Jal Nigam (Urban) 20 14 6 Complying
46 Hapur Hapur Jal Nigam (Urban) 30 16 14 Complying
47 Bulandshahar Bulandshahar Jal Nigam (Urban) 40 20 20 Complying
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S.No Name of STP City/Town/District Concerning Insta_lled Ut|||_zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
48 Vindhyachal Mirzapur Jal Nigam (Urban) 7 3.5 3.5 Complying
Godwa Gadiyani_ . . .
49 Raebareli Raebareli Jal Nigam (Urban) 18 3 15 Complying
50 | Belha Pratapgarh Pratapgarh Jal Nigam (Urban) 8.95 6.9 2.05 Complying
51 Aligarh Aligarh Jal Nigam (Urban) 45 11.5 33.5 Complying
52 Bareilly Bareilly Jal Nigam (Urban) 35 19.8 15.2 Complying
STP Works Completed but no
discharge receiving at STP
53 Shahjahanpur Shahjahanpur Jal Nigam (Urban) 40 0 40 Not Complying currently. After completion of
House Connection work sewage
will be reach at STP
54 Gorakhpur Gorakhpur Jal Nigam (Urban) 5 4 1 Complying
10.445 MLD STP . . STP is designed for year 2034 it
o JalN Rural . ..
55 | nhear Tixi Temple Etawah al Nigam (Rural) 10.445 7.5 2.945 Complying will run on full capacity in 2034
21 MLD STP at . .
56 Urmnrain Etawah Jal Nigam (Rural) 21 21 0 Complying _
STP is designed for year 2034
13.5 MLD STP at . . . .
57 Urmrain Etawah Jal Nigam (Rural) 13.5 8.5 5 Complying it will run on full capacity in
2034
Population in the vicinity of
42 MLD, Sajari i . said STP has not been
58 ’ Kanpur Jal Nigam (Rural 42 22 20 Complyin . .
Kanpur P gam ( ) pying increased as per the previous
assesment.
(a) Bithoor- .
Bhunni nala Kanpur Jal Nigam (Rural) 0.6 0.6 0 _ _
(b) Bithoor - .
Peshwa Nala STP Kanpur Jal Nigam (Rural) 0.1 0.1 0 _ _
( ¢) Bithoor -
Godara and Kanpur Jal Nigam (Rural) 0.08 0.08 0 _ _
59 | Brahmavart Nala
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Concerning

Installed

Utilized

Status of

S.No Name of STP City/Town/District . . Gap ) Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
(d) Bithoor -
Lakshman Nala Kanpur Jal Nigam (Rural) 0.03 0.03 0 _ _
STP
e) Bithoor - lav- .
(ku)sh Nala STP Kanpur Jal Nigam (Rural) 0.22 0.22 0 . _
f) Bithoor - .
}(<a)lvari STP Kanpur Jal Nigam (Rural) 0.27 0.27 0 . _
50 MLD STP . . .
60 Numayadahi Prayagraj Jal Nigam (Rural) 50 58.24 0 Complying B
10 MLD STP . . .
61 Ponghat Prayagraj Jal Nigam (Rural) 10 12.71 0 Complying B
62 25 '\}Qlc')c?raSTP Prayagraj Jal Nigam (Rural) 25 28.48 0 Complying B
60 MLD STP . . .
63 Rajapur Prayagraj Jal Nigam (Rural) 60 76.51 0 Complying B
64 2gsl\gll'3i_s1TP Prayagraj Jal Nigam (Rural) 29 37.58 0 Complying B
65 |20 MLD STP Naini Prayagraj Jal Nigam (Rural) 20 Complying
110.05 0 one outlet
66 |60 MLD STP Naini Prayagraj Jal Nigam (Rural) 60 Complying
10 MLD . . . . .
67 Ramnagar Varanasi Jal Nigam (Rural) 10 9.5 0.5 Complying STP is designed for year 2033
8 MLD . . .
68 Bhagwanpur STP Varanasi Jal Nigam (Rural) 8 10 Complying B
69 | 50 MLD Ramana Varanasi Jal Nigam (Rural) 50 50 Complying B
6 MLDZSTP Garh Hapur / STP is designed for year 2028,
one, . . o )
70 Garhmukeshwar | Garhmukteswar Jal Nigam (Rural) 6 4.5 1.5 Complying it will run on full capacity upto
Hapur 2028
Bs..Mrl]‘ Dt ZS i Hapur / STP is designed for year 2028,
rijghat Zone, . . o )
71 Garhmukeshwar | Garhmukteswar Jal Nigam (Rural) 3 2 1 Complying it will run on full capacity upto
Hapur 2028
6.8 MLD, Masani, . .
72 Mathura Mathura Jal Nigam (Rural) 6.8 6.8 0 Complying B
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S.No Name of STP City/Town/District Concerning Insta_lled Ut|||_zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
14.5 MLD Trans-
yamuna, i .
73 Jamunapar, Mathura Jal Nigam (Rural) 14.5 14.5 0 Complying B
Mathura
30 MLD Masani . .
74 Mathura Mathura Jal Nigam (Rural) 30 30 0 Complying -
16 MLD Trans
75 Yamuna, Laxmi Mathura Jal Nigam (Rural) 16 16 0 Complying _
Nagar, Mathura
04 MLD Vrindavan
76 | Near Pagal Baba Mathura Jal Nigam (Rural) 4 4 0 Complying B
Mandir, Mathura
STP is designed for year 2032,
04 MLD Narora . . .. .
77 (NGRBA) Bulandhsahar Jal Nigam (Rural) 4 3.5 0.5 Complying it will run on full capacity upto
2032
1.5 MLD
78 Anoopshahar Bulandhsahar Jal Nigam (Rural) 1.5 1.9 0 Complying B
Zone A (NGRBA)
01 MLD STP Zone . .
79 B Anoopshahar Bulandhsahar Jal Nigam (Rural) 1 1.1 0 Complying B
STP is designed for year 2036,
80 | 14 MLD Baghpat Baghpat Jal Nigam (Rural) 14 5 9 Complying it will run on full capacity upto

2036
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S.No

Name of STP

City/Town/District

Concerning
Department

Installed
Capacity (In

Utilized
Capacity (In

Gap

Status of
Compliance

Remarks

2

4

5

6

7

9

10

81

58 MLD
Moradabad

Moradabad

Jal Nigam (Rural)

58

34

24

Complying

STP is designed for year 2028
(58 MLD STP has been
designed for the treatment of
135 LPCD discharge capacity,
but only 93 LPCD water supply
is being generated by the
Municipal Corporation,
Moradabad, due to which the
STP is not able to function at
its full capacity.)

82

15 MLD Kasganj

Kasganj

Jal Nigam (Rural)

15

15

Complying

83

14 MLD
PakkaPokhra

Mirzapur

Jal Nigam (Rural)

14

12.68

1.32

Complying

Rehabilitation is done under
NG Program. Shall run at full
capacity in May-2024

84

210 MLD,
Bingawan Kanpur

Kanpur

Jal Nigam (Rural)

210

135

75

Not Complying

There are two partially
untapped drains(Total Disch-
31.5 MLD) in the vicinity of

Bingawan STP, For which DPR
for 1&D works is under
submission of
NMCG.Alongwith this a
project of sewer network
saturation is also ongoing under
UPJN(U) in this area.These
will increase the discharge at
STP.

85

43 MLD Jajmau,
Kanpur

Kanpur

Jal Nigam (Rural)

43

40

Not Complying

86

130 MLD Jajmau,
Kanpur

Kanpur

Jal Nigam (Rural)

130

110

20

Not Complying

There are 6 untapped
drains(Total Disch-11.70
MLD) in the vicinity of 130 &
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S.No Name of STP City/Town/District Concerning Insta_lled Utili.zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
42 MLD . . .STP'is designed for yea.r 2033,
87 NainiPrayagraj Prayagraj Jal Nigam (Rural) 42 38 4 Complying it will run on full capacity upto
2033
14 MLD STP is designed for year 2033
88 Phaphamau Prayagraj Jal Nigam (Rural) 14 15 0 Complying ,it will run on full capacity upto
Prayagraj 2033
Pachhetiya . S.TP .is designeFI for year 20'34,
89 Jaunpur ’ Jaunpur Jal Nigam (Rural) 30 25.5 4.5 Complying it will run on its full capacity
upto 2034.
STP is designed for year 2037,
90 Panka, Kanpur Kanpur Jal Nigam (Rural) 30 25 5 Complying it will run on full capacity up
to 2037
STP is designed for year 2033,
91 Jhusi, Prayagraj Prayagraj Jal Nigam (Rural) 16 11 5 Complying it will run on full capacity in
2033
STP is designed for year
92 Budhana Muzaffarnagar Jal Nigam (Rural) 10 6.5 3.5 Complying 2037,it will run on full capacity
up to 2037
93 Bichhpuri - 2 Agra ADA 36 20 16 Complying
94 Kalandi Bihar Agra ADA 4.5 2.3 2.2 Complying
95 Ne;’;\r{g‘r’:r‘g Chitrakoot NPP 3.42 2.24 1.18 Complying
96 Firozabad Firozabad NPP 3 2.25 0.75 Complying
97 Bapudham Ghaziabad GDA 56 1.5 54.5 Complying
98 Govindpuram Ghaziabad GDA 56 11.8 442 Complying
99 Indirapuram 3 Ghaziabad GDA 56 38 18 Complying
100 N'\gg;t'r Ei{g:‘s’fj‘n Ghaziabad GDA 56 24 32 Complying
101 Badalpur Greater Noida Greater Noida 2 2 0 Complying
102 Ecotech 2nd Greater Noida Greater Noida 15 8 7 Complying
103 Ecotech 3rd Greater Noida Greater Noida 20 16 4 Complying
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S.No Name of STP City/Town/District Concerning Insta_lled Ut|||_zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
104 Kasna Greater Noida Greater Noida 137 88 49 Complying
105 Tronica City Loni UPSIDA 5 3.8 1.2 Complying
106 | Awas Vikas STP Lucknow Awas Vikas 37.5 9 28.5 Complying
107 CG City Lucknow LDA 19 0 19 -
108 |  Hathi Park Lucknow Nagar Nc'gf;;" (Smart | 5 0.5 1| Not Complying
109 Jalkal Lucknow Jalkal 6.5 4 2.5 Complying
Trans Yamuna .
110 (Gowardhan) Mathura NPP 2.76 1.5 1.26 Not Complying
111 Ganga Nagar Meerut MDA 10 5 5 Complying
112 Lohia Nagar Meerut MDA 10 1.5 8.5 Complying
Major Dhyan .
113 Chand Meerut MDA 7 4.5 25 Complying
114 |Modipuram Tiraha Meerut MDA 5 5 0 Complying
115 Pallavpuram Meerut MDA 7 6.5 0.5 Complying
116 | Pallavpuram -2 Meerut MDA 11 59 5.1 Not Complying
117 Pandav Nagar Meerut MDA 3 23 0.7 Not Complying
118 Rakshapuram Meerut MDA 6 4.3 1.7 Not Complying
119 Saardaplzm Phase Meerut MDA 6 6 0 Complying
120 Sainik Vihar Meerut MDA 6 4.5 1.5 Not Complying
Sharda Puri .
121 Phase-1 Meerut MDA 6 43 1.7 Not Complying
122 | Shatabdi Nagar Meerut MDA 15 4.8 10.2 Complying
123 Ved Vyaspur Meerut MDA 15 3.5 11.5 Complying
Not Operational
MDA, New
124 Moradabad Moradabad MDA 20 0 20 No Sewage at
Inlet
Narora Atomic Narora Atomic Power .
125 Power Plant Narora Plant 2.25 1.5 0.75 Complying
126 Sector-123 Noida Noida 35 17 18 Complying
127 Sector-168 Noida Noida 50 23 27 Complying
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S.No Name of STP City/Town/District Concerning Insta_lled Utili.zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
128 Sector-50 Noida Noida 25 15 10 Complying
129 Sector-50-2 Noida Noida 34 18 16 Complying
130 Sector-54-2 Noida Noida 33 14 19 Complying
131 Sector-54-3 Noida Noida 54 42 12 Complying
132 STP 123 Noida Noida 80 60 20 Complying
133 STP 168 Noida Noida 100 58 42 Complying
134 DLW Varanasi BLW 12 6 6 Complying
TOTAL 4120.95 | 3107.06 | 1093
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Annexure - 16

List of 15 Non-Complying STPs

A Installed Utilized Status of
. L Concerning R . .
S.No Name of STP City/Town/District Capacity (In| Capacity (In Gap Compliance ( Remarks
Department
MLD) MLD) w.r.t. standards )
1 2 4 5 6 7 8 9 10
1 Fatehgarh Farrukhabad Jal Nigam (Urban) 2.7 2.7 0 Not Complying
. STP is Non-Operational due to
2 K j K j Jal Ni Urb 13 0 13
annauj annauj al Nigam (Urban) Not Complying unavailability of fund.
3 Kidwai nagar Muzaffarnagar Jal Nigam (Urban) 325 32.44 0.06 Not Complying
4 Bharwara Lucknow Jal Nigam (Urban) 345 345 0 Not Complying
STP Works Completed but no
discharge receiving at STP
5 Shahjahanpur Shahjahanpur Jal Nigam (Urban) 40 0 40 Not Complying currently. After completion of
House Connection work sewage
will be reach at STP
There are two partially
untapped drains(Total Disch-
31.5 MLD) in the vicinity of
Bingawan STP, For which DPR
for I&D works is under
. submission of
6 210 MLD, Kanpur Jal Nigam (Rural) 210 135 75 Not Complying

Bingawan Kanpur

NMCG.Alongwith this a
project of sewer network
saturation is also ongoing under
UPJN(U) in this area.These
will increase the discharge at
STP.
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Concernin Installed Utilized Status of
S.No Name of STP City/Town/District & Capacity (In| Capacity (In Gap Compliance ( Remarks
Department
MLD) MLD) w.r.t. standards )
1 2 4 5 6 7 8 9 10
7 43 MKL D Jajmau, Kanpur Jal Nigam (Rural) 43 40 3 Not Complying There are 6 untapped
anpur drains(Total Disch-11.70
MLD) in the vicinity of 130 &
43 MLD STPs, For which DPR
. for 1&D works is under
g |10 l\/}l(:?:::mau, Kanpur Jal Nigam (Rural) 130 110 20 Not Complying submission of
NMCG.Alongwith this
UPIN(U) is also planning for
sewer network saturation in this
9 Hathi Park Lucknow Nagar Nc'gf;r;" (Smart | 5 0.5 1| Not Complying
Trans Yamuna .
10 (Gowardhan) Mathura NPP 2.76 1.5 1.26 Not Complying
11 Pallavpuram - 2 Meerut MDA 11 5.9 5.1 Not Complying
12 Pandav Nagar Meerut MDA 3 2.3 0.7 Not Complying
13 Rakshapuram Meerut MDA 6 4.3 1.7 Not Complying
14 Sainik Vihar Meerut MDA 6 4.5 1.5 Not Complying
Sharda Puri .
15 Phase-1 Meerut MDA 6 4.3 1.7 Not Complying
TOTAL 852.46 687.94 164
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Annexure-17

EC Imposed ( Oct. 2022 - Mar.2024)

: - . Total EC Amount District wise
sl. o Time Period in wi ;
S| istriet Name of STP 0&M By ime Period in which | Date of EC | g0 0¢ 2022) [ Recoverd Hiage, | TS Melance Remark
EC Imposed Imposed ! amount (in
Au—.__ _N.m.w & Date
Rs.)
25.04.23 - 01.05.23 11.05.2023 262500 RC letter sent to DM
56 MLD Indirapuram M/s Va-Tech Wabag L1, Ref. no.-H03246/UPPCB/CL
1 Ghaziabad Shakti Khand L.__. Indirapuram, -- 487500 /641/STP Ghaziabad/2023-
Ghaziabiad 100523-150523 | 30.05.2023 225000 24
Date-23.11.23
2 M/s Va-Tech Wabag Ltd
56 MLD Trans Hindon : . 4
2 (Indiraporam) Ghaziabad Shakii E_%”Mm hm_aﬁaa_ 26.1023-29.10.23 | 24.01.2024 150000 4 150000 -
Ghaziabad 1050000
RC letter sent to DM
_ , . Ref. no.-H03246/UPPCB/CL
Executive Engineer, Nirmaan : f
NG AEE, Khand (First), UP Jai Nigam 18.01.23-240123 | 01.03.2023 262500 = /641/STP Ghaziabad/2023-
™ Dudahaida Vijay Nagar, (Urban), 412500 24
oD Ghaziabad C-9, Sector - 1, RDC, Rajnagar, Date-23.11.23
<«r Ghaziabad
< 26.1023-29.1023 | 24.01.2024 150000 . - o
~—
24.11.22 - 26.12.23 01.02.2023 330000
REE— Becniive Engineer 27.1222-09.01.23 10.03.2023 140000
4 Banda g nmﬂ mﬁwwgm Chitrakoot Dham Mandal, Jal | 10.0123-21.02.23 05.04.2023 710000 " 1720000 1720000
Sansthan, Karvi, Chitrakoot 22.03.23 - 10.04.23 25.04.2023 200000
24.05.23 - 26.06.23 20.07.2023 340000
04.11.22 - 25.11.22 29.12.2022 825000
26.11.22-23.12.22 06.01.2023 1050000
24.12.22 - 09.01.23 01.02.2023 637500
10.01.23 - 10.02.23 01.03.2023 1200000
11.02.23 - 20.02.23 10.03.2023 375000
M/s Kanpur River Management | 21.02.23 - 10.03.23 05.04.2023 675000 . -
Pvt. Lid., (S ji Palanji & etter sent to
Rpoa T 110323-31.0323 | 18.042023 787500 Ref. no -HOB108/UPPCB/CL
; Company Pvt. Ltd.) 2400000
5 Kanpur | 130 MLD Jajmau, Kanpur A4: Vidsigas = /659/STP Kanpur/2023-24
g NaNE 01.04.23 - 06.04.23 25.04.2023 225000 Date-07.03.24
Flat No. -101, 1st Floor, U705,
Kanpur Nagar 07.04.23 - 17.04.23 03.05.2023 412500




[
l'otal

District wise

SL. : e 5 ;s EC Amount
No District Name of STP Q&M By .H_E.WHMM__”.“_ __u“am_:n: c___ _“_n_._“_.“.“uﬁ_n A_u-.__.._:.Onr 2022) Recoverd Balance m“hﬂﬂqﬂ” Remark
(in Rs.) & Date Rs)
18.04.23 - 28.04.23 11.05.2023 412500
29.04.23 - 15.05.23 30.05.2023 637500
16.05.23 -02.06.23 19.06.2023 675000
03.06.23 - 11.06.23 19.07.2023 337500
10,11.23 - 13.11.23 12.12.2023 150000
| 07.1022-30.1022 | 09.122022 900000
31,1022 -25.11.22 29.12.2022 975000
26.11.22 - 23.12.22 06.01.2023 1050000
24.12.22 - 12.01.23 01.02.2023 750000
13.01.23 - 10.02.23 01.03.2023 1087500
11.02.23 -22.02.23 10.03.2023 450000
23.02.23 - 10.03.23 05.04.2023 600000
11.03.23 -31.03.23 18.04.2023 787500
01.04.23 - 06.04.23 25.04.2023 225000 RC letter sent to DM
07.04.23 - 14.04.23 03.05.2023 300000 Ref, no.-H07109/UPPCB/CL
. 15.04.23 - 26.04.23 11.05.2023 450000 _ 1660/STP 210 MLD
?wwwww,.ﬂh_ ”Mwwhm_ﬂm_ﬁ 270423150523 | 30052023 712500 wsmﬂw@mmw-wﬁus C
; 510 MLD, Bingawan Company Py, Ltd)) 16.05.23 -02.06.23 19.06.2023 675000 —— B SO Y
Kanpur 3/83, Vishnupuri, 03.06.23 - 27.06.23 19.07.2023 937500
Flat No. -101, 1st Floor, 28.06.23 - 04.07.23 20.07.2023 262500
Kanpur Nagar 05.07.23 - 11.07.23 02.08.2023 262500
12.07.23 - 28.07.23 16.08.2023 637500
29.07.23 - 15.08.23 28.08.2023 675000
16.08.23 - 28.08.23 11.09.2023 487500
29.08.23 - 05.09.23 22.09.2023 300000
06.09.23 - 20.09.23 05.10.2023 562500
21.09.23 - 03.10.23 26.10.2023 487500
Kengi 04.10.23-25.10.23 20.11.2023 825000
26.10.23 - 29.11.23 12.12.2023 1312500
30.11.23 -08.12.23 24.01.2024 337500 > o
09.12.23-23.01.24 12.02.2024 1725000 44925000
24.01.24 - 27.02.24 19.03.2024 1312500
04.11.22-25.11.22 29.12.2022 825000
26.11.22-23.12.22 06.01.2023 1050000
24.12.22 - 09.01.23 01.02.2023 637500
10.01.23 - 10.02.23 01.03.2023 1200000
11.02.23 - 20.02.23 10.03.2023 375000 i i st
M/s Kanpur River Management 21.02.23 - 10.03.23 05.04.2023 675000 Ref. no.-H06595/UPPCB/CL

A Al |




. Lo . Total I District wise
M”.. District Name of STP O&M By ‘_..iom_w ﬂ._“.‘.”:..unw_.__ & c—n_.”.n_,.”.”w_ﬁ mm._.aa. Oct, 2022 ) mMaWM“M”M , Balance ”M_“uz_.””“_““” Remark
(in Rs.) & Date Rs.)
. Pt _mmawwmo%,m. mmpve, & | 110323-310323 | 18.04.2023 787500 z /661/STP 43 MLD Jajmau
7 %3 MLD Jnjmzn,, Kaopur 3/83, Vishnupuri, 010423-060423 | 25.04.2023 225000 11475000 Kanpur/2023-24
Eintda. =101, st Fioor, 07.04.23- 17.0423 | 03.05.2023 412500 Dete:fie02:26
Kanpur Nagar

18.04.23 - 28.04.23 11.05.2023 412500
29.04.23 - 15.05.23 30.05.2023 637500
16.05.23 -02.06.23 19.06.2023 675000
03.06.23 - 15.06.23 19.07.2023 487500
12.12.23 - 19.01.24 12.02.2024 1462500
20.01.24 - 02.03.24 19.03.2024 1612500 B B
04.11.22 -25.11.22 29.12.2022 275000
26.11.22 - 23.12.22 06.01.2023 350000
24.12.22 -09.01.23 01.02.2023 212500
10.01.23 - 10.02.23 01.03.2023 400000
11.02.23 - 20.02.23 10.03.2023 125000
21.02.23 - 10.03.23 05.04.2023 225000

Mw 11.03.23 - 31.03.23 18.04 2023 262500 O

hlls 01.04.23 - 06.04.23 25.04.2023 75000

<t 07.04.23 - 17.04.23 03.05.2023 137500 T — _u_,m
18.04.23 - 28.04.23 11.05.2023 137500 Ref. no~H07108/UPPCB/CL
29.04.23 - 15.05.23 30.05.2023 212500 - /662/STP 05 MLD Jajmau

Project Manager, 16.05.23 02.06.23 19.06.2023 225000 Kanpur/2023-24
8| Kempw | SMLD,lajsom, Ranpur| O wm_ﬁwﬂanﬂﬂ: %ar 03.06.23-26.0623 | 19.07.2023 300000 5962500 EiS-T0=24
s g 27.06.23 - 03.07.23 20.07.2023 87500

04.07.23 - 10.07.23 02.08.2023 87500
11,07.23 - 28.07.23 16.08.2023 225000
29.07.23 - 14.08.23 28.08.2023 212500
15.08.23 - 28.08.23 11.09.2023 175000
29.08.23 - 05.09.23 22.09.2023 100000
06.09.23 - 18.09.23 05.10.2023 162500
19.09.23 - 03.10.23 26.10.2023 187500
04.10.23-25.10.23 20.11.2023 275000
26.10.23 -27.11.23 12.12.2023 412500
28.11.23 - 08.12.23 24.01.2024 137500 - i’
09.12.23 - 19.01.24 12.02.2024 525000
20.01.24 - 23.02,24 19.03.2024 437500
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° 4 Sl 2
. o . Total EC Amount District wise
{H o 4
M District Name of STP O&M By TimeFeriad in veisich HaiealBC {From Oct, 2022) Recoverd Balance BE _uu_a___.na Remark
(] EC Imposed Imposed amount (in
(in Rs.) & Date
Rs.)
Project Manager . RC letter sent to DM
Ganga Pollation Qmﬁﬂ_ Uni Ref. no.-H05566/UPPCB/CL
9 | Farrukhabad 2.7 MLD Fatehgarh UP Jal Nigam (Urban) 02.05.23 - 07.05.23 02.06.2023 60000 - 60000 60000  |/649/STP Farrukhabad/2023-
Farrukhabad i 24
A Date-12.01.2024
v
B | 03.0623-26.0623 19.07.2023 660000
Executive Engineer, 27.06.23 - 04.07.23 20.07.2023 160000 RC letter sent to DM
, 13 MLD Jalalpur, UP Jal Nigam (Urban), 8 Ref. no.-H05565/UPPCB/CL
10} Bamaay | eour Kaopur Debist | Urban Collsctrute Tirshs SIAEAA IR Bang oA AS00D - g0 1780000 ¢ 48/STP Kannauj/2023-24
Farrukhabad _ 26.07.23 - 16.08.23 28.08.2023 440000 Date-12.01.2024
W 17.08.23 - 29.08.23 11,09.2023 260000
M/s Adani Water Lid, Om:m%
1 25 MLD Kodra Prayagraj | Pollution Control Unit, Nain}d 28.09.2022 20.03.2023 25000 - 25000
Mirzapur Rd, Prayagraj % RC letter sent to DM
T M/s Adani Water Ltd Dmﬂ% Ref. no.-H05564/UPPCB/CL
P , 10 MLD Ponghat : it Naind4 87500 /663/STP Prayagraj
12 rayagraj S Pollution Control Unit, ze__w 28.09.2022 20.03.2023 25000 - 25000 STP Prayagraj
Vo Mirzapur Rd, Prayagraj & Naini/2023-24
<] Ms Adani Water Ltd, Gangi? Date-12.01.2024 ¢ ()
£ 80 MLD Naini Prayagraj | Pollution Control Unit, Nainl} 28.09.2022 20.03.2023 37500 -- 37500 ()
< Mirzapur Rd, Prayagraj & et
N e M/s RCC Developers Lid, 21.03.23 05.04.2023 25000 »
i 7 MLD Pallavp 1 109, City Centre, — 150000
- Meerut Baccha Park, Meerut L 22.03.23 - 26.03.23 18.04.2023 125000 s
Developers Ltd, 35 21.03.23 05.04.2023 25000 25000
s 10MLD LohiyaNagar | ° w%nn&ﬁ%ﬂ m 125000
Meerut Bsccha Park, Meeni w_ 22.03.23 - 26.03.23 18.04.2023 125000 ==
. M/s RCC Developers Lid, W 21.03.23 05.04.2023 25000 25000 Total
16 & ?Fc_..w ﬁs__asmmm 109, City Centre, 75000 | EC=825000/-| RC letter sent to DM
e Baccha Park, Meerut ) | 2203.23-26.03.23 | 18042023 it 50000 Recovered= [Ref. no.-H03475/UPPCB/CL
Meerut
17 Yymp 109, City Centre, 125000 Balance= Date-30.11.23
Mot Baccha Park, Meerut 22.03.23 - 26.03.23 18.04.2023 125000 - 200000/~
M/s RCC Developers Ltd, 21.03.23 05.04.2023 25000 -
18 SRSt 109, City Centre, 150000
Meerut Baccha Park, Meerut 22.03.23 - 26.03.23 18.04.2023 125000 -
) _ M/s RCC Developers Lid, 21.03.23 05.04.2023 12500 -
19 5 MLD Modipuram Tiraha 109, City Centre, 75000
o Baccha Park, Meerut 22.03.23 - 26.03.23 18.04.2023 62500 -
4.50 MLD Kalindi Vihar, Project Manager, Unit-35, 3 22.09.2023 175000 o RC letter sent to DM
i Agra C & DS, UPJN (Urban), A SRE92A-15000 e Ref. no.-H03210/1 IPPCR/CI.




‘ ) ) Total EC }:5_.5-_ ) District wise
+ District Name of STP 0O&M By Uliie P A T RICH Diite oE EE (From Oct, 2022) Recoverd Balance - su_u.._.nn Remark
No EC Imposed Imposed ) amount (in
(in Rs.) & Date
Rs.)
Agra 350000 350
. 36 MLD Sadanwan Project Manager, Unit-35, R _— —— i wa /643/STP Agra/2023-24
£ (Bichpuri) New, Agra | C & DS, UPIN (Urban), Agra 0923 - 13,053 o " Date-23.11.23
20,12.22 - 03.01.23 01.02.2023 150000
170123-140223 | 01032023 260000 o _mﬁ%ﬂﬂmwﬁwar
22|  Firozabad 03 MLD Fi 4 |saka i i s 0 s
" u Isemab ak Mager Wigam, Firozabad | (o999 (gonms. | 10:03:2023 50000 AP /644/STP Firozabad/2023-24
) Date-17.11.23
24.02.23 - 28.02.23 05.04.2023 50000 735000
M/s Triveni Engineering &
N e 67 MLD Mohammadpur, Industries Ltd. 195000
7 : ¥ 1 e
| Eioabel | e e | A4 B Cos g | AP RRA- TSI | (BIERRES SN (022008 | '
11 Extension, Noida
09.11.22- 13.11.22 29.12.2022 50000
17.12.22-23.12.22 06.01.2023 70000
29.12.22- 11.01.23 01.02.2023 140000
M- = RC letter sent to DM
o ., Ml O BRETE | o3 Be2 | weas 270000 Ref. no.-H03212/UPPCR(CL
2= Eumwah A Saffal | warks, 4671559, Sarai Shekh i 880000 350000 | /639/STP Saifir2023 210
< (Paramedicals), Exavw Tikonia, Etawah 21.02.23 -23.02.23 10.03.2023 30000 Date-23.11.23
13.06.23 - 20.06.23 19.07.2023 80000 -
11.07.23 - 17.07.23 02.08.2023 70000 -
16.08.23 - 23.08 23 11.09.2023 80000
16.10.23-24.10.23 21.11.2023 90000 - =
09.1122-25.11.22 29.12.2022 340000
— 17.1222-24.12.22 06.01.2023 160000 RC letter sent to DM
. xecutive Engineer,
i b 23 MLD STP at Mauja - 25.12.22 - 10.01.23 01.02.2023 340000 B Ref. no.-H03211/UPPCB/CL
25| Mainpuri | 4 Padaria, Mainpuri mﬂ__u__rﬂ_wﬂmmw”w 17.0123-14.0223 | 01.03.2023 580000 1700000 | 1700000 | /c40/STP Mainpuri/2023-24
_ 15.02.23 - 24.02.23 10.03.2023 200000 Date-23.11.23
25.02.23 - 28.02.23 05.04.2023 80000
Executive Engineer, Nimaan | - 3, 1937 -20.11.22 29.12.22 210000
26 0.805 MLD Ahara mﬁn-uh___ R.!m._.a- -~ WMQCOO
Zone-A, Anoopshahar UP Jal Nigam (Urban),
P lardkhdse 121222 -25.12.22 06.01.23 140000
10.10.22 - 24.10.22 00.12.2022 150000
RC letter sent to DM
1.75 MLD Ahara Road, M/s Va-Tech Wabag Lud, 25.10.22-20.11.22 29.12.2022 270000 Ref. no.-H03245/UPPCB/CL
27 (Shivanand Ashram) Zone-| Shakti Khand -4, Indirapuram, = 630000 /647/STP Bulandshahr/2023-
. 8. Asidopliahst Ghazisbad 12.12.22 - 26.12.22 06.01.2023 150000 i
27.1222-01.01.23 | 01.02.2023 60000 Date-23.11.23




= L]

District wise

' .... s 5 Total EC Amount
SI. Pttt Name of STP 0&M By Time Period in which Date of EC (From Oct, 2022 ) Recoverd Balance EC _E_sa.nn Renavi
No EC Imposed Imposed . amount (in
(in Rs.) & Date Rs.)
04.09.23 - 18.09.23 05.10.2023 150000
M/s LC Infra Pv Ltd, = 1910000
1.5 MLD Anoopshahar |1.5 MLD STP Near Shivanandan
19.09.23 - 09.10.23 26.10.2023 210000
2 Zone A (NGRBA) Ashram, Anoopshahr town (Zone 0 500000
A), Bulandshahr
10.10.23-23.10.23 20.11.2023 140000 o =
04.09.23 - 10.09.23 05.10.2023 70000 RC letter sent to DM
Ref. no.-H03245/UPPCB/CL
Rt s | o %m LC Infra Pvi Ltd, - /647/STP Bulandshahr/2023-
ne- ? LD STP Near Sohamtau
h 24
29| Bulandshahr Asioogatiahar Ashvan; Aooyshahr town (Zons|  15-09.23-09.10.23 26.10.2023 220000 430000 i
B), Bulandshahr S
10.10.23-23.10.23 20.11.2023 140000 - -
Executive Engineer, 220000/-
30 Etzh 24 MLD Manpur Etah UP Jal Nigam, 20.10.22 - 30.10.22 09.12.2022 220000 06.10.2023) s e =
Hissh (06.10.
o0
Execuitive Hiigh RC letter sent 1o U?D
xeculive Engineer, 1
: * . no.- pCHCL
31| Kasganj | 15 MLD Kasganj, Aligarh UP Jal Nigam, 181122-22.1122 | 29.12.2022 100000 = 100000 100000 mm %mﬂwmmcwwmﬂmomu =
Kasganj, Aliganj &
L e Date-17.11.23
03.10.22 - 16.10.22 09.12.2022 52
MJs Suez India Pvt. Ltd., 523000
Titanium Shalimaar Corporate
; 1222-19.12.22 06.01.2023
32 3 zﬁwwaﬂmwgaem. Park, 704, 705-A &B, Pickup | i e 2325000
Building Rd, Vibhuti Khand, 20.12.22 - 09.01.23 01.02.2023 787500
Gomti Nagar, Lucknow
10.01.23 -22.01.23 01.03.2023 487500
03.10.22 - 16.10.22 09.12.2022 525000
BoESuesTdia Pt Lt 06.12.22 - 19.12.22 06.01.2023 525000
56 MLD STP. Daul i Titanium Shalimaar no_._.uoqm_n — RC letter sent to DM
A Lucknow w&_ﬂ.nwiwawﬂ%w.._w_ﬁﬂu 20.12.22 - 09.01.23 01.02.2023 787500 - Ref. no.-
Lucknow o b Ts62500 | HOSS63/UPPCBICLI6S T34
u omti Nagar, Lucknow A
10.0123-22.0123 | 01.03.2023 487500 5 MLD STP an_soshow




9 : _4 s District wise
it Total EC Amaount
Sl _— ;
3 District Name of STP O&M By Fime Poriod in which L e (From Oect, 2022) Recoverd Balance e _E_ns.nn Remark
No EC Imposed Imposed B amount (in
(in Rs.) & Date
Rs.)
M/s SN Envirotech Pvt. Ltd, Date-12.01.2024
37.5 MLD Awas vikas F-00/32, Okhla Industrial Arca
35 Parishad STP, Lucknow Phase - 1. 03.1022 -27.10.22 09.12.2022 937500 . 937500
New Delhi
03.10.22 - 30.10.22 09.12.2022 700000
3 M/s RCC Devel
6.5 MLD Awas vikas ¥ kgl 31.10.22-21.11.22 29.12.2022 550000
36 : % 109, City Centre, -- 2275000
Parishad STP, Lucknow
Baccha Park, Mecrul 22.11.22-19.12.22 06.01.2023 700000
20.12.22 -01.01.23 01.02.2023 325000
07.11.23 -28.11.23 12.12.2023 550000
M/s Deputy Chicefl Engincer,
37|  Varanasi 12MLDBLWSTP | p,aras Locomotive Works, - 1925000 | 1925000 -
Varanasi AreiasiE; 29.11.23-12.12.23 24.01.2024 350000
13.12.23-22.01.24 12.02.2024 1025000
; M/s Project Manager, 6.8 MLD,
] 68MLD. Masani, | yorpuna pallution Control Uni, | - 07.1123 -28.11.23 12.12.2023 440000 - 440000 o
- il U.P. Jal Nigam (Rural), Agra o)
. \)
145MLD T My/s Project Manager, 14.5 MLD,
39| Mathura s Em.vwsﬁp yamuna Pollution Control Unit, | 31.10.23 -28.11.23 12.12.2023 580000 = 580000 1440000 =
amunapar, Mathur2 | ; p_5a] Nigam (Rural), Agra
31.10.23 -28.11.23 12.12.202
5 96 MLD Goverdhan STP M/s Executive Officer, 2.76 LI e 290000 )
40 : 0 54,,““. i MLD, Nagar Panchayat = 420000 -
Govardhan, Govardhan Mathura|  29.11.23 - 11.12.23 24.01.2024 130000
Total EC Imposed 67765000 5,40,000
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UTTAR PRADESH POLLUTION CONTROL BOARD i nraant
wef H}Q{QIT: 74 UPPCB/CL/641/STP Ghaziabad/2023-24 R 23] f’/ 2.2
et 4,
forenferaTd,
TAUG—IALTETE,

Hi0 H0—9454417565

v sAvE—TEER @ SeigTerl 56 YHoydosio ywiododlo, siFeRIyRd =i 70 CHOREOSI0
vaodiodlo gader, fommr, wfvgmEr @ Rvg v 9 gm sftRife gafawiy
afogfd @1 a=ft o7 g—uaE @) §ik age 5 o & w1

TR,

T SAIE-TOAEE @ Iedudeny 56 THOYW0SI0 TWo<hodo, gfteRigrA  wRr

70 THOTS0EI0 THogiodio gEgeT, fawgR, mivaeg @ feg @ e @ Uy ae-ry

93394 / godiofiodiiodo / Hiowsio / 569 / gwodlodio & wogociodio—~ gowflo /23, fR+iE—11.05.2023

U§ HWEenm-va 94625 / gododiodiodio / Hovso /569 / whodiodto & Wodoftodio—  FoMo /23,

feie— 200520238 e ud weEm-va 90116/ gododoxdodio / WoTeo /569 / Teodo &

Hogolodio— oo /22, famie 01032023 wwer & wregH & ARG gafaroiy sl & el

BV R BT HE PN, O gHoiono BT WIS ud St Wt yifa ¥ | 9w v B Aeg 9

wiodlodlo & fawg wyfavdim aftgfd skt &vd g3 15 Raw ¥ o o=y o9 48 &

fuiRT @wr % oo SR W *g FERm far mr or g weffa wodioflo ERT arftRifde

waieeefiy aftgfd el wow @8 @ @ § o T8 @ T 8 9a Rweer wHododio w

S uequu e A6, el gr FuilRa mesag @ sgar wiafiy afayfd & sifwe

Sy faeawor frera 8-
WO | UG BT | SIS /AN BT AM 9 gl e Awe afERifre gufo R gato
o Gio afawirr afglf afRife & o & afgif o1 famie | afgff & gaufy
(w92 #)
_ : 11.05.2023 262500/
W | et mw ad fpre
& wifder we—4 gy
1 S 30.05.2023 225000/~
™ Wﬂmﬂ@ﬁo (o), om0 W@l
m;&gr (réia), dio—9, Haee—1, 01.03.2023 262500/ -
B ey oo,
RUSRRE
750000/-
For AR yafaedly afgff (G %) (w0 Wiy g ga
BN W15

e e eERM ¥ fF aftfa twodiofo & W oifba R wuiewefy el
56 HOUE0SI0 Trodlodio, gfRevigRd W RS 11.05.2023 BT W0 262500/ (W0 3 TRY RIS
BOIR Uid Al A1) + G519 30.05.2023 @1 ®0 225000/~ (F0 & oG UL EHR ATH) @41

; A~z Rty wes, Mimlt wae, T.C.-12V, Vibhuti Khand, Gomti Nagar
! TR 226010 Lucknow — 226010

| T 522-2720831, Phone : 0522-2720831,2720828
1 L 0522 - 2720764, 2720676 Fax : D522 - 2720764

| %@  info@uppch.com 1 1 0 Email : mfo@uppeb.com

#gee  www.uppeb.com WebSite: www.uppch.com
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70 THOTEOSI0 THoelofo gRdel, e, MR W) i 01.032023 B WO 262500/
(W0 <1 & ITHE EWR UTE W AE) @ gl @ g B 6 agel avant g3 90w
wqu i 9 @ g d@ sife sfvear, fve wve, Tl R, aees Rud 6 @ @mr
“&l 701502010002104, IFSC %1 UBIN0570150 % P 9Rart 3 Srfard &al gV o @
e & T B dY |

Horse—aenaf |
(erom R )
vy wikg
glafefy : —

g AT, Sowo wuvr FdEer @, mRmEe @ ww Pdy 9w oRa f
affrr w9 A e, e § wrer wnfa aR age waed erfard
axral wH YRARET wRri |

wew wWiyg
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s
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IR USY yeuv FEEe W
UTTAR PanSH POLLUTION CONTROL BOARD

M

fremeaE,
WAgE—EFYR,
o #0-9454417554.

fiym:  IE—®FYY $ SeqETsn 130 THOYE0SI0 YHoE 0410, TGS,

]

|

|

4

R

o

CR/CL/659/ STP 130 MLD Jajmaw. Kanpur/2023-24

+

&7

o~ LiFE

Lifestyle for
Enviranmeént

FEAY

FER TR & [A6g T

¢ g syt aftff @) ot 21 o @ S agen bl W @ W Al

HETRT, ¢
FOAT FAUE-BAR D gedgadd 130

THogEod0 THoE0q0, WIETHS, BTG TR T

fieg A< @Ed @ T WS- U9 86436 /goftodiohodlo / Hoyeio / 589 /Tgodiotio &

Hogoodio-
& Wododiodio— oo /22 TS 06.01.2023,

Sowflo /22, fawiid 29122022, U9 86931/ goPodroiodlo / ¥oTeio /569 / Ec O ()
wa 88119,/ gododiodiodio / HoTe0 /569 / gaoiofio

& Hodooto~ ok /22 RFAIF 01.02.2023, TH 90123/ godiofozhodio / HOTH0 /569 / THOEI0H0
2 dofododo— oo /22 RIS 01.03.2023, VT 90424 /- gofofiodiodio / Wogeo / 569 / woeiodio
& Hoododo— okl /23 f&id 10032023, TH 91585/ gohodoodo / Hoveio /569 / gHoET0d0
& Bosododio— Fowfio /23 fRATH 05042023, TH 92102 /gofodiodiodio / HioTw0 / 569 / THoE0H0
2 WodoFodo— oo /23 &% 18.04.2023, TF 92585 /Aodtofioiodio / HoTA0 / 569 / TEociodio

& Hogodndio— Fovf0 /23 RA® 25.04.2023,
8 Fogododio— oo /23 RATH 03.05.2023

v 93151 / Jododoxiodlo /<oveio /569 / THOCIOU0
. 7a gaae7 / Gododiowiodio / AoTsio / 569 / wEodiofo

& Aoododo— oo /23 fAAlP 11.05.2023, Td 94627 / godiodioiodio / 0T / 569 WA g AGET

& Hosoodio—
g wododiotio— $odio/23 faeie 19062023 Ud
Taodiodio & Wodododio— Fovilo /23 fE=ies 19.07.2023
vt 7o B B B B, W ghodiodio B G

fepar T e
Tt sfgfd el wow @ @ e § o
Wwﬁﬁmﬁé,ﬁ&ﬁmﬁﬁﬁam%

$ovfio /23 RAis 30.05.2023, TH 95984 /gothodiodiodlo / ¥oTw0 / 569 /oo
wa 97047 / govtodiodiodio / Hiovwo /569 /
& e Q ARNfE vafawia afagfd s
v s 4 gwifed ¥ S U B AW
15 faq ¥ Som o U 9 @
=g weffa wododlo &N st
48 @ T ) e fewrer wwHododo W
R wfevia afgfd & swer

SR Raxer e 8-
. R /s w1 7 8 v R free ﬂm—wi-———? s gaf
g [TE I | oy s st @) & ﬂmlﬂﬁ‘——ﬂ £ %mm
04.11.22- R.25.000/-
At ey R frapae 251122
130 woreodo | e fafe, el we el o612 | 10,50,000% u f
1 T uwodiotio, QU T HrEde fafes) 23.12.22 |
WS, B | 3/83, Repgd, wde Fo-101, 781223 -
- 10.0123- |
10.02.23 | IR

A1z, Py s, Al A

qEae- 226010 Lucknow — 226010

T .C.-12V, Vibhuti Khand, Gomti Nagar

oo 522-2720831, 1 1 2 Phome : 0522-2720831, 2720828
BF 0522 - 2720764, 2720676 Fax ¢ 05222720764
€%  info@uppeb.com Email : info@uppeb.com

Wabila +  www. anpeh.com




23 -
Izlé(:)zé% 3.75.000/-
leéucfjg' 6,75.000/-
1311.933,‘2233. 7.87.500/-
0423 -
036?04.2-233 2.25,000/-
0177'00?’2233- 4,12,500/-
'fs;‘ifa%‘ 4,12.500/-
21%%2;3' 6,37,500/-
16.05.23 -
02.06.23 6.75,000/-
R et S e onaiﬁ:}%.z;a' 3,37,500/-
s 8250000/~ (&0
TR W T
TR HTH)

HET 701502010002104, IFSC Bre UBINOSTO150 # v et o T W gy A€ B i

T BT TE B |
HALY
(vioftr gaR )
e e

& o), Sowo sewr e @, @G W 7o 78397891813 1 39 ey @
ﬁﬁa%wﬁﬁnam%ﬁmﬁm.mﬁwmﬁamw@ﬁwm@
BT W g e

wE wiag
il e 5
e~
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_—._._— \“"!‘ ifestvie Tor
SaZz UTTAR PRADESH POLLUTION CONTROL BOARD \ﬁ Litestyle for,

AP

ey

02

T ww ¥ © HUpPCR/CL/660/ STP 210 MLD, Bingawan, Kanpur/2023-24 i 1.3/ ﬁl} 2

ar 7,
Fremfared,
SATE—@IAYR,
Hio 0—-9454417554.

vy TEIE-FER $ SeeeH@ent 210 waovwodio Taoiodlo, faFrmEl, FEER @ feg s IS
@g@ﬂﬁﬁw@mmﬁﬁmﬁrﬁq—mﬁﬂﬁﬂ@mﬁﬁﬁmﬂ

ey e

HEIH,

FT TG~ FER B SeAgTAN 210 wroTsodo yHodoto, T, FR F frog a9
ey @ UA W Vb 85404 / gododioiodlo / H0TE0 /569 /wEodiodio & Hogodiodio— oo/
22 faaim 09122022, ¥ 86438 / gotodoshiodio / HoTsio / 569 odiodio & Wogodiodio- 00
/22 Remim 20122022, Y4 86932/ godofiodiodio / HoTw0 / 569 Jeacdiodo & ogododio—
foxfo /22 RAiG 06.012023, U= 88117 /7ododioxiodio / Hioweio / 569 Jacdiodio & Hogociodo—
fodflo /22 fAT® 01022023 T9 90116 /gotdotioxfiodio / #ogso / 569 /apdiodio & Hogociowo—
$o¥i0 /22 faAie 01032023, TH 90421 /godiodio odio /Bogeio /569 / TaOEI0N0 & Hogododio—
$owfio /23 R=l& 10082023, 91586 / gododiodiodio / HoTso / 569 /Taodioflo & Hosoodo—
goflo /23 f&=i@ 05.04.2023, 92100 / godiodioeiodio /Houeo / 569 / THOEION0 & HofofoTio—~
do¥i0 /23 TRI® 18.04.2023, 92593 /quﬁdﬂnﬁoﬁm /fi0sio /569 / THoE0T0 & Hogoodo--
S0t /23 REFi 25042023, 93149 / gothodiodiodio / HIOTH0 / 569 sracdiofio & Hodoodio—
dodio /23 fa=ia 03.05.2023, 93308 / gododiodiodlo / Hiogwo / 569 JegEodiode & Wogododio—
dowf0 /23 & @ 11.05.2028, 94629 / gododiowodo /dovso /569 /eaogindio & HiogoEodio—
$oflo /23 f=ie 30.05.2023, gs988 / godofowiiodlo /Hogeo / 569 /Taoeindio & Eogoiodio—
Sodo /23 faie 19.06.2023, YH 97946 /godorfiodiodio / Hogeio / 569 seaediodio & wogociodio—
fofio /23 fasi 19.07.2023, g7986 / gotfodiowdiodio / HoTe0 / 569 /uaodiofio & Hogoetodo—
dodfio /23 faaid 20072023, 08774 / JoRofoNodo /¥ouso /560 /vaoeiodo & Hogoiodo—
foxfl0 /23 Tl 02.08.2023, 99460 / Jofodoeodo / FoT0 /569 /wodiodo & wogodotio—
Soefio /23 fEei® 16082023, TW 99979/ godiofoodlo / #Hiogeio /569 Jeaodiodio & Hogoetodio—
dodfi0/23 feAil® 28082023, TH 00549/ goofiozhiodio / ¥ogeio / 560 /uEododio & Hogoloto—
$oefio /23 faie 11.00.2023, §9 01132/ goHofoziodio / Housio /569 / THoE0d0 & Wogociodo—-
$oxiio /23 femie 22.09.2023, A 01535 / godiodioeiodo / Howe0 /569 / weodiofo & ¥Hogododio—
$pi0 /23 T 05.10.2023 T4 YA 02333 / godiodtozfiodio /¥ousio / 569 / TROEION0 & Hodododio—
Soefn /25 fasiim 26102028 B WrEAd X e wataeoia aRgRl @1 e e W w1 T @Y,
a’rwo"&oﬁ‘!oaﬁwa‘@ﬁqdmﬁﬁqaﬁﬁ%swwﬁwﬁwoaoﬁea%m
yafavsia mﬁaﬁaﬂﬁﬁﬁm@wﬁmﬂﬁmmm%ﬁﬁuﬁﬂwﬁmm

d4d9d4dddd444d

Bl o, fafd wvs, A T T .C.-12V, Vibhuti Khand, Gomti Nagar
WS- 226010 Lucknow — 226010

Eig ] 522-2720831, 1 Phone : 0512-2720831, 2720828

CL 0522 - 2720764, 2720676 1 4 Fax : 0522 - 2720764

%  info@uppch.com Emsail : info@uppch.com

WehSite:  www.uppeh.com
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PO | e || SO/ HEI 1 A 9 var e g m———ﬁughl w
o [~ TR faxoira G e @) 7 & o ﬁ__!f : J __.__:'6 .......... n
07-10-2022 - | 9,00,000/-
03-10-2022 |
31-10-2022 - | 9.75,000/-
25-11-2022
26-11-2022 -
23-12-2022 10,50,000/-
24.12-2022 —
12-01-2023 7.50,000/-
13-01-2023 -
10-02-2023 | 10.87,500/-
11-02-2023 — |
22-10-2023 4,50,000/-
23-02-2023
10-03-2023 6,00,000/-
11-03-2023 —
3 1-03..2023 7387.500"
01-04-2023 —
06-04-2023 2.25,000/-
st | RS
210 wiovsodly | WEdE fafids, (wngwel yreroh e
1 e mmam”' TS el e i), 26.04-2023 4.50,000/-
WG | 3/83, Rd, were Ho—101, 57042003 —
L 15-05-2023 iR
16-05-2023 —
02-06-2023 6.75,000/-
03-06-2023 — _
27-06-2023 9.37,500/-
28-06-2023 -
04-07-2023 2,62,500/-
05-07-2023 —
11-07-2023 2.62.500/-
12-07-2023-
28-07-2023 6.37,500/-
29-07-2023- :
15-08-2023 6,75.000/-
16-08-2023-
28-08-2023 4,8?,500/-
29-08-2023- _
05-09-2023 3,00,000/-
06-09-2023-
20-09-2023 3.62,500/-
21-09-2023-
03-10-2023 4.87,500/-
- 1,35,75,000/- (wo
el aerf e sfgf (B ) @ F¥e i $
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s oY SR & fe ot wwododlo @ wwer ofea RRRiRa qatawefra  sftgf
w0 1.35.75,000/- (w0 vH Fos T6R oTE wEECR Ui HEE) @ oAl @ e ol Hif agel!
Fear g voso gewv PdEe d @ gfve ds sifw gPsa, B avs, T TR, TS Rea ¥
& @t der 701502010002104, IFSC #ie UBINO570150 7 o FHYEF B FATE B §Y
ard B i F T FE B

qadry

i

(ofa AR fHE)
He W
wferfefd
s afyerd, sowo wewer FrgEe @, FEER Ao 0 78397891813 1 g9 Fdw & 9
SR fF g w9 A ReTRmR, TR [ G Wit B e wee s

e o gfee s

wew wfeg
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e %
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SR Tow vgyu R 4 3~ LiFE

x‘-’ estyle

02;} ADESH POLLUTION CONTROL BOARD \\ﬂ S dnment

: SCB/CL/661/ STP 43 MLD Jajmau Kanpur/2023 EGIED é ..:?? »%y
SEUEER

HEYR,
Mo F0—9454417554.

i G » SeETeN WMMM
maﬁﬂﬂﬁwhwﬁﬂ@aﬁmﬂaﬁﬂ;maﬁﬁmgﬁ%&aﬁa%mﬁl

HeEEd,
FATR—HER B SeuTPN] 43 wogFod0 gEoSTodo, TISTS, FTAIR » feg @S
yEed $ UA WAy 86437 /gotodioRiodio / TH0TH0 / 569 Jegodiofo & Hogodiodo— goilo
/22, f&Ai®—29.122022; T3 HE-vd 86930/ Fododioziiodio / wHousto / 569/ THoeodn &
HogoFiofo—=0%0 / 22, famid—06.01.2023; A TWEA-VH 86118 /o0 Srofodin / diogso,/ 569/
‘gEodiodio & Hogodiodo—<o0 / 22, fAiF 01.022023; 9 WU 90124/ Fodiofozodio /
Hioveio /569 / THOLI0U0 & HogoSodo—g0¥0 /22, frqid 01032023, YA WEA-TH 90422 /
gofofioHiodo /dogeio /569/ THoE0qI0 & HosoErodio—S00 /23, frip 1003.2023; 93 AT
_wa 91584 / Zohiodloiodio /80eeio / 569 / THOTIOHO & iosodiodio— Sowo /23, f&Ti®—05.04.2023;
s oen —yd 92101 /godiodiozfiodTo / ¥ogeo /569 / THoeioqo & Hosodiodio—  F0%I0 /23,
fefe—18.04.2023; T3 @& —TH 92594 / Fodrodio=Tod10 /oo / 569 /TEoeodio & fogocTodi0—
Soeflo /23, fari—25.04.20233 ug - U9 93150 /gododioeiodio / HioTH0 / 569 /qgodiodio —
Hogodiodio— F0w0 /23, i —03.05.2023; UF W& TH 93396 / quﬁoﬁo@oé‘m/ doweio/ 569/
o080 & Hogodiodio— o0 /23, feiP—11.05.2023; T3 we&AT —TH 04628 / qo‘i‘mﬁmﬂnﬁ"m/
HhoTslo /569 / THOZIOH0 & Hosodiodio— $0¥0/23, fee—30.05.2028; T3 €& —TH 95989 /
PORIRITRINELY /ﬁoﬁu/%g/qﬂoﬁoﬁo g Woodiofo— $owfio /23, fEiH—19.06.2023 Td qo =l
—UT 97945/ quﬁrotﬁo#ro‘sﬁo /EoTeo / 569 /adogiodio & Hogoiodio— F0%I0 /23, feeyie—19.07.2023;
AL %w%%Wﬁﬁﬁmﬁaﬁmaﬁmmﬁ,ﬁﬁwommaﬁ
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Pt We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are discharging
untreated sewage or treated water in rivers by taking samples and verlfy whether effective treatment is being carried out at
STPs already installed and same are meeting parameters prescribed under Water Act and rules framed thereunder. A
cumulative report in this regard shall be filed by Member Secretary, UPPCB within three months by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image [ 7]
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§...... Before proceeding further, we may also note further order of this Tribunal dated 06.1 2.2019 in O.A. No. 673/2018
directing as follows:

“XI1. Directions:

47. We now sum up our directions as follows:

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage o the STPs must be ensured. If this is not
done, the local bodies and the concerned depariments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 3 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakks per month per STP......."
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“....We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are d.-‘schargi.ng
hether effective treatment is being carried

untreated sewage or treated water in rivers by taking samples and verify wi

out at STPs already installed and same are meeting parameters prescribed under Water Act and rules framed
thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three months by e-
mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image
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8...... Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in 0.4. No. 673/2018

directing as follows:
“XII. Directions:

47. We now sum up our directions as follows:
i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.

593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting
up of STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be
ensured. If this is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay

compensation as already directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per

drain, for default in in-situ remediation and Rs. 5 lakhs per STP for default in commencement of seiting up of the STP.
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............. We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the

form of Image PDF...........”
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8...... Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018

directing as follows:
“XIl. Directions:

47. We now sum up our directions as follows:
i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.

593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable 1o be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10

lakhs per month per STP......."”
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o We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF.........."
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Shiv mandir saray, Mandraj, pallini
2 Narauli U/S drain
3 Narauli U/S drain
4, Behind By pass raidarpur drain
5 Near DAV Degree college Drain
6
7
8

—

Before Kundanghat Bridge Drain
Dalal ghat Jama masjid Drain

. Dharmu drain

9, Gulami ka pura masjid k paas
10. | Dalalghat Hathiya pul ke

11. | Khairatpur Nala

12. | Grand Hospital Nala

13. | Sidhari Nala Purana Pul

14. | Collectorate Office Nala

15. | Durga Talkies Thandi Road ka nala
16. | Rahul Nagar Madya ka Nala

17. | Kaleem Ganj Nala
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his Tribunal dated 06.12.2019 in O.A. No, 673120,
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8......Before proceeding further, we may also note further order of 1

directing as follows:

“X1I. Directions:
47. We now sum up our directions as follows: 2
. L ‘o . dated 28.08.2019 in O.A. No.
i 100% treatment of sewage may be ensured as directed by this Tribunal vide order : hog
id date, commencement of setting up of STPs

STPs must be ensured. If !hf's. is not
ensation as already directed
situ remediation and

593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the sa.
and the work of connecting all the drains and other sources of generation of sewage lo the
done, the local bodies and the concerned departments of the States/UTs will be liable ta pay comp L
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-
Rs. 5 lakhs per STP for default in commencement of setting up of the STP. B Tad]

ii. Timeline for cinp!eﬁng all steps of ac!{c-m piaﬁs ﬁwﬁrdmg completion of setting up STPS and their commissioTins “jj
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already dir ected. In defaull, compem:atwﬂ -
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Gangd Le. Rs. 10
lakhs per month per STP......."
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e We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated seéwage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at Judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF...... »
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2, Bheeti Vadi Kot - 01
3. Bheeti PWD Bridge
4. Bheeti PWD Bridge - 01
5. | Bheeti PWD Bridge 02 ]
6. Sati Ghat
T: Aurangabad Khatik Tola Nanhora
8. Aurangabad Idgah
9, Navpura Paschim
10, Belava Ghat
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

“XII. Directions:
47. We now sum up our directions as follows:

1. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
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ii, Timeline for completing all steps of action plans including completion of setting ‘up STPs and their ¢cop, Missiq,
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already djrrvc ted. In dt{ffﬂldr. C?mpem .
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‘e We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF..........”
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP... ... *
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“  We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF...........”
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP......."
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“ _We also direct UPPCB to take steps in respect to all local bodies in the State o{‘ UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment i
being carried out at STPs already installed and same are meeting parameters prescribed under Water Acf ﬂ{'id rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within .three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF...........” . )
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.1 2.2019 in O.A. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i, 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii, Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP.... ..."
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" We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF..........."”
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A4. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

L 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay comp
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for defa
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as alr

eady directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP... ... d
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“ e We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF.........."
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.4. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP........"
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8......Before proceeding further,

we may also note further order of this Tribunal dated 06.12 2019 in OA. No.
673/2018 directing as follows:
“XIl. Directions;
47. We now sum up our directions as follows:

I. 100% treatmeni of sewage may be ensured as directed by this Tribunal vide order dated 28 08.2019 in 0.A. No.
593/2017 by 31.03.2020 atleast 1o the extent of In-situ remediation and before the said date, commencement of setting up of

STPs and the work of connecting all the dralns and other sources of generation of sewage to the STPs must be ensured If this
directed vide order dated 22.08,2019 In the case of riv
encement of setting up of the STP,
l. Timeline for completing all Steps of actlon pi
9 In the presemt case will remain as already directed In defaul,

Is not done, the local bodles and the concerned departments of the States/UTs will be liable to pay compensation as already
er Ganga l.e. Rs. 5 lakhs per month per drain, for default in in-situ
remediation and Rs. § lakhs per STP Sor default n comm
ans including completion of setting up STPs and their commissioning
tll 31.03.2021 In terms of order dated 08 04.201
compensation will be liable 1o be paid at the scale lald down In the order of this Tribunal dated 22.08.2019 in the case of
river Ganga l.e, Rs. 10 lakhs per month per STP... ... it
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AR We also direct UPPCB to take steps In respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within
three months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not
in the form of Image PDF..........."
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S.No Name of Drain
Post office Nala

1

2

Raja Hela Nala i
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:

“XIl. Directions:.

47. We now sum up our directions as follows:

L. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast 1o the extent of in-situ remediation and before the said date. commencement of seiting up of
STPs and the work of connecting all the drains and other sources of generation of sewage (o the STPs must be ensured. [f this
is not done, the local bodles and the concerned departments of the States/UTs will be liable to pay compensation as already
direcied vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

. Timeline for completing all steps of action plans including completion of seiting up STPs and their commissioning
fill 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed In default,

compensation will be liable to be paid at the scale lald down in the order of this Tribunal dated 22.08.2019 in the case of
river Ganga l.e. Rs. 10 lakhs per month per STP.,....."
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"erimn. We also direct UPPCB to take steps in respect to oll local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking somples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within

three months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not
in the form of Image PDF..........."
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S.No Name of Drain
1 Busda Ghat ka Nala/(Sherandajpur)/ Baruda Ghat Drain
2 | Muskatpal Nala
3 | Nala between Bada Math - Chhota Math j
4 | Raja Tiloi Ghat Nala( Gaora Ghat) .
5 | Shivala Ghat Nala '
6 | Soarakh Ghat Muroop Nala/(Tikaitganj)/Sadak Ghat Drain |

7g f& A gHoslodlo, T8 el g1 JMoTo Wo-593 /2017 wEIaRVT WRan WA § o=
yfa gfa sife e 7 s % wika s A1 21052020 & Hww a9 fag &

8.....Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.4. No.
673/2018 directing as follows:

“XIl. Directions:

47. We now sum up our directions as follows:

L 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in 0.4 No.
593/2017 by 31.03.2020 atleast (o the extent of in-situ remediation and before the said date, commencement of setring up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured If this
is not done, the local bodies and the concerned depariments of the States/UTs will be liable to pay compensation as already
directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in insiru
remediation and Rs. 5 lakhs per STP for defoult in commencemeni of setting up of the STP.
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il. Timeline for completing all steps of action plans including completion of setting up STPs and their comp;, tiom
§ " ng

6l 31.03.2021 in terms of order dated 08.04.2019 In the present case will remain as already directed p 4oy,
compensation will be liable to be paid al the scale laid down in the order of this Tribunal dated 22.08.2019 in the cq5, of

river Ganga i.e. Rs. 10 lakhs per month per STP....."
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“ivriee We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within
three months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not
in the form of Image PDF...........”

T & Mo HHRr grr W el @ Srgue ¥ A & wWay § &g @ratem, wowo
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S.No Name of Drain

1 Railway Bridge Drain

Srinagar Drain

2

I8 f& W gosiiodlo, 3 feeel &1 300 Wo-593 /2017 wafaRvr {Ram WY 7 ary
iy gfea aitw gf<ar g o= A UIRG e f&id 21.05.2020 @ g afe fmaq &

8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this
is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already
directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning
till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default,
compensation will be liable 1o be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of

river Ganga i.e. Rs. 10 lakhs per month per STP....... !
il
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S. No Name of Drain
Post office Nala

2 Raja Hela Nala

7 & A w000, 7 Rl grr afovo Ho—593 /2017 qafaxer qeeT ARy g oy
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of selting up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. [f this
is not done, the local bodies and the concerned departments of the States/UTs will be liable to Pay compensation as already
directed vide order dated 22.08,2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per _gfr;dm. Jor default in in-sity
remediation and Rs. 5 lakhs per STP for default in commencement af setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning
till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed In default,
compensation will be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08 2019 in the case of
river Ganga i.e. Rs. 10 lakhs per month per STP........"
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» ..We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or trea ted water in rivers by taking samples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within
three months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not

in the form of Image PDF..........."
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S. No Name of Drain
1 . Busda Ghat ka Nala/(Sherandajpur)/ Baruda Ghat Drain
2 | Muskatpal Nala
3 | Nala between Bada Math - Chhota Math
4 | Raja Tiloi Ghat Nala( Gaora Ghat)
5 Shivala Ghat Nala
6 | Soarakh Ghat Muroop Nala/(Tikaitganj)/Sadak Ghat Drain

7% & A gHoshodlo, 71 fieell §RT f0T0 Wo-593 /2017 wATERwl e WA @ g
iy g it g 3 oy % iR anewr fadie 21.05.2020 & Y 3 feaq -

 8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:
“XII. Directions:
47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order datéd 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, comniencement of setting up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this
is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already
directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setling up of the STP.
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§ We also direct UPPCB to take steps in respect to all local bodies in the State of UP
or treated water in rivers by taking samples and verify
d out ai STPs already installed and same are meeting
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8...... Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in

O.A. No. 673/2018 directing as follows:
“XII. Directions.
47, We now sum up our directions as Jfollows:
i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in
OA. No. 593/2017 by 31. 03.2020 atleast to the extent of in-situ remediation and before the said date.
drains and other sources of generation

commencement of setting up of STPs and the work of connecting all the
d. If this is not done, the local bodies and the concerned departments of the
d vide order dated 22.08.2019 in the case of

of sewage 1o the STPs must be ensure
States/UTs will be liable to pay compensation as already direcle
river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-sifu remediation and Rs. 5 lakhs per STP for
defaull in commencement of setting up of the STP.
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ii. Timeline for completing all steps of action
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Ganga i.e. Rs. 10 lakhs per month per STP.......

dalted 22.08.2019 in the case of river
13 The above report shows that some steps have been initiated against non-compliant
ETPs/CETPs/STPs while further steps need to be taken. With regard to industries not having ETP or not
comnected to CETP, pending construction of CETPs as mentioned in the above report, the State PCBs/PCCs
ated pollutants by the industries and such polluting activities
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. : We also direct UPPCB to take steps in respect to all local bodies in the State of UP
which are discharging untreated sewage or treated water in rivers by taking samples and verify
whether effective treatment is being carried out at STPs already installed and same are meeting
parameters prescribed under Water Act and rules framed thereunder. A cumulative report in this
regard shall be filed by Member Secretary, UPPCB within three months by e-mail at judicial-

;%%gov. in p'l:'eferabfy in the form of searchable PDF/OCR Support PDF and not in the form of Image
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in
O.A. No. 673/2018 directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i, 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in
O0.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date,
commencement of setting up of STPs and the work of connecting all the drains and other sources of generation
of sewage o the STPs must be ensured. If this is not done, the local bodies and the concerned departments of the
States/UTs will be liable to pay compensation as already directed vide order dated 22.08.2019 in the case of
river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and Rs. 5 lakhs per STP for
default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their
commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already
directed. In defaull, compensation will be liable to be paid at the scale laid down in the order of this Tribunal
dated 22.08.2019 in the case of river Ganga i.e. Rs. 10 lakhs per month per STP.....

woo.. 13. The above report shows that some steps have been initiated against non-compliant
ETPs/CETPs/STPs while further steps need to be taken. With regard to industries not having ETP or not
connected to CETP, pending construction of CETPs as mentioned in the above repori, the State PCBs/PCCs
may ensure that there is no discharge of any untreated pollutants by the industries and such polluting activities
must be stopped and compensation recovered for the noncompliance, if any, apart from any other legal action in
accordance with law. As regards non-compliant STPs, further action may be completed by the State PCBs/PCCs
and it may be ensured thal there is 100% treatment of sewage and till STPs are set up, atleast in-situ
remediation takes place. However, on account of Corona pandemic which has affected several on-going
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Vv We also direct UPPCB to take steps in respect to all local bodies in the State of UP
which are discharging untreated sewage or reated water in rivers by taking .\-ump!es-- and verify
whether effective treatment is being carried out at STPs already installed and same are meen’rrﬁ
parameters prescribed under Water Act and rules Jramed thereunder. A cumulative report in this
regard shall be filed by Member Secretary, UPPCB within three months by e-mail at judicial-
ngt@gov.in ;;trefembly in the form of searchable PDF/OCR Support PDF and not in the form of Image

TE & o Afdrexor grRr wRa ondet & emuem ¥ Frefufud 3w B waw et
mam,sogouwﬁﬁaw@ré,w%wﬁﬂmwmzoua%wﬁmwﬂﬁ
AT B IFTAR m#qq—mﬁﬁﬂf&ﬁaﬁsw,fﬁ?ﬁﬂﬁﬂﬁﬁwmﬁﬁwﬁaﬁf%
PR 37 ATell H AT WA uSly A SumR 78 fur o @1 &1 Saw A A 2 3 =
fan s R 81 auf g & SR oM WRG Some 9@ $N & Anaw @ g a9 w
fAeaRa &1 w=ifad 2, Rred aRvmrawy agmm =) &1 gfiq @ w@nifas 2

FH S BT A
1 Karela Bagh Drain
2 Karela Bagh Drain A-1
3 Karela Bagh Drain A-2

g f& AF THoGH0d0, 7S feell §RT S70Y0 H0—593 /2017 YUTARYT H{RET WA T o=y
uftr gfge ot sfoear 9 o=a & uilRa ey fasie 21.05.2020 & Hwu 379 fymiag &

8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in
0O.A. No. 673/2018 directing as follows:

“XII. Directions: _

47. We now sum up our directions as follows: o . o |

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order &f'lm'd 28.08.2019 in
O.A. No. 59372017 by 31.03.2020 atleast to the extent of in-situ remediation and before .*fr.-. said date,
cc.'m'meméemem‘ of setting up of STPs and the work of connecting all the drains and other sources of gum-m{mu
of seﬁage to the STPs must be ensured. If this is not done, the local bodies and the concerned departments of ”w_
States/UTs will be liable to pay compensation as already directed vide order J.rh'd ..‘.‘.tL\__TUN in the case ¢ of
river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and Rs. 5 lakhs per STP for

in commencement of setting up of the STP. ' ' _ _ B .
ik f;:' CT imeline for coip!eting all steps of action plans including completion of setting up ‘\JIPS and their
commfssi;ming (il 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already

e
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Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in

O.A. No. 673/2018 directing as follows:

“XII. Directions:
47. We now sum up our directions as follows:
i 100% treatment of sewage may be ensured as directed by this Tribunal vide

O.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date,
commencement of selting up of STPs and the work of connecting all the drains and other sources of generation
not done, the local bodies and the concerned departments of the

BIW|IR |-

order dated 28.08.2019 in

22.08.2019 in the case of

of sewage 10 the STPs must be ensured. If this is
States/UTs will be liable to pay compensation as already directed vide order dated
river Ganga i.e. Rs. 5 lakhs per month per drain, Sor default in in-situ remediation and Rs. 5 lakhs per STP for

default in commencement of setting up of the STP.
ii. Timeline for completing all steps of action plans including completion of setting up STPs and their

L3

commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already
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directed. In default, compensation will be liable to be pald at the scale laid down in the order of this

Tribunal dated 22.08.2019 in the case of river Ganga i.c. Rs. 10 lakhs per month per STP ... ...
13. The above report shows that some steps have been initiated against non-compliant

ETPS/CETPS/STPs while further steps need 1o be taken. With regard 1o industries not having ETP or nol

connected to CETP, pending construction of CETPs as mentioned in the above reporl, the State PCBs/PCCs

may ensure that there is no discharge of any wntreated pollutants by the industries and such polluting activities
must be stopped and compensation recovered for the noncompliance, if any, apart from any other legal action in -
accordance with law. As regards non-compliant STPs, further action may be completed by the State PCBs/PCCs

and it may be ensured that there is 100% treatment of sewage and till STPs are sel up, atleast in-situ
remediation takes place. However, on account of Corona pandemic which has affected several on-going
activities. the timeline of levy of compensation in terms of order dated 28.08.2019 in O.A. No. 593/2017 read

with order dated 06.12.2019 in O.A. No. 673/2018, of 01.04.2020 may be read as 01.07.2020....
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c S We also direct UPPCB to take steps in respect to all local bodies in the State of UP which ar
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatmer
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act an
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within thre
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in th
form of Image PDF..........."
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A Nc
6732018 directing as follows.

“XII Directions:

47, We now sum up our directions as follows

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. Nc
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up ¢
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If thi
is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as alread
directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-sit
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioniny
till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. [n default, compensatio
will be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.201 9 in the case of river Ganga i.e. Rs
10 lakhs per month per STP......."

T2 5 SWIg @ gey ¥ e afler), AeEr g Ofte o e 08.04.2024 @ HRTH [
TR gfere uRyg, TR, THuR—arEl @ fang fRA@—01.07.2020 AW F gEodIodo &
wﬁ?ﬁwwmm,ww(ﬁ)/@waﬁﬁsmﬁ.%@ms.omﬁ%m
R ¥ gafeee afegfd AftRfid fFd o eg BRY gaRl AW O 60 &M @ S @)
g

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow - 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Email; info@uppcb.in - Web Site: www.uppcb.in

189




4220 :
@) \

w:mﬂzma%qf&maowowﬁmmﬁnéwz%mwmaﬁmmm\

mﬁ#rasoa.m.zoze:%q%mmmwﬁ%ﬁmmwaﬁwmmm
WH AR B ygERAR AR e oRve, rorler, o g SeER s
FITaR SR gaRt SR S v o 2

e SARBI g a9 et ¥ e

& GTaReT e gee—7
wfeferfa:— ﬁﬁfﬁﬁaﬁaﬁwwarmwm%gﬁ%~?/

1. e, amer |
2.%%,@%@%@#@%@3@%%%%%%
W,Wmm,mwmﬁmmamﬁmﬁﬁm

Wﬁiﬁmﬁmwﬁqéwwwmﬁﬁm 9IS [EEd B AT
‘ FeT GFAfEd a1 | W%
T qhTEROT eT ged—7
2.

—~—T

190




/

o 4221
=~ SR Sl HTT T 98 S LiFE
N UTTAR PRADESH POLLUTION CONTROL BOA ¢ Encrgnment

4

. _ N0
"l Wo-0 9445 /-7 /W“JJE’/@HW -$930)7)2 ¢ faATE- /j/04',/02 £
. Goftee
4 #, °

TR YA,
TR A, avel |

e & agfEsd Maw 4 & ® yguu @ wHay § A st eRa aifewe, 93 R A
IR 3oY0 H0—593 /2017 UaAtaRvl {Rem AMfa @ g 991 s offe gftear a arg & wilRa
;ﬁm AT 20.12.2023 &1 A o1 =18 | Iard GIRd ey RATH 20.12.2023 & Fama 3@ f=1aq

i We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters preseribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member St:akemry, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF........... &
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.4. No.
673/2018 directing as follows:

“XiI. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleas! to the extent of in-situ remediation and before the said date, commencement of setting up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this
is not done, the local bodies and the concerned depariments of the States/UTs will be liable to pay compensation as already
directed vide order dated 22.08.2019 in the case of river Ganga ie. Rs 5 lakhs per month per drain, for default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their conmissioning
till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation
will be liable to be paid at the scale laid down in the order of this Tribunal dated 22. 08.2019 in the case of river Ganga i.e. Rs.
10 lakhs per month per STP....... "

............... 09030
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¥ e We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF........... ”
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8....Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:

“X[I. Directions:

47. We now sum up our directions as follows:

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the exten! of in-situ remediation and before the said date, commencement of setting up aj
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this
is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as alread)
directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning
1ill 31.03.2021 in terms of order dated 08.04.2019 in the present case W ill remain as already directed. In default, compensatior
will be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs
10 lakhs per month per STP......."
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UTTAR PRADESH POLLUTION CONTROL BOARD
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"eveee We also direct UPPCB to Lake steps in respect to all local bodies in the State of UP which
are discharging untreated sewage or treated water in rivers by taking samples and verify whether effective
ireatment is being carried out at STPs already installed and same are meeting parameters prescribed under
Water Act and rules framed thereunder. A cumulative report in this regard shall be filed by Member
Secretary, UPPCB within three months by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF .........."

g b w0 AferpRor gRT R ARt B argurer # FrefaRed 9= @ daw ¥ & erafer, S0
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T | %7 1 AW
1 Kalyani Sales
2 Braj Transport Nala
3 Chawala Property Dealer - Hathi Gate

—4 Taj Nalla

5 Chikana Nalla (Dhobi Ghat)
6 Kutti Rorad Drain
7 Suger mill Road Drain
8 Indra Basti 1 drain
9 Jamshaid Nai (Near Dhobi Ghat)
10 Pushpanjali Vihar Nala
11 Old Police Chowki Nala
12 Panjabi Barat Ghar
13 Brahmpuri Drain
14 Indra Basti 2 drain
15 Hanuman Mandir Ghanta Ghar
16 Numish camp - Aarti Tant House
17 Kapil Vihar near OHT
18 Indra Basti 3 drain
19 Bhagat Singh chowk ke samne
20 Ashu Sharma
21 Nalla Sadar Thany ky Piche
22 Near Jal Genera; store-Link Road
23 Near shiv Mandir (Dr Mehta)
24 Near Peer Pahalwan Pulia
25 Ansari road Near Dr. NeHa Clinic
26 Numish camp - Rikahaw stand
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_2_8_ " Govind Nagar - S_hﬂni“_'_ri'_“ﬂl Niwas N
9| Pratap Clinic Jain college Road

30 Shiv Bagula Mukhi mandir drain

31 Kapil Vihar Drain

32 Natraj Drycliners

33 State Bank of Patiyala, Pul jogiyan

34 Near Vardan Hospital- Link Road

35 Govind Nagar - Shrim Ganga devi Niwas

36 Railway Drain

37 Gil colony Charch ky pass

38 Police up-Mahanirikshak Niwas

Karamchari Rajya Bima Nigam-Jain college Road

39

40 Jai Lakshmi Furniture House Malhipur Road

41 Swami Dental clinic

42 Dalmandi Pumping station

43 Kotwali Nala (left side of Paondhoi) N

44 Deri Bagh drain

45 Numaish camp

46 Karlya Sahayak Chhetra Prabhandak

47 Parmesti Das Jewellars-Court Road

48 Baba Deep Garment Jain College Road

49 Govind Nagar - Shrim Mohan Niwas

50 Mayur service centre-Link Road

51 Nalla Near Hakikat Nagar Teraha

52 Rajdhani Plywood

53 Jogyan Pull near Ganpati cellphone

Opposite RamTirath school drain (leftside of Paondhoi)

54

55 Macchali Bazar

56 Bharti Dairy - Court Road

£ Satyoug Aashram Nala

58 Bijli Ghar Nala

59 Pathanpur - Ajmer Niwas

60 Sabzi Mandi Pull

61 Sharab Theka ky Samny

62 Khumran Pul Mandi ky Pass

63 Near Janak Hoter

64 Nala Near Taj Nala

65 Janta colony

66 Numaish camp V-Shape

67 Dukhi Bagh

68 Shanti Nagar-1
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69 Shanti Nagar-2
TR
70 | Nalla Near Irrigation Land

71 Nand Vatika
_‘}_2_. Nand Vihar-|
_}'_; Nand Vihar-2
T}I Abdulla Colony
75 | Nai Basti- |
_;E_ Nai Basti-2
77 Badshahi Masjid

78 Radha vihar
7; New Gopal Nagar- |
_8_0_ New Gopal Nagar-2
-Ef Navyug Market
—gz_ Valmiki Colony
E Indra Camp
_§4— Near Janak Nagar
85|  BelowRaiwayLine |
86 | Gaddhe Wali Galj
_8_?_ Near Najirpura
88|  SaketColony
?9—_ Punjabi Bhag-1

90 Punjabi Bhag2 |

91 Punjabi Bhag-3

92 | Near Police ground bhind STP
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

"XII. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
393/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will

be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP......."
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v We also direct UPPCB o take steps in respect to all local bodies in the State of UP which
are discharging untreated sewage or (reated waler in rivers by taking samples and verify whether effective
Ireatment is being carried out at STPs already installed and same are meeling parameters prescribed under
Water Act and rules framed thereunder. A cumulative report in this regard shall be filed by Member

Secretary, UPPCB within three months by e-mail ai Judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF .. ... ..... i
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:
"XII. Directions:

47. We now sum up our directions as follows:

1. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A.
No. 59372017 by 31.03.2020 atleast to the extent of in-situ ¥

emediation and before the said date, commencement of
setting up of STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs
must be ensured. If this is not done, the local bodies and the concerned departments of the States/UTs will be liable 1o
pay compensation as already directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per

month per drain, for default in in-situ remediation and Rs. 5 lakhs per STP for default in commencement of setting up
of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their
commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed.

In default, compensation will be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019
in the case of river Ganga i.e. Rs. 10 lakhs per month perSTP......."
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wvve e We also direct UPPCB 1o take steps in respect to all local bodies in the State of UP which
are discharging unireated sewage or (reated water in rivers by laking samples and verify whether effective
Ireatment is being carried out at STPs already installed and same are meeting parameters prescribed under

Water Act and rules framed thereunder. A cumulative report in this regard shall be filed by Member
Secretary, UPPCB within three months by e-mail at Judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF.........." _
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Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

"XI1. Directions:
47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.20]9 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date,
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be lighle to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including
31.03.2021 in terms of order dated 08.04.2019 in the
be liable to be paid at the scale laid down in the
lakhs per month per STP........"

commencement of setting up of STPs

completion of setting up STPs and their commissioning till
present case will remain as already directed. In default, compensation will
order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
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S I 23. Since, cognizance of offence can be taken in the manner as prescribed under
Section 49 (1) of Water Act, 1974 and we are satisfied that neither local bodies for discharging
sewage through drains in rivers have taken effective steps for prevention of discharge of polluted

effluents and sewage into river but even industries are also continuously doing same but no effective
steps have been taken against them.

24. In these circumstances, we direct Member Secretary, UPPCB forthwith to initiate or get
initiated criminal prosecution by lodging criminal complaint in appropriate court for committing
offence under Section 43 read with Section 24 of Water Act, 1974 against the Officersin-Charge of
Municipal Corporations/Municipal Bodies of Saharanpur, Muzuffarnagar, Shamli, Meerut, Baghpat,

Ghaziabad and Gautam Budh Nagar and also initiate criminal prosecution against industries which
are discharging polluting materials in the river =
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- 13. We, therefore, find that effective action for stoppage of discharge of untreated
sewage on the land or river or stream if not taken, officials of GNIDA are responsible and they are in

fact committing an offence under the provisions of Water Act, 1974 for which action is required to
be taken ”

........

L m%maﬁmﬁmm,mmm
?hwaﬁa\ﬁmﬁmm,ﬁmﬁo—m,#ﬁGW—mmw,mw$mm
59“6:@;1{%[gﬁuﬁ‘mmaﬁE?%f&?ﬂ?ﬁm.or.zozo"@fsma.zomﬁqusmﬁwméﬁ?ﬂ

0 5,00,000x45 Months=2,25,00,000/- (o |1 BRE gew

TR HHA) qatarefim afagif siRifE
mmﬁwmmmmmaﬁmaﬁmg, )

AT st fRsTie 10.04.2024 @ WREH W

.......... 2/—
ﬂo‘mu-‘m ﬁ,ﬁa avs
A TR, Se=or—220010 TC-12V, Vibhutl Khand,
13720831, 2720828, 2720691, 2720089 Gomil Nagar, Lucknow-226010
‘05222720784 ) Phona . 2720831, 2720828, 2720091, 2720081
= ot E0M] wabsila: www,Uppch. com Fux  :0522.2720784

¢ mall : infofhuppct oom] webade. waw yppch com

203

G Scanned with OKEN Scanner



4234
_..2._

T SN B FheTa Io%o S M gR1 € T qE & IR W & A grr i

e RS 10.04.2024 @ 3ETa T Wy @ RT A OF MRV & WE ARIERT JEH B 8]
Tew IR B e der AT denfie fem mfew, @ie [o-o01, Al qre-4, Fex
AT, NegER B FETHR SR gant Afew s R o 2

1.

e & @ 7 o v eRa afexo, 7€ R & 9 slovo wHo-859 /2022 apfle FgH
T T SOW0 Xod 9 I F WRA NI 15.12.2023, 3M0T0 HEAT 593,/2017 AT JREM
TRy T oFg W gfve oife gfear @ oy ¥ wiRa s RAi® 20.12.2023 T Hogo HEAT
348 /2021 WA TAR T I M AR 3G geAr 7 ey F wiRd amewr 19.03.2024 »
agqmﬁﬂaaﬁmaﬁﬁﬁa%mw@m,wﬁaﬁo—m,ﬂﬁam?ﬁ—mmm.
m%mm%mmwmmmmmyﬁaa
foqi® 0107.2020 X 31032024 S WA G 45 A€ 2g wdferar 7 8g wo 35,00,000x45
Months=2,25,00,000/- (%0 < T THE W A=) DI yafaeelig afagfed Rt & <&
W |

SR B ey ¥ TR 39 U WiRe @ 15 T @ Il 9 qared, So%0 T

Wﬁ,mwmmm,aonommﬂé.mmaﬁﬁﬁﬁﬁmaﬁ
mﬁwﬂwwwﬁﬁ%ﬁg&mﬂ@ﬁ,%wmmmw
BRI

wEm IR g1 agAeATaN 1A Frfa e aftred

AT

gfaffr—PrataRad @ ga-mf @ aaws sriaE 8y 1fa—

1. e, fiaageTR|
2 &9 i@, Sodo wgEY Pramr @€, dex @ 39 Piw & W ifm 5 wemeEe

(set /<), Fex g aitenfis e witieR, @i Fo-o01, Hfeol UTd—4, USRS,
Wﬁmmmﬁ%ﬂaﬁuﬁmw%%ﬁmwwﬁﬂa%w
e Wl afed e sren 9 qered @ itd sy ghiad @

R

7

204

o~

G Scanned with OKEN Scanner



S ——.

—hleee Al I roaudl Ividtatrl uiA

= 4235

>~} STR Y ggyvr T 91

%}%a UTTAR PRADESH POLLUTION CONTROL BOARD

ﬁfg # 7 /C-1/N (,T— 234/ wafomfio—®i0q00 /2024  Date: / é.’ 7

gyoiidd
RS (STl / Jia),
IR AT seife Rem mitteswo,
e F0—01, Sl TTH—4,
TR Ager, MNorgaTrR|

% {5 Igfgaa Waw § 8 @ vguur @ way ¥ Wi sy eRa e, 7 R # D
300 Wo—859 /2022 I FHA T I SOW0 W T 3 H Uiker 3iew faeid 15122023 ¥ wilRe
e B = 3w Fraq 8-

(13

Har H,

23. Since, cognizance of offence can be taken in the manner as prescribed under
Section 49 (1) of Water Act, 1974 and we are satisfied that neither local bodies for discharging
sewage through drains in rivers have taken effective steps for prevention of discharge of polluted

effluents and sewage into river but even industries are also continuously doing same but no effective
steps have been taken against them.

24. In these circumstances, we direct Member Secretary, UPPCB forthwith to initiate or get
initiated criminal prosecution by lodging criminal complaint in appropriate court for committing
offence under Section 43 read with Section 24 of Water Act, 1974 against the Officersin-Charge of
Municipal Corporations/Municipal Bodies of Saharanpur, Muzuffarnagar, Shamli, Meerut, Baghpat,

Ghaziabad and Gautam Budh Nagar and also initiate criminal prosecution against industries which
are discharging polluting materials in the river =

.......
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13. We, therefore, find that effective action for stoppage of discharge of untreated
sewage on the land or river or stream if not taken, officials of GNIDA are responsible and they are in

fact committing an offence under the provisions of Water Act, 1974 for which action is required to
be taken ”
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............. We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples an

d verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and

rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF........... "
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----- Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:
“XII. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of seiting up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this

is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already

directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, Jor default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning
till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation
will be liable to be paid ai the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs.
10 lakhs per month per STP......."
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G nmnnis 73. Since, cognizance of offence can be taken in the manner as prescribed under
Section 49 (1) of Water Act, 1974 and we are satisfied that neither local bodies for discharging
sewage through drains in rivers have taken effective steps for prevention of discharge of polluted
offluents and sewage into river but even industries are also continuously doing same but no effective
steps have been taken against them.

24. Tn these circumstances, We direct Member Sccretary, UPPCB forthwith to initiate or get
initiated criminal prosecution by lodging criminal complaint in appropriate court for committing
offence under Section 43 read with Section 24 of Water Act, 1974 against the Officersin-Charge of
Municipal Corporations/Municipal Bodies of Saharanpur, Muzuffarnagar, Shamli, Meerut, Baghpat,
Ghaziabad and Gautam Budh Nagar and also initiate criminal prosecution against industries which
are discharging polluting materials in the river....... ” .
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Annexure - 20

Status of Common EffluentTreatment Plants (CETPs)

in Uttar Pradesh
March -2024
S.No CETP in Uttar Pradesh Number

1 Total Installed CETP 7
Operational CETP 7

2 CETP Achieving Norms 6
CETP Not Achieving Norms 1

3 Not in Operation 0
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Status of Existing CETPs March-2024
Name of treated
- Nature . . Mode of
. Installed | Utilized Final Effluent Quality Status of Status of .. Effluent
Regional Name and Address of . . of Date of Observed final . receiving ..
S.N Office the CETPs Operated by | Capacity | Capacity Member standards or ZLD Monitorin: effluent qualit online | Hazardous Waste Effluent (I receiving water
(MLD) (MLD) Units condition g q Y CEQMS | Storage/ Disposal d“el.l (tn any body Drain/Sub-
rain etc.
s ) Tributary/ River
1 2 3 4 5 6 7 8 9 10 11 12 13 14
H=6.0-90 Achieving
pH=06.0-5 =75 River Ganga
H =7.52 g
. CETP, HPDA . BOD =300 mg/l P Kadrabad .
1 | Ghaziabad Pilkh ’ H ’ HPDA 2.10 110 | Textile | ~op_yso On]:lgv/l 11.03.2024 |  BOD : 25.0 mg/l - - Drai through River
1ikhaun, Hapur e COD : 162.0 mg/l raim Kali E
TSS = 100.0 mg/l ali East
TSS : 95.0 mg/1
Apparel Park PH=6.0-90 Achieving River Yamuna
. . o H =7.90 1V U
. Tronica City CETP, . BOD = 30.0 mg/l P . . .
2 Ghaziabad ty . UPSIDC 6.00 6.00 Textile _ 18 13.03.2024 BOD : 27.0 mg/l Yes - Jawali Drain |Through Hindon
Phase-I (for textile COD =250.0 mg/l COD : 190.0 me/l .
: . TSS = 100.0 mg/l I+ 190.0 mg River
units), Ghaziabad TSS : 96.0 mg/l
pH = 6.0-9.0
BOD =30.0 mg/l
cerp,upsinc | UPSIDC/ s 100 mel Achieving
’ Rooma =100.0 m; _
Textile Complex, . . - y pH =7.69 Irrigation
3 Kanpur P Pollution 1.50 1.50 | Textile T.Cr.=20mgl 12.032024 [ BOD: 39.0 mg/l Yes - - &
Rooma, Kanpur Irrigation Channel Channel
s P y
. . Control _ COD : 190.0 mg/1
(for textile units) o BOD = 106.0 mgil TSS :
Association COD = 250.0 mg/l. TSS : 66.0 mg/l
TSS =100.0 mg/l,
T.Cr.=2.0 mg/l
pH = 6.0-9.0
BOD =30.0 mg/l Temp. storage
COD =250.0 mg/l Not Achieving insmne;'& e Eose d
CETP Jaj UP. Jal el pH =8.09 (o TSDF (Ms ——
ajmau .P.Ja = y . o 7S rrigation
4 Kanpur J ’ . 36.00 36.00 | Tannery T'.Cr.' 2.0 mg/l 12.03.2024 | BOD:90.0 mg/l Yes Ramkey Enviro. - g
Kanpur Nigam Irrigation Channel COD : 280.0 mg/l Engincers (P) Channel
BOD = 100.0 mg/l, .Q . o .
TSS :136.0 mg/l Ltd,Kumbhi, Kanpur
€OD =250.0 mg/l T.Cr: 1.89 mg/ 1 " Dehat
TSS = 100.0 mg/l, cha
T.Cr.=2.0 mg/l
Through Industrial Drain —
Achieving Ambakhar drain — Dairy farm
CETP, Industrial pH=16.0-9.0 H=28.10 . .
. Industrial . = P . Sewage Pumping Station —
5 Mathura Area, Site-A, .. 6.25 6.25 Textile BOD7 30.0 mg/l 12.03.2024 | BOD : 27.0 mg/l No - 8 ping
Association COD =250.0 mg/l COD : 224.0 me/l Inlet of 14.5 MLD STP
Mathura TSS = 100.0 mg/l -OD: 224.0/mg TransY ]
TSS : 60.0 mg/l ransYamuna , Jamunapar —
River Yamuna
. Achieving
Banther Industrial | Banther pH =6.0-9.0 pH =8.01 City jail Drain
Pollution Control | Industrial BOD =30.0 mg/l BOD : 26.0 mg/l TSDF, IISI, Banth .
6 Unnao . 450 | 4.50 |Tannery| cCOD=2500mgl |01.03.2024 [ °° me Yes s >0 B L Through River Ganga
y COD : 189.0 mg/l Unnao g g
Co. CETP, Banther, | Pollution TSS = 100.0 m/l “OD : 189.0 mg, Industrial Drain
Unnao Control Co. T.Cr.=2.0 mg/l $:59.0 mg/l
T.Cr: 0.2568 mg/ 1
. Unnao Achieving
Unnao Tanneries . pH=6.0-90 pH = 8.35
Pollution Control Tanneries BOD = 30.0 mg/l Boln : 22.0 mg/ TSDF, IISI, Banther,
7 Unnao Pollution 2.15 2.15 | Tannery | COD=250.0mg/!l [ 01.03.2024 oD . 6{ 0 e " Yes ’ Unnao [ Loni Drain River Ganga
Company (CETP) | "~ " TSS = 100.0 mg/l 1SS 48,0 men
Site-1I, Unnao T.Cr.=2.0 mg/l TSS : 48.0 mg/l
Company T.Cr: 0.0223 mg/ 1
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e UTTAR PRADESH POLLUTION CONTROL BOARD
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22 MSW - Operational Plant Status
SN District ULB Capacity | Authorization valid up to s CHIILEL
status
1 Hapur Pilkhuwa 45 17-03-2028 Operational
2 Prayagraj Prayagraj 400 15-03-2028 Operational
3 Kannauj Kannauj 25 15-03-2028 Operational
4 Kanpur Kanpur 1500 2/4/2028 Operational
5| Muzaffarnagar Muzaffarnagar 120 16-03-2028 Operational
6 Aligarh Aligarh 220 16-03-2028 Operational
7 Etawah Etawah 75 14-04-2028 Operational
8 Mathura Mathura 250 16-03-2028 Operational
9 Agra Agra 500 71712024 Operational
10 Barabanki Nawabganj 100 27-03-2028 Operational
11 Lucknow Lucknow 1300 16-03-2027 Operational
12 Varanasi Varanasi 600 31-12-2027 Operational
13 Jaunpur Jaunpur 100 31-12-2027 Operational
14 Ballia Ballia 50 31-12-2027 Operational
15 Azamgarh Mubarakpur 40 31-12-2027 Operational
16 Moradabad Moradabad 400 31-12-2027 Operational
17 Noida Noida 380 Applied for authorization | Operational
18 Ballia Reorti 10 31-12-2027 Operational
19| Shahjahanpur Shahjahanpur 90 Applied for authorization | Operational
20 Saharanpur Gangoh 30 Applied for authorization | Operational
21 Ghaziabad Ghaziabad 800 31-07-2025 Operational
22 Ghaziabad Ghaziabad 2400 31-07-2025 Operational
Total 9435
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711 MRF Operational Status

Capacity Status
S.N District ULBs (Operational/ Non | Timeline
(TPD) .
Operational)
1 Agra Achhnera (NPP) 5 Operational Mar-23
2 Agra Agra (M.Corp) 5 Operational Mar-23
3 Agra Bah (NPP) 5 Operational Mar-23
4 Agra Dayalbagh (NP) 5 Operational Mar-23
5 Agra Etmadpur (NPP) 5 Operational Mar-23
6 Agra Fatehpur Sikri (NPP) 5 Operational Mar-23
7 Agra Jagner (NP) 5 Operational Mar-23
8 Agra Kheragarh (NP) 5 Operational Mar-23
9 Agra Kiraoali (NP) 5 Operational Mar-23
10 Agra Pinahat (NP) 5 Operational Mar-23
11 Agra Shamsabad (NPP) 5 Operational Mar-23
12 Agra Swamibagh (NP) 5 Operational Mar-23
13 Firozabad Eka (NP) 5 Operational Mar-23
14 Firozabad Fariha (NP) 5 Operational Mar-23
15 Firozabad Firozabad (M Corp.) 5 Operational Mar-23
16 Firozabad MAKKHANPUR 5 Operational Mar-23
17 Firozabad Shikohabad (NPP) 5 Operational Mar-23
18 Firozabad Sirsaganj (NPP) 5 Operational Mar-23
19 Firozabad Tundla (NPP) 5 Operational Mar-23
20 Mainpuri BARNAHAL 5 Operational Mar-23
21 Mainpuri Bewar (NP) 5 Operational Mar-23
22 Mainpuri Bhogaon (NP) 5 Operational Mar-23
23 Mainpuri Ghiraur (NP) 5 Operational Mar-23
24 Mainpuri Jyoti Khuriya (NP) 5 Operational Mar-23
25 Mainpuri Karhal (NP) 5 Operational Mar-23
26 Mainpuri Kishni (NP) 5 Operational Mar-23
27 Mainpuri Kuraoali (NP) 5 Operational Mar-23
28 Mainpuri Kushmara (NP) 5 Operational Mar-23
29 Mainpuri Mainpuri (NPP) 5 Operational Mar-23
30 Mathura Bajna (NP) 5 Operational Mar-23
31 Mathura Baldeo (NP) 5 Operational Mar-23
32 Mathura Barsana (NP) 5 Operational Mar-23
33 Mathura Chaumuhan (NP) 5 Operational Mar-23
34 Mathura Chhata (NP) 5 Operational Mar-23
35 Mathura Farah (NP) 5 Operational Mar-23
36 Mathura Gokul (NP) 5 Operational Mar-23
37 Mathura Govardhan (NP) 5 Operational Mar-23
38 Mathura Mahavan (NP) 5 Operational Mar-23
39 Mathura Mathura (M Corp.) 5 Operational Mar-23
40 Mathura Nandgaon (NP) 5 Operational Mar-23
41 Mathura Radhakund (NP) 5 Operational Mar-23
42 Mathura Saunkh (NP) 5 Operational Mar-23
43 Aligarh Aligarh (M Corp.) 5 Operational Mar-23
44 Aligarh Atrauli (NPP) 5 Operational Mar-23
45 Aligarh Beswan (NP) 5 Operational Mar-23
46 Aligarh CHANDAUS 5 Operational Mar-23
47 Aligarh Chharra (NP) 5 Operational Mar-23
48 Aligarh Harduaganj (NP) 5 Operational Mar-23
49 Aligarh Iglas (NP) 5 Operational Mar-23
50 Aligarh Jalali (NP) 5 Operational Mar-23
51 Aligarh Jattari (NP) 5 Operational Mar-23
57 Aligarh JAWAN SIKANDARPUR (NP) 5 Operational Mar-23
53 Aligarh Kauriaganj (NP) 5 Operational Mar-23
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54 Aligarh Khair (NPP) 5 Operational Mar-23
55 Aligarh Pilkhana (NP) 5 Operational Mar-23
56 Aligarh Vijaigarh (NP) 5 Operational Mar-23
57 Etah Aliganj (NPP) 5 Operational Mar-23
58 Etah Awagarh (NP) 5 Operational Mar-23
59 Etah Etah (NPP) 5 Operational Mar-23
60 Etah Jaithara (NP) 5 Operational Mar-23
61 Etah Jalesar (NPP) 5 Operational Mar-23
62 Etah Marehra (NPP) 5 Operational Mar-23
63 Etah Nidhauli Kalan (NP) 5 Operational Mar-23
64 Etah Raja Ka Rampur (NP) 5 Operational Mar-23
65 Etah Sakit (NP) 5 Operational Mar-23
66 Hathras Hasayan (NP) 5 Operational Mar-23
67 Hathras Hathras (NPP) 5 Operational Mar-23
68 Hathras Mendu (NP) 5 Operational Mar-23
69 Hathras Purdilnagar (NP) 5 Operational Mar-23
70 Hathras Sadabad (NP) 5 Operational Mar-23
71 Hathras Sahpau (NP) 5 Operational Mar-23
72 Hathras Sasni (NP) 5 Operational Mar-23
73 Kasganj Amapur (NP) 5 Operational Mar-23
74 Kasganj Bhargain (NP) 5 Operational Mar-23
75 Kasganj Kasganj (NPP) 5 Operational Mar-23
76 Kasganj Mohanpur (NP) 5 Operational Mar-23
77 Kasganj Patiyali (NP) 5 Operational Mar-23
78 Kasganj Sahawar (NP) 5 Operational Mar-23
79 Kasganj Sidhpura (NP) 5 Operational Mar-23
80 Kasganj Soron (NPP) 5 Operational Mar-23
81 Ambedkar Nagar Iltifatganj (NP) 5 Operational Mar-23
82 Amethi Gauriganj (NPP) 5 Operational Mar-23
83 Amethi Musafirkhana (NP) 5 Operational Mar-23
84 Ayodhya Ayodhya (M Corp.) 5 Operational Mar-23
85 Ayodhya Bikapur (NP) 5 Operational Mar-23
86 Barabanki Banki (NP) 5 Operational Mar-23
87 Barabanki Belhara (NP) 5 Operational Mar-23
88 Barabanki Dariyabad (NP) 5 Operational Mar-23
89 Barabanki Dewa (NP) 5 Operational Mar-23
90 Barabanki Fatehpur (NP) 5 Operational Mar-23
91 Barabanki Haidergarh (NP) 5 Operational Mar-23
92 Barabanki Nawabganj (NPP) 5 Operational Mar-23
93 Barabanki Ramnagar (NP) 5 Operational Mar-23
94 Barabanki Satrikh (NP) 5 Operational Mar-23
95 Barabanki Siddhaur (NP) 5 Operational Mar-23
96 Barabanki Tikait Nagar (NP) 5 Operational Mar-23
97 Barabanki Zaidpur (NP) 5 Operational Mar-23
98 Sultanpur Dostpur (NP) 5 Operational Mar-23
99 Sultanpur Kadipur (NP) 5 Operational Mar-23
100 Sultanpur Koeripur (NP) 5 Operational Mar-23
101 Sultanpur Sultanpur (NPP) 5 Operational Mar-23
102 Azamgarh Atrauliya (NP) 5 Operational Mar-23
103 Azamgarh Bilariaganj (NP) 5 Operational Mar-23
104 Azamgarh Jiyanpur (NP) 5 Operational Mar-23
105 Azamgarh Katghar Lalganj (NP) 5 Operational Mar-23
106 Azamgarh Mahrajganj (NP) 5 Operational Mar-23
107 Azamgarh Mahul (NP) 5 Operational Mar-23
108 Azamgarh Mehnagar (NP) 5 Operational Mar-23
109 Azamgarh Mubarakpur (NPP) 5 Operational Mar-23
110 Azamgarh Nizamabad (NP) 5 Operational Mar-23
111 Azamgarh Sarai Mir (NP) 5 Operational Mar-23
112 Ballia Belthara Road (NP) 5 Operational Mar-23
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113 Ballia Rasra (NPP) 5 Operational Mar-23
114 Ballia Reoti (NP) 5 Operational Mar-23
115 Ballia Sikanderpur (NP) 5 Operational Mar-23
116 Mau Kopaganj (NP) 5 Operational Mar-23
117 Badaun Allapur (NP) 5 Operational Mar-23
118 Badaun Bilsi (NPP) 5 Operational Mar-23
119 Badaun Bisauli (NPP) 5 Operational Mar-23
120 Badaun Budaun (NPP) 5 Operational Mar-23
121 Badaun Dataganj (NPP) 5 Operational Mar-23
122 Badaun Faizganj (NP) 5 Operational Mar-23
123 Badaun Gulariya (NP) 5 Operational Mar-23
124 Badaun Islamnagar (NP) 5 Operational Mar-23
125 Badaun Kachhla (NP) 5 Operational Mar-23
126 Badaun Kakrala (NPP) 5 Operational Mar-23
127 Badaun Kunwargaon (NP) 5 Operational Mar-23
128 Badaun Mundiya (NP) 5 Operational Mar-23
129 Badaun Rudayan (NP) 5 Operational Mar-23
130 Badaun Sahaswan (NPP) 5 Operational Mar-23
131 Badaun Saidpur (NP) 5 Operational Mar-23
132 Badaun Sakhanu (NP) 5 Operational Mar-23
133 Badaun Ujhani (NPP) 5 Operational Mar-23
134 Badaun Usawan (NP) 5 Operational Mar-23
135 Badaun Usehat (NP) 5 Operational Mar-23
136 Badaun Wazirganj (NP) 5 Operational Mar-23
137 Bareilly Aonla (NPP) 5 Operational Mar-23
138 Bareilly Baheri (NPP) 5 Operational Mar-23
139 Bareilly Bareilly (M Corp.) 5 Operational Mar-23
140 Bareilly Bisharatganj (NP) 5 Operational Mar-23
141 Bareilly Deoranian (NP) 5 Operational Mar-23
142 Bareilly Dhaura Tanda (NP) 5 Operational Mar-23
143 Bareilly Faridpur (NP) 5 Operational Mar-23
144 Bareilly Faridpur (NPP) 5 Operational Mar-23
145 Bareilly Fatehganj Pashchimi (NP) 5 Operational Mar-23
146 Bareilly Fatehganj Purvi (NP) 5 Operational Mar-23
147 Bareilly Mirganj (NP) 5 Operational Mar-23
148 Bareilly Richha (NP) 5 Operational Mar-23
149 Bareilly Rithora (NP) 5 Operational Mar-23
150 Bareilly Sainthal (NP) 5 Operational Mar-23
151 Bareilly Shahi (NP) 5 Operational Mar-23
152 Bareilly Shergarh (NP) 5 Operational Mar-23
153 Bareilly Shishgarh (NP) 5 Operational Mar-23
154 Bareilly Sirauli (NP) 5 Operational Mar-23
155 Bareilly Thiriya Nizawat Khan (NP) 5 Operational Mar-23
156 Pilibhit Barkhera (NP) 5 Operational Mar-23
157 Pilibhit Bilsanda (NP) 5 Operational Mar-23
158 Pilibhit Bisalpur (NPP) 5 Operational Mar-23
159 Pilibhit Gulariya Bhindara (NP) 5 Operational Mar-23
160 Pilibhit Jahanabad (NP) 5 Operational Mar-23
161 Pilibhit Kalinagar (NP) 5 Operational Mar-23
162 Pilibhit Nyoria Husainpur (NP) 5 Operational Mar-23
163 Pilibhit Pilibhit (NPP) 5 Operational Mar-23
164 Pilibhit Puranpur (NPP) 5 Operational Mar-23
165 Shahjahanpur Allahganj (NP) 5 Operational Mar-23
166 Shahjahanpur Jalalabad (NPP) 5 Operational Mar-23
167 Shahjahanpur Kanth (NP) 5 Operational Mar-23
168 Shahjahanpur Katra (NP) 5 Operational Mar-23
169 Shahjahanpur Khudaganj (NP) 5 Operational Mar-23
170 Shahjahanpur Khutar (NP) 5 Operational Mar-23
171 Shahjahanpur Powayan (NPP) 5 Operational Mar-23
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172 Shahjahanpur Shahjahanpur (M Corp.) 5 Operational Mar-23
173 Shahjahanpur Tilhar (NPP) 5 Operational Mar-23
174 Basti Basti (NPP) 5 Operational Mar-23
175 Basti Harraiya (NP) 5 Operational Mar-23
176 Basti Rudhauli Bazar (NP) 5 Operational Mar-23
177 Sant Kabeer Nagar Hariharpur (NP) 5 Operational Mar-23
178 Sant Kabeer Nagar Khalilabad (NPP) 5 Operational Mar-23
179 Sant Kabeer Nagar Maghar (NP) 5 Operational Mar-23
180 Sant Kabeer Nagar Mehdawal (NP) 5 Operational Mar-23
181 Siddharth Nagar Bansi (NPP) 5 Operational Mar-23
182 Siddharth Nagar Barhani Bazar (NP) 5 Operational Mar-23
183 Banda Banda (NPP) 5 Operational Mar-23
184 Banda Atarra (NPP) 5 Operational Mar-23
185 Banda Baberu (NP) 5 Operational Mar-23
186 Banda Bisanda Buzurg (NP) 5 Operational Mar-23
187 Banda Mataundh (NP) 5 Operational Mar-23
188 Banda Naraini (NP) 5 Operational Mar-23
189 Banda Oran (NP) 5 Operational Mar-23
190 Banda Tindwari (NP) 5 Operational Mar-23
191 Chitrakoot Manikpur Sarhat (NP) 5 Operational Mar-23
192 Hamirpur Hamirpur (NPP) 5 Operational Mar-23
193 Hamirpur Maudaha (NPP) 5 Operational Mar-23
194 Hamirpur Rath (NPP) 5 Operational Mar-23
195 Hamirpur Sarila (NP) 5 Operational Mar-23
196 Mahoba Charkhari (NPP) 5 Operational Mar-23
197 Mahoba Kabrai (NP) 5 Operational Mar-23
198 Mahoba Kharela (NP) 5 Operational Mar-23
199 Mahoba Kul Pahar (NP) 5 Operational Mar-23
200 Mahoba Mahoba (NPP) 5 Operational Mar-23
201 Bahraich Bahraich (NPP) 5 Operational Mar-23
202 Balrampur Pachperwa (NP) 5 Operational Mar-23
203 Balrampur Tulsipur (NP) 5 Operational Mar-23
204 Gonda Katra (NP) 5 Operational Mar-23
205 Gonda Paraspur (NP) 5 Operational Mar-23
206 Sravasti Bhinga (NPP) 5 Operational Mar-23
207 Sravasti Ikauna (NP) 5 Operational Mar-23
208 Deoria Bariyarpur (NP) 5 Operational Mar-23
209 Deoria Bhatpar Rani (NP) 5 Operational Mar-23
210 Deoria Deoria (NPP) 5 Operational Mar-23
211 Deoria Gaura Barhaj (NPP) 5 Operational Mar-23
212 Deoria Gauri Bazar (NP) 5 Operational Mar-23
213 Deoria Lar (NP) 5 Operational Mar-23
214 Deoria Majhauliraj (NP) 5 Operational Mar-23
215 Deoria Rampur Karkhana (NP) 5 Operational Mar-23
216 Deoria Rudrapur (NP) 5 Operational Mar-23
217 Deoria Salempur (NP) 5 Operational Mar-23
218 Gorakhpur Gola Bazar (NP) 5 Operational Mar-23
219 Gorakhpur Gorakhpur (M Corp.) 5 Operational Mar-23
220 Gorakhpur Pipraich (NP) 5 Operational Mar-23
221 Gorakhpur Sahjanwan (NP) 5 Operational Mar-23
222 Kushinagar Hata (NPP) 5 Operational Mar-23
223 Kushinagar Kaptanganj (NP) 5 Operational Mar-23
224 Mabharajganj Anandnagar (NP) 5 Operational Mar-23
225 Mabharajganj Mabharajganj (NPP) 5 Operational Mar-23
226 Mabharajganj Nautanwa (NPP) 5 Operational Mar-23
227 Mabharajganj Nichlaul (NP) 5 Operational Mar-23
228 Mabharajganj Siswa Bazar (NP) 5 Operational Mar-23
229 Mabharajganj Sonauli (NP) 5 Operational Mar-23
230 Jalaun AIT (NP) 5 Operational Mar-23
231 Jalaun Jalaun (NPP) 5 Operational Mar-23
232 Jalaun Kadaura (NP) 5 Operational Mar-23
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233 Jalaun Kalpi (NPP) 5 Operational Mar-23
234 Jalaun Konch (NPP) 5 Operational Mar-23
235 Jalaun Kotra (NP) 5 Operational Mar-23
236 Jalaun Madhogarh (NP) 5 Operational Mar-23
237 Jalaun Nadigaon (NP) 5 Operational Mar-23
238 Jalaun Orai (NPP) 5 Operational Mar-23
239 Jalaun Rampura (NP) 5 Operational Mar-23
240 Jalaun Umri (NP) 5 Operational Mar-23
241 Jaunpur Jaunpur (NPP) 5 Operational Mar-23
242 Jhansi Baragaon (NP) 5 Operational Mar-23
243 Jhansi Barua Sagar (NPP) 5 Operational Mar-23
244 Jhansi Chirgaon (NPP) 5 Operational Mar-23
245 Jhansi Erich (NP) 5 Operational Mar-23
246 Jhansi Garautha (NP) 5 Operational Mar-23
247 Jhansi Gursarai (NPP) 5 Operational Mar-23
248 Jhansi Jhansi (M Corp.) 5 Operational Mar-23
249 Jhansi Kathera (NP) 5 Operational Mar-23
250 Jhansi Mauranipur (NPP) 5 Operational Mar-23
251 Jhansi Moth (NP) 5 Operational Mar-23
252 Jhansi Ranipur (NP) 5 Operational Mar-23
253 Jhansi Samthar (NPP) 5 Operational Mar-23
254 Jhansi Tondi Fatehpur (NP) 5 Operational Mar-23
255 Lalitpur Lalitpur (NPP) 5 Operational Mar-23
256 Lalitpur Mabhroni (NP) 5 Operational Mar-23
257 Lalitpur Pali (NP) 5 Operational Mar-23
258 Lalitpur Talbehat (NP) 5 Operational Mar-23
259 Auraiya Achhalda (NP) 5 Operational Mar-23
260 Auraiya Atasu (NP) 5 Operational Mar-23
261 Auraiya Auraiya (NPP) 5 Operational Mar-23
262 Auraiya Babarpur Ajitmal (NP) 5 Operational Mar-23
263 Auraiya Bidhuna (NP) 5 Operational Mar-23
264 Auraiya Dibiyapur (NP) 5 Operational Mar-23
265 Auraiya Phaphund (NP) 5 Operational Mar-23
266 Etawah Bharthana (NPP) 5 Operational Mar-23
267 Etawah Ekdil (NP) 5 Operational Mar-23
268 Etawah Etawah (NPP) 5 Operational Mar-23
269 Etawah Jaswantnagar (NPP) 5 Operational Mar-23
270 Farrukhabad Farrukhabad (NPP) (G) 5 Operational Mar-23
271 Farrukhabad Kaimganj (NPP) 5 Operational Mar-23
272 Farrukhabad Kamalganj (NP) 5 Operational Mar-23
273 Farrukhabad Kampil (NP) 5 Operational Mar-23
274 Farrukhabad Mohammadabad (NP) 5 Operational Mar-23
275 Farrukhabad Shamsabad (NP) 5 Operational Mar-23
276 Kannauj Chhibramau (NPP) 5 Operational Mar-23
277 Kannauj Gursahaiganj (NPP) 5 Operational Mar-23
278 Kannauj Samdhan (NP) 5 Operational Mar-23
279 Kannauj Sikanderpur (NP) 5 Operational Mar-23
280 Kannauj Talgram (NP) 5 Operational Mar-23
281 Kannauj Tirwaganj (NP) 5 Operational Mar-23
282 Kanpur Dehat Akbarpur (NP) 5 Operational Mar-23
283 Kanpur Dehat Derapur (NP) 5 Operational Mar-23
284 Kanpur Dehat Jhinjhak (NPP) 5 Operational Mar-23
285 Kanpur Dehat Pukhrayan (NPP) 5 Operational Mar-23
286 Kanpur Dehat Rasulabad (NP) 5 Operational Mar-23
287 Kanpur Dehat Rura (NP) 5 Operational Mar-23
288 Kanpur Dehat Shivli (NP) 5 Operational Mar-23
289 Kanpur Dehat Sikandra (NP) 5 Operational Mar-23
290 Kanpur Nagar Kanpur (M Corp.) (G) 5 Operational Mar-23
291 Kanpur Nagar Shivrajpur (NP) 5 Operational Mar-23
292 Hardoi Beniganj (NP) 5 Operational Mar-23
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293 Hardoi Bilgram (NPP) 5 Operational Mar-23
294 Hardoi Gopamau (NP) 5 Operational Mar-23
295 Hardoi Hardoi (NPP) 5 Operational Mar-23
296 Hardoi Madhoganj (NP) 5 Operational Mar-23
297 Hardoi Mallawan (NPP) 5 Operational Mar-23
298 Hardoi Pali (NP) 5 Operational Mar-23
299 Hardoi Pihani (NPP) 5 Operational Mar-23
300 Hardoi Sandila (NPP) 5 Operational Mar-23
301 Hardoi Sandila (NPP) 5 Operational Mar-23
302 Hardoi Shahabad (NPP) 5 Operational Mar-23
303 Hardoi Shahabad (NPP) 5 Operational Mar-23
304 Kheeri Barwar (NP) 5 Operational Mar-23
305 Kheeri Dhaurehra (NP) 5 Operational Mar-23
306 Kheeri Gola Gokarannath (NPP) 5 Operational Mar-23
307 Kheeri Kheri (NP) 5 Operational Mar-23
308 Kheeri Lakhimpur (NPP) 5 Operational Mar-23
309 Kheeri Mailani (NP) 5 Operational Mar-23
310 Kheeri Mohammadi (NPP) 5 Operational Mar-23
311 Kheeri Oel Dhakwa (NP) 5 Operational Mar-23
312 Kheeri Paliya Kalan (NPP) 5 Operational Mar-23
313 Kheeri Singahi Bhindaura (NP) 5 Operational Mar-23
314 Lucknow Amethi (NP) 5 Operational Mar-23
315 Lucknow Bakshi Ka Talab (NP) 5 Operational Mar-23
316 Lucknow Gosainganj (NP) 5 Operational Mar-23
317 Lucknow Itaunja (NP) 5 Operational Mar-23
318 Lucknow Kakori (NP) 5 Operational Mar-23
319 Lucknow Lucknow (M Corp.) 5 Operational Mar-23
320 Lucknow Mahona (NP) 5 Operational Mar-23
321 Lucknow Nagram (NP) 5 Operational Mar-23
322 Racebareilly Bachhrawan (NP) 5 Operational Mar-23
323 Raebareilly Dalmau (NP) 5 Operational Mar-23
324 Racebareilly Maharajganj (NP) 5 Operational Mar-23
325 Raebareilly Nasirabad (NP) 5 Operational Mar-23
326 Racebareilly Parsadepur (NP) 5 Operational Mar-23
327 Raebareilly Salon (NP) 5 Operational Mar-23
328 Racebareilly Unchahar (NP) 5 Operational Mar-23
329 Sitapur Biswan (NPP) 5 Operational Mar-23
330 Sitapur Hargaon (NP) 5 Operational Mar-23
331 Sitapur Khairabad (NPP) 5 Operational Mar-23
332 Sitapur Laharpur (NPP) 5 Operational Mar-23
333 Sitapur Mahmudabad (NPP) 5 Operational Mar-23
334 Sitapur Maholi (NP) 5 Operational Mar-23
335 Sitapur Misrikh-Naimish (NPP) 5 Operational Mar-23
336 Sitapur Paintepur (NP) 5 Operational Mar-23
337 Sitapur Sidhauli (NP) 5 Operational Mar-23
338 Sitapur Sitapur (NPP) 5 Operational Mar-23
339 Sitapur Tambaur- Ahamdabad (NP) 5 Operational Mar-23
340 Unnao Auras (NP) 5 Operational Mar-23
341 Unnao Bangarmau (NPP) 5 Operational Mar-23
342 Unnao Bhagwant Nagar (NP) 5 Operational Mar-23
343 Unnao Bighapur (NP) 5 Operational Mar-23
344 Unnao Fatehpur Chaurasi (NP) 5 Operational Mar-23
345 Unnao Gangaghat (NPP) (G) 5 Operational Mar-23
346 Unnao Ganj Muradabad (NP) 5 Operational Mar-23
347 Unnao Hyderabad (NP) 5 Operational Mar-23
348 Unnao Kursath (NP) 5 Operational Mar-23
349 Unnao Maurawan (NP) 5 Operational Mar-23
350 Unnao Mohan (NP) 5 Operational Mar-23
351 Unnao Nawabganj (NP) 5 Operational Mar-23
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352 Unnao Nyotini (NP) 5 Operational Mar-23
353 Unnao Purwa (NP) 5 Operational Mar-23
354 Unnao Rasulabad (NP) 5 Operational Mar-23
355 Unnao Safipur (NP) 5 Operational Mar-23
356 Unnao Ugu (NP) 5 Operational Mar-23
357 Unnao Unnao (NPP) 5 Operational Mar-23
358 Bagpat Aminagar Sarai (NP) 5 Operational Mar-23
359 Bagpat Baraut (NPP) 5 Operational Mar-23
360 Bagpat Chhaprauli (NP) 5 Operational Mar-23
361 Bagpat Doghat (NP) 5 Operational Mar-23
362 Bagpat Khekada (NPP) 5 Operational Mar-23
363 Bagpat Tikri (NP) 5 Operational Mar-23
364 Bulandsahar Anupshahr (NPP) (G) 5 Operational Mar-23
365 Bulandsahar Aurangabad (NP) 5 Operational Mar-23
366 Bulandsahar Bhawan Bahadurnagar (NP) 5 Operational Mar-23
367 Bulandsahar Bugrasi (NP) 5 Operational Mar-23
368 Bulandsahar Chhatari (NP) 5 Operational Mar-23
369 Bulandsahar Dibai (NPP) 5 Operational Mar-23
370 Bulandsahar Gulaoti (NPP) 5 Operational Mar-23
371 Bulandsahar Jahangirabad (NPP) 5 Operational Mar-23
372 Bulandsahar Khanpur (NP) 5 Operational Mar-23
373 Bulandsahar Khurja (NPP) 5 Operational Mar-23
374 Bulandsahar Naraura (NP) (G) 5 Operational Mar-23
375 Bulandsahar Shikarpur (NPP) 5 Operational Mar-23
376 Bulandsahar Siana (NPP) 5 Operational Mar-23
377 Bulandsahar Sikandrabad (NPP) 5 Operational Mar-23
378 [ Gautam Buddh Nagar Bilaspur (NP) 5 Operational Mar-23
379 | Gautam Buddh Nagar Dadri (NPP) 5 Operational Mar-23
380 | Gautam Buddh Nagar Jewar (NP) 5 Operational Mar-23
381 Ghaziabad Faridnagar (NP) 5 Operational Mar-23
382 Ghaziabad Ghaziabad (M Corp.) 205 Operational Mar-23
383 Ghaziabad Modinagar (NPP) 5 Operational Mar-23
384 Ghaziabad Niwari (NP) 5 Operational Mar-23
385 Hapur Garhmukhteshwar (NPP)(G) 5 Operational Mar-23
386 Hapur Hapur (NPP) 5 Operational Mar-23
387 Meerut Daurala (NP) 5 Operational Mar-23
388 Meerut Harra (NP) 5 Operational Mar-23
389 Meerut Hastinapur (NP) (G) 5 Operational Mar-23
390 Meerut Karnawal (NP) 5 Operational Mar-23
391 Meerut Kharkhauda (NP) 5 Operational Mar-23
392 Meerut Khiwai (NP) 5 Operational Mar-23
393 Meerut Lawar (NP) 5 Operational Mar-23
394 Meerut Mawana (NPP) 5 Operational Mar-23
395 Meerut Parikshitgarh (NP) 5 Operational Mar-23
396 Meerut Phalauda (NP) 5 Operational Mar-23
397 Meerut Sardhana (NPP) 5 Operational Mar-23
398 Meerut Sewalkhas (NP) 5 Operational Mar-23
399 Meerut Shahjahanpur (NP) 5 Operational Mar-23
400 Bhadohi Bhadohi (NPP) 5 Operational Mar-23
401 Bhadohi Ghosia Bazar (NP) 5 Operational Mar-23
402 Bhadohi Gopiganj (NPP) 5 Operational Mar-23
403 Bhadohi Gyanpur (NP) 5 Operational Mar-23
404 Bhadohi Khamaria (NP) 5 Operational Mar-23
405 Bhadohi Nai Bazar (NP) 5 Operational Mar-23
406 Bhadohi Suriyawan (NP) 5 Operational Mar-23
407 Mirzapur Ahraura (NPP) 5 Operational Mar-23
408 Mirzapur Chunar (NPP) (G) 5 Operational Mar-23
409 Mirzapur Mirzapur (NPP) (G) 5 Operational Mar-23
410 Sonbhadra Chopan (NP) 5 Operational Mar-23
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411 Sonbhadra Dudhi (NP) 5 Operational Mar-23
412 Sonbhadra Ghorawal (NP) 5 Operational Mar-23
413 Sonbhadra Pipri (NP) 5 Operational Mar-23
414 Sonbhadra Renukoot (NP) 5 Operational Mar-23
415 Sonbhadra Sonbhadra- Robertsganj (NPP) 5 Operational Mar-23
416 Amroha Amroha (NPP) 5 Operational Mar-23
417 Amroha Bachhraon (NPP) 5 Operational Mar-23
418 Amroha Dhanaura (NPP) 5 Operational Mar-23
419 Amroha Gajraula (NPP) 5 Operational Mar-23
420 Amroha Hasanpur (NPP) 5 Operational Mar-23
421 Amroha Joya (NP) 5 Operational Mar-23
422 Amroha Naugawan Sadat (NP) 5 Operational Mar-23
423 Amroha Ujhari (NP) 5 Operational Mar-23
424 Bijnor Afzalgarh (NPP) 5 Operational Mar-23
425 Bijnor Bijnore (NPP) (G) 5 Operational Mar-23
426 Bijnor Chandpur (NPP) 5 Operational Mar-23
427 Bijnor Dhampur (NPP) 5 Operational Mar-23
428 Bijnor Haldaur (NPP) 5 Operational Mar-23
429 Bijnor Jalalabad (NP) 5 Operational Mar-23
430 Bijnor Jhalu (NP) 5 Operational Mar-23
431 Bijnor Kiratpur (NPP) 5 Operational Mar-23
432 Bijnor Mandawar (NP) 5 Operational Mar-23
433 Bijnor Nagina (NPP) 5 Operational Mar-23
434 Bijnor Najibabad (NPP) 5 Operational Mar-23
435 Bijnor Nehtaur (NPP) 5 Operational Mar-23
436 Bijnor Noorpur (NPP) 5 Operational Mar-23
437 Bijnor Sahanpur (NP) 5 Operational Mar-23
438 Bijnor Sahaspur (NP) 5 Operational Mar-23
439 Bijnor Seohara (NPP) 5 Operational Mar-23
440 Bijnor Sherkot (NPP) 5 Operational Mar-23
441 Bijnor Warhapur (NP) 5 Operational Mar-23
442 Moradabad Agwanpur (NP) 5 Operational Mar-23
443 Moradabad Bhojpur Dharampur (NP) 5 Operational Mar-23
444 Moradabad Bilari (NPP) 5 Operational Mar-23
445 Moradabad Kanth (NP) 5 Operational Mar-23
446 Moradabad Kundarki (NP) 5 Operational Mar-23
447 Moradabad Moradabad (M Corp.) 5 Operational Mar-23
448 Moradabad Pakbada (NP) 5 Operational Mar-23
449 Moradabad Thakurdwara (NPP) 5 Operational Mar-23
450 Moradabad Umri Kalan (NP) 5 Operational Mar-23
451 Rampur Bilaspur (NPP) 5 Operational Mar-23
452 Rampur Maswasi (NP) 5 Operational Mar-23
453 Rampur Milak (NPP) 5 Operational Mar-23
454 Rampur Rampur (NPP) 5 Operational Mar-23
455 Rampur Swar (NPP) 5 Operational Mar-23
456 Rampur Tanda (NPP) 5 Operational Mar-23
457 Sambbhal Bahjoi (NPP) 5 Operational Mar-23
458 Sambhal Chandausi (NPP) 5 Operational Mar-23
459 Sambhal Gawan (NP) 5 Operational Mar-23
460 Sambhal Gunnaur (NP) 5 Operational Mar-23
461 Sambhal Narauli (NP) 5 Operational Mar-23
462 Sambhal Sambhal (NPP) 5 Operational Mar-23
463 Sambhal Sirsi (NP) 5 Operational Mar-23
464 Fatehpur ASOTHER (NP) 5 Operational Mar-23
465 Fatehpur Bindki (NPP) 5 Operational Mar-23
466 Fatehpur Fatehpur (NPP) 5 Operational Mar-23
467 Fatehpur Hathgaam (NP) 5 Operational Mar-23
468 Fatehpur Khaga (NP) 5 Operational Mar-23
469 Fatehpur Kora Jahanabad (NP) 5 Operational Mar-23

225




4256

470 Kaushambi Ajhuwa (NP) 5 Operational Mar-23
471 Kaushambi Bharwari (NP) 5 Operational Mar-23
472 Kaushambi Chail (NP) 5 Operational Mar-23
473 Kaushambi Karari (NP) 5 Operational Mar-23
474 Kaushambi Manjhanpur (NP) 5 Operational Mar-23
475 Kaushambi Sarai Aquil (NP) 5 Operational Mar-23
476 Kaushambi Sirathu (NP) 5 Operational Mar-23
477 Pratapgarh Bela Pratapgarh (NPP) 5 Operational Mar-23
478 Pratapgarh Katra Medniganj (NP) 5 Operational Mar-23
479 Pratapgarh Kunda (NP) 5 Operational Mar-23
480 Pratapgarh Lalganj (NP) 5 Operational Mar-23
481 Pratapgarh Manikpur (NP) 5 Operational Mar-23
482 Pratapgarh Patti (NP) 5 Operational Mar-23
483 Pratapgarh Pratapgarh City (NP) 5 Operational Mar-23
484 Pratapgarh Raniganj (NP) 5 Operational Mar-23
485 Prayagraj Bharatganj (NP) 5 Operational Mar-23
486 Prayagraj Handia (NP) 5 Operational Mar-23
487 Prayagraj Koraon (NP) 5 Operational Mar-23
488 Prayagraj Lal Gopalganj (NP) 5 Operational Mar-23
489 Prayagraj Mau Aima (NP) 5 Operational Mar-23
490 Prayagraj Phulpur (NP) 5 Operational Mar-23
491 Prayagraj Prayagraj (M Corp.) (G) 10 Operational Mar-23
492 Prayagraj Prayagraj (M .Corp‘) Q) 10 Operational Mar-23
(Jhusi)
493 Prayagraj Shankargarh (NP) 5 Operational Mar-23
494 Prayagraj Sirsa (NP) 5 Operational Mar-23
495 Muzaffarnagar Bhokarhedi (NP) 5 Operational Mar-23
496 Muzaffarnagar Budhana (NP) 5 Operational Mar-23
497 Muzaffarnagar Charthawal (NP) 5 Operational Mar-23
498 Muzaffarnagar Jansath (NP) 5 Operational Mar-23
499 Muzaffarnagar Khatauli (NPP) 5 Operational Mar-23
500 Muzaffarnagar Mirapur (NP) 5 Operational Mar-23
501 Muzaffarnagar Purquazi (NP) 5 Operational Mar-23
502 Muzaffarnagar Shahpur (NP) 5 Operational Mar-23
503 Saharanpur Ambehta (NP) 5 Operational Mar-23
504 Saharanpur Behat (NP) 5 Operational Mar-23
505 Saharanpur Chilkana Sultanpur (NP) 5 Operational Mar-23
506 Saharanpur Deoband (NPP) 5 Operational Mar-23
507 Saharanpur Gangoh (NPP) 5 Operational Mar-23
508 Saharanpur Nakur (NPP) 5 Operational Mar-23
509 Saharanpur Nanauta (NP) 5 Operational Mar-23
510 Saharanpur Rampur Maniharan (NP) 5 Operational Mar-23
511 Saharanpur Saharanpur (M Corp.) 5 Operational Mar-23
512 Saharanpur Sarsawa (NPP) 5 Operational Dec-23
513 Saharanpur Titron (NP) 5 Operational Dec-23
514 Shamli Ailam (NP) 5 Operational Dec-23
515 Shamli Banat (NP) 5 Operational Dec-23
516 Shamli Garhi Pukhta (NP) 5 Operational Dec-23
517 Shamli Jalalabad (NP) 5 Operational Dec-23
518 Shamli Jhinjhana (NP) 5 Operational Dec-23
519 Shamli Kairana (NPP) 5 Operational Dec-23
520 Shamli Kandhla (NPP) 5 Operational Dec-23
521 Shamli Shamli (NPP) 5 Operational Dec-23
522 Shamli Un (NP) 5 Operational Dec-23
523 Chandauli Chakia (NP) 5 Operational Dec-23
524 Chandauli Chandauli (NP) 5 Operational Dec-23
525 Chandauli Mughalsarai (NPP)(G) 5 Operational Dec-23
526 Chandauli Saiyad Raza (NP) 5 Operational Dec-23
527 Ghazipur Bahadurganj (NP) 5 Operational Dec-23
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528 Ghazipur Dildarnagar (NP) 5 Operational Dec-23
529 Ghazipur Ghazipur (NPP) (G) 5 Operational Dec-23
530 Ghazipur Jangipur (NP) 5 Operational Dec-23
531 Ghazipur Mohammadabad (NPP) 5 Operational Dec-23
532 Ghazipur Sadat (NP) 5 Operational Dec-23
533 Ghazipur Saidpur (NP) (G) 5 Operational Dec-23
534 Jaunpur Kerakat (NP) 5 Operational Dec-23
535 Jaunpur Khetasarai (NP) 5 Operational Dec-23
536 Jaunpur Mariahu (NP) 5 Operational Dec-23
537 Varanasi Gangapur (NP) 5 Operational Dec-23
538 Etawah Etawah (NPP) 5 Operational Dec-23
539 Etawah Etawah (NPP) 5 Operational Dec-23
540 Etawah Etawah (NPP) 5 Operational Dec-23
541 Etawah Etawah (NPP) 5 Operational Dec-23
542 Etawah Etawah (NPP) 5 Operational Dec-23
543 Ambedkar Nagar Akbarpur (NPP) 5 Operational Dec-23
544 Azamgarh Phulpur (NP) 5 Operational Dec-23
545 Mau KURTHI JAFARPUR 5 Operational Dec-23
546 Raebareilly Rae Bareli (NPP) 5 Operational Dec-23
547 Rampur Shahabad (NP) 5 Operational Dec-23
548 Sambhal Babrala (NP) (G) 5 Operational Dec-23
549 Muzaffarnagar Sisauli (NP) 5 Operational Dec-23
550 Shamli Thana Bhawan (NP) 5 Operational Dec-23
551 Jaunpur Badlapur (NP) 5 Operational Dec-23
552 Agra Agra (M. Corp) 20 Operational Dec-23
553 Firozabad Jasrana (Np) 5 Operational Dec-23
554 Mathura Kosi Kalan (Npp) 5 Operational Dec-23
555 Aligarh Gabhana (Np) 5 Operational Dec-23
556 Aligarh Madrak 5 Operational Dec-23
557 Aligarh Pisawa 5 Operational Dec-23
558 Hathras Sikandrarao (Npp) 5 Operational Dec-23
559 Kasganj Ganj Dundawara (Npp) 5 Operational Dec-23
560 Ambedkar Nagar Jalalpur (Npp) 5 Operational Dec-23
561 Amethi Amethi (Np) 5 Operational Dec-23
562 Amethi Jais (Npp) 5 Operational Dec-23
563 Ayodhya Bhadarsa (Np) 5 Operational Dec-23
564 Ayodhya Gosainganj (Np) 5 Operational Dec-23
565 Ayodhya Khirauni (Shuchittaganj) (Np) 5 Operational Dec-23
566 Ayodhya Kumarganj (Np) 5 Operational Dec-23
567 Ayodhya Rudauli (Npp) 5 Operational Dec-23
568 Barabanki Ramsanehi Ghat (Np) 5 Operational Dec-23
569 Sultanpur Lambhua 5 Operational Dec-23
570 Azamgarh Azamgarh (Npp) 5 Operational Dec-23
571 Azamgarh Azamgarh (Npp) 5 Operational Dec-23
572 Azamgarh Azmatgarh (Np) 5 Operational Dec-23
573 Ballia Ballia (Npp) (G) 5 Operational Dec-23
574 Ballia Bansdih (Np) 5 Operational Dec-23
575 Ballia Bariya (Np) 5 Operational Dec-23
576 Mau Chiraiyakot (Np) 5 Operational Dec-23
577 Mau Madhuban (Np) 5 Operational Dec-23
578 Mau Maunath Bhanjan (Npp) 5 Operational Dec-23
579 Badaun Budaun (Npp) 5 Operational Dec-23
580 Badaun Dahgawan 5 Operational Dec-23
581 Bareilly Bareilly (M. Corp) 5 Operational Dec-23
582 Bareilly Bareilly (M. Corp) 5 Operational Dec-23
583 Bareilly Faridpur (Npp) 5 Operational Dec-23
584 Bareilly Nawabganj (Npp) 5 Operational Dec-23
585 Shahjahanpur Shahjahanpur (M. Corp) 5 Operational Dec-23
586 Shahjahanpur Tilhar (Npp) 5 Operational Dec-23
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587 Basti Bankati (Np) 5 Operational Dec-23
588 Basti Bhanpur Kaswa 5 Operational Dec-23
589 Basti Gaayghat 5 Operational Dec-23
590 Basti Ganeshpur (Np) 5 Operational Dec-23
591 Basti Mundervan (Np) 5 Operational Dec-23
592 Basti Nagar Bazar (Np) 5 Operational Dec-23
593 Siddharth Nagar Badhani Chafa 5 Operational Dec-23
594 Siddharth Nagar Itwa 5 Operational Dec-23
595 Siddharth Nagar Kapilavastu 5 Operational Dec-23
596 Chitrakoot Chitrakootdham Karwi (Npp) 5 Operational Dec-23
597 Chitrakoot Mau (Np) 5 Operational Dec-23
598 Chitrakoot Rajapur (Np) 5 Operational Dec-23
599 Hamirpur Gohand (Np) 5 Operational Dec-23
600 Hamirpur Rath (Npp) 5 Operational Dec-23
601 Hamirpur Sumerpur (Np) 5 Operational Dec-23
602 Bahraich Nanpara (Npp) 5 Operational Dec-23
603 Balrampur Balrampur (Npp) 5 Operational Dec-23
604 Gorakhpur Bansgaon (Np) 5 Operational Dec-23
605 Gorakhpur Campierganj 5 Operational Dec-23
606 Gorakhpur Kasba Sangrampur(Np) 5 Operational Dec-23
607 Gorakhpur Mundera Bazar (Np) 5 Operational Dec-23
608 Gorakhpur Pipiganj (Np) 5 Operational Dec-23
609 Kushinagar Chhitauni 5 Operational Dec-23
610 Kushinagar Duddhi 5 Operational Dec-23
611 Kushinagar Fazilnagar 5 Operational Dec-23
612 Kushinagar Kushinagar (Npp) 5 Operational Dec-23
613 Kushinagar Mathauli(Np) 5 Operational Dec-23
614 Kushinagar Padrauna (Npp) 5 Operational Dec-23
615 Kushinagar Ramkola (Np) 5 Operational Dec-23
616 Kushinagar Sewarhi (Np) 5 Operational Dec-23
617 Kushinagar Sukrauli 5 Operational Dec-23
618 Kushinagar Tamkuhi Raj 5 Operational Dec-23
619 Maharajganj Chowk (Np) 5 Operational Dec-23
620 Maharajganj Paniyara 5 Operational Dec-23
621 Mabharajganj Partawal 5 Operational Dec-23
622 Gorakhpur Gorakhpur (M Corp.) 5 Operational Dec-23
623 Gorakhpur Gorakhpur (M Corp.) 5 Operational Dec-23
624 Gorakhpur Gorakhpur (M Corp.) 5 Operational Dec-23
625 Etawah Bakewar (Np) 5 Operational Dec-23
626 Etawah Lakhna (Np) 5 Operational Dec-23
627 Farrukhabad Khimsepur(Np) 5 Operational Dec-23
628 Farrukhabad Nawabganj 5 Operational Dec-23
629 Farrukhabad Sankisa Basantpur(Np) 5 Operational Dec-23
630 Kannauj Kannauj (Npp) (G) 5 Operational Dec-23
631 Kannauj Saurikh (Np) 5 Operational Dec-23
632 Kanpur Dehat Rajpur 5 Operational Dec-23
633 Kanpur Dehat Raniya 5 Operational Dec-23
634 Kanpur Nagar Bilhaur (Npp) 5 Operational Dec-23
635 Kanpur Nagar Bithoor (Np) (G) 5 Operational Dec-23
636 Kanpur Nagar Ghatampur (Npp) 5 Operational Dec-23
637 Kanpur Nagar Kanpur (M. Corp) (G) 5 Operational Dec-23
638 Kanpur Nagar Kanpur (M. Corp) (G) 5 Operational Dec-23
639 Kanpur Nagar Kanpur (M. Corp) (G) 5 Operational Dec-23
640 Kanpur Nagar Kanpur (M. Corp) (G) 5 Operational Dec-23
641 Kanpur Nagar Kanpur (M. Corp) (G) 5 Operational Dec-23
642 Kanpur Nagar Shivrajpur (Np) 5 Operational Dec-23
643 Hardoi Kachhauna Patseni (Np) 5 Operational Dec-23
644 Hardoi Kursath (Np) 5 Operational Dec-23
645 Hardoi Sandi (Npp) 5 Operational Dec-23
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646 Kheeri Nighasan 5 Operational Dec-23
647 Lucknow Lucknow (M. Corp) 5 Operational Dec-23
648 Lucknow Lucknow (M. Corp) 5 Operational Dec-23
649 Lucknow Lucknow (M. Corp) 5 Operational Dec-23
650 Lucknow Lucknow (M. Corp) 5 Operational Dec-23
651 Lucknow Lucknow (M. Corp) 5 Operational Dec-23
652 Lucknow Lucknow (M. Corp) 5 Operational Dec-23
653 Lucknow Lucknow (M. Corp) 5 Operational Dec-23
654 Lucknow Lucknow (M. Corp) 5 Operational Dec-23
655 Lucknow Lucknow (M. Corp) 5 Operational Dec-23
656 Lucknow Lucknow (M. Corp) 5 Operational Dec-23
657 Lucknow Mohanlalganj 5 Operational Dec-23
658 Sitapur Paintepur (Np) 5 Operational Dec-23
659 Unnao Achalganj (Np) 5 Operational Dec-23
660 Bagpat Baghpat (Npp) 5 Operational Dec-23
661 Bagpat Baraut (Npp) 5 Operational Dec-23
662 Bulandsahar Bulandshahr (Npp) 5 Operational Dec-23
663 Bulandsahar Bulandshahr (Npp) 5 Operational Dec-23
664 Bulandsahar Bulandshahr (Npp) 5 Operational Dec-23
665 Bulandsahar Bulandshahr (Npp) 5 Operational Dec-23
666 Bulandsahar Kakod (Np) 5 Operational Dec-23
667 | Gautam Buddh Nagar Bilaspur (Np) 5 Operational Dec-23
668 | Gautam Buddh Nagar Dadri (Npp) 5 Operational Dec-23
669 | Gautam Buddh Nagar Jewar (Np) 5 Operational Dec-23
670 Ghaziabad Dasna (Np) 5 Operational Dec-23
671 Ghaziabad Khoda Makanpur (Npp) 5 Operational Dec-23
672 Ghaziabad Modinagar (Npp) 5 Operational Dec-23
673 Ghaziabad Modinagar (Npp) 5 Operational Dec-23
674 Ghaziabad Patala (Np) 5 Operational Dec-23
675 Hapur Babugarh (Np) 5 Operational Dec-23
676 Meerut Bahsuma (Np) 5 Operational Dec-23
677 Mirzapur Mirzapur (Npp) (G) 5 Operational Dec-23
678 Sonbhadra Anapara 5 Operational Dec-23
679 Sonbhadra Churk Ghurma (Np) 5 Operational Dec-23
680 Sonbhadra Dala Bazar 5 Operational Dec-23
681 Sonbhadra Obra(Np) 5 Operational Dec-23
682 Amroha Amroha (Npp) 5 Operational Dec-23
683 Amroha Amroha (Npp) 5 Operational Dec-23
684 Amroha Amroha (Npp) 5 Operational Dec-23
685 Amroha Amroha (Npp) 5 Operational Dec-23
686 Amroha Hasanpur (Npp) 5 Operational Dec-23
687 Amroha Saidnagli (Np) 5 Operational Dec-23
688 Moradabad Dhakia (Np) 5 Operational Dec-23
689 Rampur Narpat Nagar Doondawala 5 Operational Dec-23
690 Sambhal Sambhal (Npp) 5 Operational Dec-23
691 Sambhal Sambhal (Npp) 5 Operational Dec-23
692 Fatehpur Fatehpur (Npp) 5 Operational Dec-23
693 Fatehpur Fatehpur (Npp) 5 Operational Dec-23
694 Fatehpur Kishunpur (Np) 5 Operational Dec-23
695 Kaushambi Charwa (Np) 5 Operational Dec-23
696 Kaushambi Daranagar 5 Operational Dec-23
697 Kaushambi Poorav Pashchim Shareera 5 Operational Dec-23
698 Pratapgarh Antu (Np) 5 Operational Dec-23
699 Pratapgarh Derwa(Np) 5 Operational Dec-23
700 Pratapgarh Suwansa Bazar 5 Operational Dec-23
701 Muzaffarnagar Khatauli (Npp) 5 Operational Dec-23
702 Muzaffarnagar Muzaffarnagar (Npp) 5 Operational Dec-23
703 Saharanpur Saharanpur (M. Corp) 5 Operational Dec-23
704 Saharanpur Saharanpur (M. Corp) 5 Operational Dec-23
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705 Ghazipur Zamania (Npp) 5 Operational Dec-23
706 Jaunpur Gaurabadshahpur 5 Operational Dec-23
707 Jaunpur Jaunpur (Npp) 5 Operational Dec-23
708 Jaunpur Kajgaon 5 Operational Dec-23
709 Jaunpur Machhlishahr (Np) 5 Operational Dec-23
710 Jaunpur Mogra Badshahpur (Npp) 5 Operational Dec-23
711 Jaunpur Rampur (Jaunpur) 5 Operational Dec-23
Total 3780
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Compost Pits Operational

S.No. District ULB Name No. of Pit CP::p('j:imt; ?;t:]l)g)
1 Agra Agra 44 528
2 Agra Shamsabad 5 6.5
3 Agra Fatehpur Sikri 5 6.5
4 Agra ACHHNERA 4 4
5 Agra ETMADPUR 4 4
6 Agra Bah 2 2.8
7 Agra Jagner 2 2
8 Agra Kheragarh 4 4.5
9 Agra Kiraoli 4 4.5
10 Agra Pinahat 3 3
11 Amroha Hasanpur 6 7.5
12 Amroha Bachhraon 5 2
13 Amroha Naugawan Sadat 6 4
14 Bareilly Bisharatganj 2 5
15 Bareilly Fatehganj Pashchimi 2 5
16 Bareilly Meerganj 2 5
17 Basti Basti 2 2
18 Bhadohi Bhadohi 2 4
19 Bhadohi Nai Bazar 3 3

20 Bhadohi Gopiganj 2 1.5
21 Bulandshahr Anupshahr 5 0.5
22 Etah Etah 3 5
23 Etah Marhera 4 5
24 Etah Aliganj 4 5
25 Etah Awagarh 2 4
26 Etah Jaithara 1 5
27 Etah Nidhauli Kalan 2 2
28 Etah Sakit 2 2
29 Etawah Etawah 5 5
30 Etawah Bharthana 3 3
31 Etawah Jaswantnagar 3 3
32 Etawah Bakewar 1 1
33 Etawah Ekdil 2 2
34 Etawah Lakhna 1 1
35 Farrukhabad Farrukhabad 3 3
36 Farrukhabad Kaimganj 8 4
37 Farrukhabad Kamalganj 1 1
38 Farrukhabad Kampil 1 1
39 Farrukhabad Mohammadabad 6 4
40 Farrukhabad Shamsabad 10 5
41 Fatehpur Fatehpur 5 20
42 Fatehpur Bindki 4 8
43 Fatehpur Hathgam 1 1
44 Fatehpur Khaga 67 30
45 Fatehpur Kora Jahanabad 6 12
46 Hamirpur Gohand 3 3
47 Hardoi Hardoi 4 12
48 Hardoi Shahabad 2 3
49 Hardoi Sandila 4 5.5
50 Hardoi Mallawan 4 3
51 Hardoi PIHANI 2 45
52 Hardoi Bilgram 6 4
53 Hardoi Sandi 2 35
54 Hardoi Beniganj 2 1.5
55 Hardoi Gopamau 4 2.23
56 Hardoi Kachhauna Patseni 2 2.1
57 Hardoi Kursath 2 0.1
58 Hardoi Madhoganj 2 4
59 Hardoi Pali 2 235
60 Hathras Hathras 8 8
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61 Hathras Sadabad 8 8
62 Kaushambi Bharwari 5 5
63 Kaushambi Manjhanpur 8 8
64 Kaushambi Ajhuwa 2 2
65 Kaushambi Chail 1 1
66 Kaushambi Karari 2 2
67 Kaushambi Daranagar 2 2
68 Kaushambi Purab Pashchim 2 2
69 Kaushambi Sarai Aquil 2 2
70 Kaushambi Sirathu 2 2
71 Kaushambi Charwa 2 2
72 Kushinagar Padrauna 2 2
73 Kushinagar Kushinagar 2 5
74 Kushinagar Hata 2 5
75 Kushinagar Kaptanganj 1 2
76 Kushinagar Dudahi 2 2
77 Kushinagar Ramkola 1 2
78 Kushinagar Sewarhi 1 1
79 | Lakimpur Kheri Lakhimpur 5 5
80 | Lakimpur Kheri Gola Gokarannath 1 1
81 | Lakimpur Kheri MOHAMMADI 1 1
82 | Lakimpur Kheri Barwar 16 16
83 | Lakimpur Kheri Dhaurahra 4 10
84 | Lakimpur Kheri Kheri 2 2
85 | Lakimpur Kheri Mailani 1 1
86 | Lakimpur Kheri Oel Dhakhwa 2 1
87 | Lakimpur Kheri Singahi Bhedaura 1 1
88 Lucknow Lucknow 142 213
89 Lucknow Amethi 2 6
90 Lucknow Bakshi Ka Talab 2 6
91 Lucknow Gosaiganj 1 3
92 Lucknow Itaunja 1 3
93 Lucknow Kakori 1 3
94 Lucknow Mahona 1 3
95 Lucknow Malihabad 1 3
96 Lucknow Banthara 2 6
97 Lucknow Mobhanlalganj 2 6
98 Lucknow Nagram 2 6
99 Mahoba Mahoba 6 2
100 Mahoba Charkhari 3 1
101 Mahoba Kabrai 3 1
102 Mahoba Kharela 3 1
103 Mahoba Kulpahar 6 2
104 Meerut Shahjahanpur 1 4
105 Meerut Siwalkhas 1 2
106 Mirzapur Mirzapur 2 2
107 Mirzapur Chunar 2 3
108 Mirzapur Ahraura 1 0.5
109 Mainpuri Mainpuri 18 30
110 Mirzapur Kachhwa 2 1
111 | Muzaffarnagar Muzaffarnagar 3 3
112 | Muzaffarnagar Khatauli 3 3
113 | Muzaffarnagar Bhokerheri 3 3
114 | Muzaffarnagar Budhana 3 3
115 | Muzaffarnagar Charthawal 3 3
116 | Muzaffarnagar Jansath 3 3
117 | Muzaffarnagar Meerapur 3 3
118 | Muzaffarnagar Purquazi 3 3
119 | Muzaffarnagar Shahpur 3 3
120 | Muzaffarnagar Sisauli 3 3
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121 Pilibhit Neoria Husainpur 1 10
122 Pratapgarh Pratapgarh 5 10
123 Rae Bareli Rae Bareli 7 12
124 Rae Bareli Bachhrawan 2 2
125 Rae Bareli Dalmau 1 1
126 Rae Bareli Lalganj 2 2
127 Rae Bareli Maharajganj 1 1
128 Rae Bareli Nasirabad 2 2
129 Rae Bareli Parshadepur 1 1
130 Rae Bareli Salon 2 2
131 Rae Bareli Unchahar 1 1
132 Saharanpur Saharanpur 20 35
133 Saharanpur Deoband 3 15
134 Sambhal Chandausi 10 3
135 Sambhal Babrala 6 2
136 Sambhal Sirsi 30 6
137 | Shahjahanpur Powayan 4 4
138 Shahjahanpur Allahganj 2 2
139 | Shahjahanpur Katra 2 2
140 | Shahjahanpur Khutar 5 5
141 Shahjahanpur Banda 1 1
142 Shamli Shamli 10 5
143 Shravasti Ikauna 6 1
144 Sitapur Sitapur 10 10
145 Sitapur Mahmudabad 5 5
146 Sitapur Laharpur 8 8
147 Sitapur Biswan 10 10
148 Sitapur KHAIRABAD 40 20
149 Sitapur 2 2
150 Sitapur Hargaon 6 5
151 Sitapur Maholi 5 5
152 Sitapur Paintepur 4 4
153 Sitapur Sidhauli 8 8
154 Sitapur Tambaur Cum 8 5
155 Sonbhadra 2 5
156 Sonbhadra Ghorawal 1 2
157 Sonbhadra Pipri 2 4
158 Sonbhadra Renukoot 4 8
159 Unnao Mohan 2 1
160 Unnao Nyotani 2 1
161 Varanasi Gangapur 2 2
Total 868 1457
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Annexure - 26

Waste to Enegry Plants - Operational

SN State name District Name | Name of the city | Capacity (TPD) Status
1 Uttar Pradesh Varanasi Bhawania Pokhri 5 Operational
2 Uttar Pradesh Varanasi Pahadia Mandi 5 Operational
3 Uttar Pradesh Varanasi IDH near Adampur 5 Operational
Zone office
4 Uttar Pradesh Ghaziabad Dasna 73.97 Operational
5 Uttar Pradesh | Muzaffarnagar Muzaffarnagar 120 Operational
Total 209
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Annexure - 27

4 MSW Plants - Under Construction

Division District ULB Name Capacity % Plant
Name Name (TPD) Construction | construction
status
Prayagraj Kaushambi Manjhanpur 50 0.00 Under tender
(NPP) process
Varanasi Chandauli PT. Deen Dayal 50 2% Under
Upadhyay Nagar Construction
(NPP)
Agra Firozabad |[Shikohabad (NPP) 50 0.00 Under tender
process
Prayagraj Pratapgarh | Bela Pratapgarh 50 0.00 Under tender
(NPP) process
Total 200
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Annexure - 28

Waste to Energy & Bio CNG (CBG) Plants- Under Construction

AT R Designed | Expected Time/
SN [ Name of the city Name of the project . capacity Date of Recheck Timeline/ Remarks
project (TPD/MW)|  completion
Design, Finance, Built, Own, Operate (DFBOO),
300 TPD Capacity (expandable in future) Bio- EverEnviro Resource
1 |Lucknow CNG (CBG) Plant based on Source Segregated Management Private 300 02.10.2024 02.10.2024
Organic Fraction of Solid Waste at Lucknow Limited
under Public Private Partnership
Design, Finance, Built, Own, Operate (DFBOO),
300 TPD Capacity (expandable in future) Bio- EverEnviro Resource
2 |Ghaziabad CNG (CBG) Plant based on Source Segregated Management Private 300 31.12.2024 31.12.2024
Organic Fraction of Solid Waste at Ghaziabad Limited
under Public Private Partnership
Design, Finance, Built, Own, Operate (DFBOO),
300 TPD Capacity (expandable in future) Bio- EverEnviro Resource
3 |[Gorakhpur CNG (CBG) Plant based on Source Segregated Management Private 200 02.10.2024 02.10.2024
Organic Fraction of Solid Waste at Gorakhpur Limited
under Public Private Partnership
Design, Finance, Built, Own, Operate (DFBOO),
200 TPD Capacity (expandable in future) Bio- EverEnviro Resource
4 |Prayagraj CNG (CBG) Plant based on Source Segregated Management Private 200 02.10.2024 02.10.2024
Organic Fraction of Solid Waste at Prayagraj Limited
under Public Private Partnership
Design, Finance, Built, Own, Operate (DFBOO),
Noida + Gr. 300 TPD Capacity (expandable in future) Bio- EverEnviro Resource
5 Noida CNG (CBG) Plant based on Source Segregated Management Private 300 31.12.2024 31.12.2024
Organic Fraction of Solid Waste at Noida under Limited
Public Private Partnership
6 Varanasi Waste to Charcoal (BOQ - Built, Own, Operate N"l"PC Vidyut Vyapar 600 July 24 E:Icl rf;l ?:nv:::yr;ggzgito‘iﬁﬁilebfiﬁ;
Basis) Nigam Ltd. (NVVN) .
operational by July 2024
7 _|Kanpur CBG CUGL 550 October,2024 31.12.2024
8 |Gorakhpur gﬁ?g to Charcoal (BOO - Buiki, Own, Operate I;I\Igafn\fg‘g\l\;y\%‘; 500 June-2024 30.06.2024
9 |Ghaziabad Waste to Electricity GC International 2300 Dec-25 Lanii ;Sr:;g::;; II:;:; d(;zqz?:‘sb;;l;n N
10 [Muzaffarnagar |Waste to Electricity GC International 750 Mar-25 Work Started
11 [Agra Waste to Electricity Spake Branson 750 Mar-25 Work Started
Total 6750
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Annexure - 29

Ongoing remediation Legacy Waste Sites

SN District ULB Name Waste Quantity Waste Remediated
(Ton) (Ton)
1 Kanpur Kanpur (M. Corp.) 1450000 675581.22
2 Prayagraj Prayagraj (M. Corp.) 833500 698000
3 Moradabad Moradabad (M. Corp.) 580000 464000
4 Bareilly Bareilly (M. Corp.) 575578 350000
5 Aligarh Aligarh (M. Corp.) 559560 0
6 Mathura -Vrindavan Mathura -Vrindavan (M. Corp.) 259358 90000
7 Ghaziabad Moradnagar (NPP) 95095.85 80831.4725
8 Jaunpur Jaunpur (NPP) 74869 56000
9 Lalitpur Lalitpur (NPP) 51738.8 41391.0
10 Sultanpur Sultanpur (NPP) 51237 5200
11 Mau Maunath Bhanjan (NPP) 45336 0
12 Ambedkar Nagar Akbarpur (NPP) 40887 28500
13 Banda Banda (NPP) 72153 0
14 Sambhal Chandausi (NPP) 29328 2932
15 Firozabad Shikohabad (NPP) 25829 0
16 Azamgarh Azamgarh (NPP) 25603 0
17 Bulandshahar Sikandarabad (NPP) 25304.28 9348.3
18 Muzzafarnagar Budhana (NP) 25000 23750
19 Shamli Shamli (NPP) 34000 13600
20 Gautam budh Nagar Dadri (NPP) 20388 7706
21 Hapur Garhmukteshwar (NPP) 20324 16462
22 Amroha Dhanaura (NPP) 17291 0
23 Jalaun Orai (NPP) 15170 5530
24 Bagpat Khekada (NPP) 14600 10220
25 Moradabad Thakurdwaara (NPP) 14384 0
26 Muzaffar Nagar Bhokarkhedi (NP) 14000 2000
27 Muzaffar Nagar Meerapur (NP) 13000 5000
28 Bagpat Tikri (NP) 12500 0
29 Bulandshahar Jahangirabad (NPP) 12000 6000
30 Muzaffar Nagar Purqazi (NP) 12000 1700
31 Gautam budh Nagar Dankaur (NP) 10950 0
32 Bulandshahar Bulandshahar (NPP) 10000 7000
33 Ghaziabad Modinagar (NPP) 10000 4000
34 Bulandshahar Bugrasi (NP) 8600 5600
35 Lucknow Lucknow (M. Corp.) 1849902 33000
36 Ghaziabad Ghaziabad (M. Corp.) 272214 42000
37 Meerut Meerut (M. Corp.) 170936 0
38 Farrukhabad Farrukhabad (NPP) 79941.9 54360.492
39 Lakhimpur Kheeri Lakhimpur (NPP) 76073 30500
40 Hardoi Hardoi (NPP) 63319 12700
41 Ayodhya Ayodhya (M. Corp) 50015 40000
42 Gonda Gonda(NPP) 47813 25819.02
43 Unnao Gangaghat (NPP) 40260 11000
44 Lucknow Malihabad(NP) 9450 5953.5
Total 7719508 2865685.00
Waste to be remediated 48.5 Lakh Ton+2 Lakh
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